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CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH,

Second Floor,
Commercial Complex,
Indiranagar,
Bangalore-38.

Dated: 17JAN1994
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APPLICANTS:-Sri.C.R.Rangadhanaiah and Others
v/s

RESPONDENTS:= The Ghairman,Railway Board and Others.

1, Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex,
Ist Main Road, Ist Floor,Gandhinagar,Bangalore=9.

2. Sri.R.Bhaskaran,Advocate,No.40/2083,Elamkulam Road,
Kaloor,Kochi-682017.

3. Sri.P,Shivan Pillai,Advocate,Graws House,Monestary Road,
Karikkamuri, Kochi-682011. |

4, Sri.Vijaynerayan,3-C ELDORADO,112,Nungambakkam High Road,
Madras-5600 034,

S Chairmen,Railway bBoard,Rail Bhavan,New Delhi.

6o The Secretary,Ministry of Railway,Rail Bhaven,New Delhi.

7o The Beneral Manager,Southern Railways,Park Town,Madras-3.

8. The Chief Personnel Officer,Southern Railways,Park Town,
Madras-2.

9 The Divisional Rgilway Manager,Southern Railways,Mysore.

- 1C. The Senior Divisional Personnel Officer,Southern Rgilways,

Palghat,Kerala. :

11, The Divisional Personnel Officer,Southern Railways,
Madurai Division,Madurai.

12. The Divisional Superintendent,Southern Railways,
Divisional Office,Palghat,Kerzla.

13. The Divisional Railway Manager,Southern Railway,bBangalore.

14. Sri.K.R.D.Karanth,Advocate, 32,Mangalanagar,Sankey Road Cross,
Bangalore-3a.

15. Sri.A.N.Venugopala Gowda,Advocate,No.8/2,Upstairs,
R.V.Road,Opp:Bangalore Hospital,Bangalore-4.
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SUBJECT:- Forwarding of copi@s of the Orders passed by
the Central Adminigtrative Tribunal,bBangalore..
! X=X X=X~

Please find enclosdd herewith a copy of the ORDEK

passed by this Tribuﬁal in the above mentioned applications

on 16th Day of December,l998, for further necesssry action.
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 CENTRAL ADMINISTRAT IVE TR IBUNAL
BANGALORE BENCH :

g_A NOS. 395 t0.403/91,57/90 415/90 320/92,
298/92, 377/92 and 44 to B80/93

THURSDAY, THIS THE 16TH DAY OF DECEMBER, 1993

SHRI JUSTICE V.S.MALIMATH vess CHAIRMAN(J)
SHRI JUSTICE P.K.SHYAMSUNDAR eeso VICE CHAIRMAN(3])
" SHRI V. RAMPKR ISHNAN eeoo MEMBER(R)

Sri C R‘Rangadhamalah,

$/0 Sri Rangeish,

aged about 68 years,
Retired Guard-A Specisal,
Chikkabidre,
Chlkkanarayakanahalll Taluk.

Srl K.V.Sreekantish,

S/0 Sri K.V. Subramanyalah

aged about 69 years,

Retired Guard-k Speciel, '
Ch-70, 5th Maln,Sarasuathlpuram,
MySOPb g,
Sri M.N.,Nareyana Setty,
S$/0 Sri K.Muniswamaish,
Retired Guard-AR Special,
2003/2, Rajkemal Street
Mysore - 1

Sri B,J.Nagarajaiah,

$/0 Sri Jeyapale Nayesnaer,
Retired Guard-R Special,

158, Shankaranegar,
J.B.Kavel, Bangalore-560 022

Sri K.Seshadri, $/0 Sri- Krishna,
8hatta, aged about 69 years,
Retired Guard-k Speciel,

92, Lakshmipurem, Arsikere.

Sri M.Channabasavaiah,

- $/0 Sri Madeppa,eged-about 69 years

A&g;;red Guard-f Special, :
+h Main Road, 6th Cross, s
‘¥:ger Bangclore - 21 , -

.)l
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10,

11.'

12,

14.

K{Lﬂklipuram, Bangelore ~

-Yesuant

* 2"‘.0

Sri Shivasuemy, $/o Sri T,
Burgechelam Pillei, eaged
about 69 years, Retired
Briver-h Speciel, 44, II

- Main, Medes Block, New °

Bamkoo Bezar, Mysore-21 -

a

Sri_J.N.FharOah, S/O Sri wt’ﬁ:ﬁ-
Pharoah, Retired Criver-f °°
Special, 2355, I Mein, II
Cross, K.G.Koppal, Chamarcia-
-puram, Mysore, ’

Sri R.J«Mahedevan, '
5/o R,Jayarenm, ,
aged ebout 67 years,

Guerd 'h'! Special (Retired)

Nagappa Block, Srirampuraenm,
Bangalore ~ 560 021 '

|
residipng at No,157, IVth'Cross,;
|
l

Sri R,Shiveish :
Retired Buerd 'A% Special,
and residing et No,1153
'Sri Renga', II Main Roéd,
S.N:Llolony, Yeshwanthpur,
‘Bengalore -~ 560 022.

Sri Papanna,

S/o Nethaveadu,

aged about 63 years,

Oriver Passenger MR448,
Southern Reiluay, i
Bangalpre City(Retired)
No.5/18, Backside of

Munisuwara Temple,
Bhuvenesuarinagar, Magadi Road,
Bengalore - 23, -

Sri Ghouse Mohidgen
§/o kzeen Mohideen,
aged ebout 63 years,
Driver Passenger MR 238,
uthern Railuay,Banga%ore City
Retired) C/o Noor Mohamet,
0.73/D, Railuay Querters,
Aapur, Bangalorg -~ 22,
Sri D.John Feter, -
S/o BDoraiswamy, |
aged about 58 years,

Briver Goods MR 612, :
Southern Railway,
Yeswenthapur (Retired) |
No.62, III Cross, I Stage,
21
| L 4

. ) : |

!

-

Applicents 1 to 9 in

O¢feNos,395 to 403/91

Rpplicant ﬁD_inADnﬁ.
No,57/90 ¢ RIS

Applicent 11 in 0.A
No.416/90 :
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A5,

- 16.

17.

19,

s,

1%,

Sri Nenickaﬁ,n ‘
S/o0 Laksmeneppe,
,aged .about 60 years,

"Driver Passenger MR 414,

Southern Railuay, Arsikere, ::
(Retired), "No.286/k, ‘8th Cross,
Bangalore - 560 l21.-

Narayana

8/0 NyafﬁaVadu,,

aged akout 72 years,

Shunter MR 278,

Bangglore City Southexn Railucy,
(Retired) No, 5% C/o Nauaez btore{
12th Cross Magadi Roed, -

- Bangalore -~ 23,

Sri M.S «Susainathen,
S8/c Marisvemy,
aged akout 62 yesrs,

- Drivet Passenger MR 475,

Southern Reiluey, Yzlehanka,
(Retired)C/o P.Z Joseph,

45/h 01d Ralluay Quart9rs,
Yeswanthapur, Bangalors = 22,

8ri Siddaleh, S/o Siddeleh Goudsg,
aged 62 ypars, Diesel kssistant
MR 523, Southern Railuay
Bangalore City, (Retired)

No.58, I Cross, 3rd Mein Road,
Ramacgandrapuram, Bangalore - 11

Sri Kadirvelu CRey

S/o0 C.S.Ramalingam,-

aged about 58 years,

Goods DPriver MR 624,

Southern Railway, Harihar,
(Retired), No. 32/2, I Main Road,
I Cross, Uklipuram,

Bangalore - 21,

Sri Gulam Dastegir,

$/o Md.Ghouse,

aged abkout 69 -years,

Shunter MR 597, Southern Railuay,

Yeswanthapur (Retires) No,3,

Ster Building, Dharge Mohalla,
gotveninagary Ckd Macras Road,

Py,
#gan@aégzewg 560 816,

Hane i aged 67 years,

Shiti ter MR= x9, Southern Reailuay,

ngalord Egptcnmenﬁ(Retired)
p,’ ath Cross, L-B, .

N ShastrinaQ;l, Indiranegar,

langgiore»

\w
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22,

23,

24,

25,

28

27

2%,

' e 4'5‘-

Sei D Johmy |

S/o N.Devid Pillei,

aged ebout 66 yeers,
kesistant Guerd/EMT 1303,
Southern Railueg, Bahgalore
{Retired), C/o Carpenter Supjemeny,
12th Cross, Magedi Road,

Bangalore = 23y . L

Sri Sheik Fekruddzen EaBmsY,
8/0 Mohemmsd Khasim Hekli,
aged asbout 63 years,
Railuay Guard K-Eh 5242,
Southern Railway, Arsikerey
(Retired), Mend¥ipet,
Arsikere = 573 103,

" Hassan District,

Sr& Ku.GoKrishnamurthy,

S/c KyGundeppa, ;

aged about 60 years)'

Guard YA' S$pl, EE 994,
Southern Reiluwey, Rrelkere,
(Retired), No.84, Yérrampa Bleck,
Laxmipur, #rsikere - 573 103

Sri D.EvfAnthony, , '

S/o Ehngaiappa; aged about 6
Xears, hsst, Guard EE 1317,
Southern Rallu=ay Bé“galcre ity,
(Retired), No.268, EWS, 5th Maim,
Kemgerl Satelllte Town,
Bangalore = €0s"

Sri NeVsRpanda Raoy
S/o NyVenkoba Rao,
"aged about59 yeers,
Firemen R ~ MR 549,
Southern Railuay, éhﬂmoga Taf
(Retired),Noy121, TT Cross,
Behind S+P.0ffice, Ashoknaga
Shimoge Towns

L

Ny

Ty

§ri MMani,

'$/o Mottal, aged ebout
iZ-yaars,-§hunter MR -672,
‘Southern Railuay,
Beiyappanahalli{Retiyed),
Ramaswamypalya, Me5S.Negar,
Kemmenshalll Main Rqad,
Bangalore = 33, {

Sri MyUaxman, $/o Murugesh,
aged edout 63 ysars,y
Driver Goods MR 410,
‘Southern Railuay, ﬁ
Yesuwarithapur (Retired),
No.22, 1 CrOSs,'Bhgéyamﬁegar
Srirepuram, Bangaldre ~ 21, + . APPLICANTS

q\f : +sContda / -
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29, Sr* Romelah,
5/0 Uenkataramaenappe,
eged about 63 years,
Oriver Passenger MR 721,

- Southern Railuay, Shimoga Toun,
Retired, No,209/41, Reckamma
Building, Main Roed, '
Yesuanthaplr, Bangalore-22,

30, Sri Syedq khbas,
S/o Syerd Bastagir,
aged about 69 yeers,
Southern Railway, Bangalore City,
(Retired) No.41, I Cross,
IT Main, ﬁatharayanapura;
(Near Subréamya Maasjid),
Bangsalote ~ 26; .

31, Sri Akdul Rehim,
S/o Md,Bakshi,
aged about 62 yesrs,
Shunter MR 349, Southern Ralluay,
Bangelore City (Retired),
No.22/, 11-A Cross,
- Hoshalll Mein Road,
Patharayahapura -
Bahgalore -~ 26€.

32, Sri K.M.Pavooni,
8/0 K. \V.Matheu,
aged abBout 66 vears,
Driver Goodgs MR 704,
Southern Railuay, Yeswanthaepur,
(Retired), No,5%7, 7th Cross,
KeNo.Extension, Yesuanthepur,
Bangalore -~ 22,

33, Sri 3,Gangadharaiah,
- 5/0 B.S4ddaien,
- aged about 67 years; °
Guard A-Spl, ©MT 428,
Southern Reilvay, Arsikere,
(Retired), Nc.Vasantha Nilaya,
near Sedena Talkies, Behind
Fump House, Arsiksre,

34, Sri G,Ramgsyemy,

8/o R.Govingaraju,

aged about €4 years,

“Medl Guard EMT 747, |
thern Reilugy, Bangalore City,
{/*Gd)’ Nc,264fhg RelRdny Gtrs’
A0 %eythern Ralluey, Bangslore-23.

¥ A <,( . . .

( 35424481 Aﬁk maran, 5/o C.Aybu,
(% ed)abdut 59 veers, Mail Guerd
AL 768, S.Railuasy, Bangalore City,
LA ;i),_No.1c4, é6th fetn, - =~
M ¢6s, Shenkarnegar, Yesuanthapur Pe0e
'7'1"».% élore - 22. : o

e APPLICANTS
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36,

37,

34,

39,

40,

41,

- 42,

* §/o Mufilsuemy Naldy, -

” G'DQ‘

Sri M,Nageraj,

aged akaqut 60 years,
Driver Goods MR 43&,

Southern Reilway, Bangalorg City,
(Retired), No,68, Kothandatemapuram,

Velyallkeval, 12-A Cross,
Bangalore - 3, : ’

Sri G,Gopel, |
$/0 Gengen, |
Rged aiout ¢80 yea-e,
Driver Googs'MR 599,

Southern Reiluay, Yeswantheour,

(Retired),‘C/o G.Chakravart
No.42/D, Raiiuay Qtra,
Baiyeppanahalll,
Bangalcore - 38,

Sri Khudus,

S/o Hussain Sal

aged ebout 6F years,
ODriver Fesscngsr MR 112,
Southern Reiluay, Bangslcre
(Retirea), No,42d, |
Mathikere Main Road,
Yeswanthapur, Zargalore-22|

Sri Meyenna, .

S$/o Mayanna Gouda,
aged -ahkout 71 years,
Shunter MR 254, |
Southern Railuay, Bangalor:

137

(Retired), No,40, 7th Cross,

Gayathrinagar, S-irampuram
Bangalore-21,

S$ri Gurusiddeiah, $.
$/0 Siddapna, !
aged. about 68 ‘eurs,
Driver Passenger MR 393,

hy,

City,

1Cth Crees,

City,

Southern Railway, Shimoga Touwn,

(Retired), ARttr Guddekaval

Hosur Jevagal Fost, Arsikere

Taluk, Hassan DistIiCt,

Sti Mohemed Hussain,

S/o Mohaned Budensab,

aged about 6€ yesars,
Shunter MR 6¢1,
Southern Reiluwav, Hariher,
(Retired), Fmaravethi Poct]
Harihar Taluk, Hariher,

Sri T.Duggen,

§/0 B.E «Duggain,
aged about 65 yearsg,
Briver Passenger MR 37,

*// Southern Railuay, Bangeloré City

. w_ocontdo/" '
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‘residing at $Munlkeleppe Gerden,
Ramasuemy Palayem, -~ - :
Khemmanahelll Main Rdad,
2nd Cross, Bangalore-33,

43, -Sri John Ross, S$/o0 Noeh,
eged sbout 62 years,
Driver Passengsr MR 359,
Southern Reiluey, Bangalore City,
(Retired), No,BE0, HMT lev~ut,
-behind Choudeswerl Teénple,
Mathikere, Sengzlore-54.

44, Sri E,Hussey, $/0 Willlais Husssy,
eged about 64 yeers,
Driver Passenger, MR 193,
Southern Reiluey, Bengalorc City,
(Retired), No,5,. 7th Cross,
Subedarpaiye, Yeswanthepur,
Bangalore-22,

45, Sri B,Jayaram Singh,

~ 8/o Narayan Singh,
aged about 63 years,
Oriver Passenger MR €11,
Southern Railluay, Shimoge Town,
(Retired), No,1831, III Cross, .
Rathan 8ingh Lare, Mandi Mchalla,

- Mysors =~ 570 021.

46, Sri Muruthi Peo,

~ 8/0 Neelekanta Rao,

- aged evbout 64 years,

' Driver Passenger MR 422,
Southern Railway, Bangalore City,
(Retired:), No,23, I Main Roed,
Gundu Muneeswara’Temple ‘Strect,
Matedhahalli, Bangelore-32, .

47. 3ri Mohamed Basha,
S7/0 Rbdulla Sab,
-aged esbout 67 yeers, E :
Shunter MR 423, Southern Railway,
Harihar, (Retired), No,351, - ~
- IT Cross, Gendhinagar, ‘
Harihar. ' .

48, Sri,Kisten, S/o Govindan,
aged zbout 59 years, :
Shunter MR ‘
Southern Railuwey, Bangalore City,
' ,;ngﬁi?Gd),_NQQG/Z,.SUUderam Reddy.
i'%Bﬁiiﬁgﬁgi,Backs;de of Menohara Mills,
/&b;mggadl-Rggg%fBangalore - 23,
T 4 . \{ \ ’
nead Sri'mlmfttappa, S/o Muthappa
i, aged about 72 years,
""" Driver Gogds, Southern Railuvay,
»/W\YBsUanthapur, (Retirad)

-(: 1
)

49"

N
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51,

52.

53,

54,

-55.

56.

BRmrgvathi Post, Harihar.

No.223, C1d Rms \o#d’ Rrsil

(R ) ' [ X

C/o Cnaterine M,
Gnanajyothi High School,
No.61/1, IV-N Block,
Rajejinager, |
Bangelore -~ 10,

Sri Rangelah,

$/o Rangasuamy, '
aged about 6B years, [
Briver Passenger MR 16C,
Southern Reiluay, Bangazlore
(Retired), No,27, Chic Beele
Road Cross, Shivejinengar;.
Bangalore-51, :

Sri Ethirajan, $/c R,Chamund
aged about 65 years,
Southern Reiluay, Mysoro
(Retired), Driver Passenger,
MR 378, No.1389, III Crcss,
Kaki Road, Mandi VMoie!la,
Mysore-21,

Sri A.Xevier, S/o S.Enthony,
aged akout G2 yesrs,

Driver Passenger MR 633,
Southern Railuay, Arsikere,
(Retired),Nc,52/2/, Behind
St.Marrys Church, &rsike:ﬂn‘

Sri Linga, $/c Karbaseppe,
aged about 67 years,
Shunter MR 253, |
Southern Reilway, Heriher,
(Retired),C/o Kurvethi Lingg

Sri Revanappa, :
S/o Siddappa, aged about EJ
Fireman First ML 1129,
Southern Reilway, ravihac,
(Retired), C/o Revaneppa,
Challageri, Mallikarjuna Ext
Amravethi Post, Harihaz,
o

Sri k.Ethieraj, -
S/o kbbaiah Sunder Ra!,
aged about 73 years,
Oriver Mail "R &,
Southern Reilway, HBangalord
(Retired), C/o E.Sridner,
No.343, Railuay Ctrs, (MG)
Bangalore - 23. l

03,

years,

ension,

City,

Smt.Kamale Bai Pirgji Rac Kaule,

B/0 late PirojiReosrch nen,
ayed about .5lyeacs,
Drpivée: Padsenger MR 433,
Southern Railuay, Arsikere
e

—R= .

|

v+« APPLICANTS"
«s Contd./-
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59,

0,

62.

;-o'. 9 K .,

bmt R himabi - .
b,/c Late Co Fazalur Rahamen,

aged about 45 years,- '
Shunter MR 592,

Southern Reiluay, Yeswanthepur,
No.11, 4th Cross, Behind Yeramme
Kalyan Mantap, Mohankumar Nagar,
Yeswenthapur, Bangalora-22,

Smt,Sharadamma,
W/o lete S Ganeshan, .

aged akbcui 52 years, Shunter MRGG.,

Southern Railway, Yesu-nthamur,
No,5, I Cross, Nohawzums“nzuar,
Yesuanthapur, Bangalore-zz.

Smt, Sufie Khatun,
.4/o lete Anvar,
eged about 53 years,
Dissel Asst, MR
Southern Relluay, Ban galore city,

C/o M.krumal, No.4078/8, KN Extne,

5th Cross, YeSUa"thPPqu_
Bangalo“e~22

Smt., Kenakamma.

W/o late A,Subramany,
aged ebout 4% years,
DisaplRsst, MR 521

Southern Ralany, éangalofe City,

No.B4%/C, I floor, MG Rly,Cclcny,
Bangalore~23

- -8ri Shanthakumar,

S/o late Knendaraju,

eged about 25 years,

Driver Passenger, MR 358,
Southern Railuay, Frsikere

" kmbedkar nagar, Holpnarsipur

Hasan DlSt.

t.Devamma,
N?o late B. M Venkatesh
aged abotit 47 years,
Diesel Asst, MR, 1266,
Southern Railway, Bangalore City,
No.91/8, Railuay Qtrs.,
Near Runnlng Room,
Bangalore 23,

2 ‘
sssﬂyém%mc Jalakshmi

\¢ﬁb lé?e R{Srirangappa,

oh>{ aged about‘S years,

Y

\
\

S’{/Q { Dl‘i\!
hﬁﬂ > (; @rn Rall@ay, No, 13!

rﬁgodps MR 473,

Wth Cross )@th Block,
\Raj?jdnagpr”oBenoelore - 10,

... APPLICANTS.
..Eontd./—



64.

65,

66,

67

68.

659,

4.

1.

'

.9 10 éc‘

Smt.Helen '
W/o lete E.E.Tristrem,
aged about 50 years,

Site No,17, Petel Hanumaish's Flat,”

Jalahalli Post, Bangelore~-13;

Sri D,Ramamurthy,
8/0 Doraisuamy,

aged about 60 years,
Driver Goods MR- 735, !
Yesuanthapur, No.375, 7t C,oss,
I1I Mein Ronad, CGokui S*age~{,
Mattikere Layout, k& Pos*, i

- Bangalore-54,

Sri Abdul Rahim Khan,

aged about 60 yeers,
Oriver Gocds MR 514,
No.43, Kavika Layoot,
Mysore Rcad, Bengeicre-Z€.

Sri Sethu Reo,S

S/o lete S.N.Srikantaiah,

aged akout 63 years, :

Driver Goods IR 7493,

S.Railuay, Bengaicre :
(Retired), Mo.,1362, Sth Main.Road,
IInd Stage, E-Bicck,
Rajajinagsr, Bangalore-560 C10,

Sri R.F.Henderson,

- 8/0 late F..Henderson,

aged sbout 60 years,

Briver Goods MR 03, S.Railuay,
Bangalore (Retired), No,31,
Pampanager, Yesuantﬁepur,
Bangalore-~22, ‘

Sri Bheemaieh,

S/o Chennaiah,

aged about 68 years,

Driver Passenger MR 80,

S.Reilway, Mysore Division,
(Retired¥, h.R.Colony, near
Neu Railuay Celcry, :
Shimoga Toun,

Sri Shiva, 5/o Venkatasuamy, :
aged~about 64 years,
Shunter MR 367, S,7ailuay
Mysore Division, (Retifed’
No.172, R.A.Colony, nesr

New Railuey Colony,
Shimoga Town - 57Y 201,

Sri Mohamad kbbas,
S/o Khalander Khasim,
aged about 62 ycars,
Driver Meil, MR 426,

e¢ Ppplicents in S1.No.12
to 66 in 04k.No,320/92

«as RPPLICENTS
«.Contd, /-
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72,

L R

S, Railuas‘ hrsikere Division,

(Retired), Gopal- Singh Quarters,
‘Be H.noad ﬁrsikere.

Sri E, Natarajen,
S5/0 Ekambaram-K,

- aged sbout 62 years,

73, .

74,

75.

76,

17

DS
7. e?au 1\r\

Drlver Mail MR 429,
Railug hrsikere Divisiur
Retiredg No.291, Kumerar
Nilayem, Hdssan RKoad,
&rsikere - 573 103,

Sri Suhramany ‘

S/o Uthandi, eged about 56 years
Briver Passengor, a.Nei)usy,
Frsikere Division(Rstired),

C/o knthcny, 15/A, qallUsv Querters,

hrsikere.-

Sri R,Purushothem,
S/o B,Ramechandra Neidu,
aged about 63 years,
Oriver Passenger MR 715,

- 8,Railuay, Arolkcre Bivisicn,

(netired C/o R,Shaskar,
No.128/B, "Hubco colony,

» Bﬁadrevuth* - 577 331,

Sri MEeter,

S/0 V.Anthony,

agcd about 64 years,

Driver Mall, MR,139,

S,Railuay, krsikere Division,
(Retired I Cross, Hessan Road,
Upmer Line Rrsikere,.-

Sri KanaParaj '

$/o U.ﬁnthony, Major,

Briver Passenger MR 10§,
S.Railwa Arsikerec Division,
.(Retired¥8/o R.Anthony,

Crane Driver, No ‘4, Railuay QUarters,.

Arsikere,

ard Bheemsen,

§/o H.Mahadev,

aged akout 62 years,
Briver Psassengyer MI.QJQ

¥ Reiluay, Rrsiksore Dlvwsiqn,
O&Retiigﬁ Muthilamme Temple Noad,

fSth‘Qi"Dzsé\; Road, Near Water Tank,
“”’thhﬁag%r, Doddaba]lepjr.

\‘*Xz

(R Laks minarayena,
7Ce BQWangappa

“gged. about/ 68 years, MR
Retired Dnaver, 'P‘/éﬂz

RN _,-"‘f - )‘;’(
AR o

ves JAPPLICANTS,
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No,l.z6, Rttimeremma Temple S#reet,
Coftﬁnpet Bangalcfe-ES o

79, sri N, Channappe, . 3
7 S8/o Naresimhelsh, g
aged asbout 66 yeers, ‘
Driver Goods MR 571, |
S,Railuey, Arsikere Diviazonl
'(?Ptired Adfihalll v£1laqe,
infront of Reiluway Statlun, |
Suylekree Post, AveIkexo .-lud.
|
80. - 4h1 K Suhramaniyanl, }
S8/o0 Kettamari, )
- aged ahout 59_years, :
' Shunter MR 801, |
© S,Rallua Er-ikero UJVluiuu"
(Retiredg III Croes ‘
- Upperline, Hassan hoeo, 1
ﬁrsikere-573 103,

b
3

81. Sri Jani, S/o k.Khadev, ‘
aged about 62 years, :
Driver Mail MR 102, 3.Raiiuvey,
krsikers DiUlbiDn\”pt“rPﬁ)
Thollur P.O., ThlrJthalll,

Arsikerz, |

82, Sri M.Velayudam, ’
S/o Muthan,
aged ebout 61 years, :
Shunter MR 307, S.Rafluzym =
Brsikere Division (Retired),!
No,2/2, Sriramapuram, III Crpss, -
Hassan Road, Arsikere,

83, ~Sri G,Indre Singh !
8/o0 B.Gopal Singh, z
aged about 66 years,

Briver Mail MR,101, S.Railu
krsikere Division,

No.194/R, Railuay Querters,
Frsikere.

aY}

-
84. Sri N.Krishnaiah, §/c k.Muniye, _ : .
aged about 66 years, | :
Driver Passenger MR 408,
Southern Railuay, Frsikero Blivision
(Retired), C/o N.X.Manchzr, |
No.49/k, Railuey Quarters,
Arsikere., |
85, Sri Kempae, S/o Muniyapnpa, :
aged sbout 63 years
Shunter MR 248, S,Railuay, |
Birur Division, (Reﬁiredg |
Bellary Camp, Negr Flaaue— ime Templa,
Birur, _
l
|
!
!
i
l

A

..,APPLICFNTS
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BE. Sri Kanchi, S/o-Varedainh,
eged sbout 64 years,
Driver Pgssenger MR 108,
S.Reiluey, Arsikere Dlvieion,
(Retired No.221, 9th Cross,
Right Side Hassan Road,
krsikere,
87, S8ri P,Narayanasuamy,
S/o Ponnusuamy, aged sbuut 06 yeers
Driver Passenger Mih 439,
Railusy, Herihsr Divis.or
, (Retiredg Hessan Read Uauwn Line,
Frsikers, '

#8. Sri C,Sueminathan, S$/o Uhirtepps,
aged about 58 years,
Shunter MR 804, S;Reiluay,
Arsikers Division (Retired)
.Hassan Road, Dour line,
krsikere,

. 89, Sri Rame, §/o Beilary Nartayaceppa,
' aged ebout 66 yesars,
Driver Pessenger, M. 148,
S.Railuey, CAWckjejur Divisizn,
(Retiged),. Bellery Camp,
Neaf’PlagUa rmne Temple, Birur,

90, Sri Fazel) Ali Baio,
S/o Mirzen Baig;
" gged about 66 years,
Drdiver Passenger M 382,
$,Railway, Shimoga Bivision,
'(?etiredg Tank Mohalle,
6th Cross, Shimoge Toun - 577 201

91, Sri Bheema Neik,
S8/o Hanuma Naik,
aged about 68 years,
Driver Passanger fiK 363,
S,Railway, Krsikere Division,
(Retired C/o Rtd, P.Basavanns Gouda,
Badavana ﬁveragere P.Cs,
Davanagere-3,

S - V,Babu, S/o Venkatappa,

92, eged ebout 51 years,
Shunter MR 630, S RaLlua ,
_krsikere Division,(?cti & ),
E/o Govindaswamy, Lx.Municigal

,/’?ﬁaquSN%gdent, KeM«Ro2d, Kadiir,

appsnahalli, Bangalore -3.

.V/QV“,IW“ >Rymagallur Districk,

N 2 “\\2«

2 93.“"‘i‘$g idunethan, 5/0 Thangavelu,.

5o Zifaged) abdut 67 year;,

g(, o rlvbfj;aSSEWDer MR 252,
ﬁm?ﬁﬁ 1lua , Bangalore City,

q?§e%i§?d No,103/3, Ist Lross,

q

\.de* BX
LIRG S

.o oRPPLICANTS.
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94,

95,

96.

97.

98,

99,

100.

“:8hunpter MR 577, S. ?o*lu v,

Ganga Hanuma, S/o Gangathudu,

Sri K,Subrameny, W
S/o Kumerasuemy, “
eged about 62 years,
Shunter MR 779,
S.Railuay, Bangalo“e lity,
(Retiredg,

Megadi Roed, BPngelora—ZS.

Sri J.Daniel, §/c Josepk,
aged about 62 years, |

Bangalcre City (Re*iref),

No.5/1, fE! Streub; 10€n Crnst

Magadi Road, Bangalor? 23,

Sri Amdul Khaleel,

8/o Shaik Rahim,

aged about 68 ygars,‘L
Driver Passeng r MR 24
S,Railva BanOBlDTB b
(RP ired), No,19, 15th
Magadi | ?Oad Bangulo f

6
it

O\} C"n'f"“

Sri M,Venugopel, S/o Mari,
eged about 63 vears,
Driver Passenger MR 815,
S.Railua uangaloreﬂCity.
(Rutlredg No.12/R, I Nain To
3rd Cross, HanumanthaPULam
Srirampuram, bapgalone-21

Sri Shaik Ameer; J

5/o Md.Salar,

aged @about 66 years,
Driver. Passenger MR 470,
§.Railway, Bangalore Elty,
(Retiredg No.786, 6th Crcss,
lnnepalya, Bangalore - 30,

aged about 66 years,T
Briver Mail MR 31,

S.Railue Bangalore City,
(Retired§ No.4/4, III Cross,
layananganagar, S*lr;npuram,
Bangalore=22,

Sri Basheer Ahmed,
S5/o Azeem Mohideen,
aged ebout 67 years,
Shunter MR 221, S.,Refiluey,
Bangelore City, (Rettrec)’
No.3, SBM Lolony,
BllndaVananegar, 5th| Cross,
Mathikere P«.0O,, Bangelora~54}

’
C se& 4\{‘
.

No.23/5, 12th Crose,

£y

e,

ed,

o« WPPLICANTS,

° .CDn‘td'/“
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108,

108.A

108,

105,

10&,

Sr1 L.Nenjaiseh,

8/0 Lingaieh, .
aged about 62 ears,
Oriver Goods MR €98,

4

S,.Reiluay, 'Wesuanthapur Diviston,

(Retlred m €C/o M,Arumei,

No.1075/8, KN, Extension, S¢h Cross,
Yesuwenthapur, Bengalore-27,

Sri K.Dazsappe, $/o Krisnnirpa,

eoed ahout 66 yeears,
Driver *RY, MR 377,

.Railuvay, Yesuenthapu“ Vilulaicn,

Retired t/o P.fnanda,

Je B.Export, 6th Mair, Indist-iel
Sub-Urb Peenye, Be1ga]urc-qh,

Sri A.D.Anto, S/o B.DJAnto,

aged about 64 years,
Driver Passenger MR 217,
S.Railuay, Bengclors Tit
(Retired,, No.1098, Fice
III Cross, YeSUanthapu
Bang Blorb‘-l_ag

Yo
1ine

Sri Syed Hamced

5/0 Gulam 31lani

aged sbcut 65 ycers,

Shunter MR 759, S, Raiery,
esuanthpur Dlvlsion
gRBtiled C/O polostorbb’

p.to Railuay Stetion, ’

Ygsuanthapur, Bangalure-2<,

Sri k.Yesudas, S/o A.Rrokyasuamy;

aged ebout 65 years
Driver Passenger, MR 510,
S.Railvay, Bangelore City,

Retired), No.267, 4th Squﬂre,

urphy Toun/Hoysulanagar,

Ulsoor P.0., Bangslore-~565 008,

Sril M,Veera Reghaven,

5/o Muniswemy, eged sbout &6 years,

Driver Passenger MR 50Z,
S Rallua¥ Bengalore City,

“Q‘er Pégséngpr M. 304,
ug* ‘Aanoalore City,
(Ret ;:i

No.1%, Brindevennagar,
, Near 80 feet Roao,
NEeCe, Bangclore- 3.

| aged about 65 years,

T/ o Nataraj, No, 9/3,

SR ﬁpPLI'ANTS
vasContd. /-
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11,

1%

"M A&

114,

: ?Ptlred

..‘l\\ 16 ')

Sri M.Nagaraj,

&/o LsMurugesh,

aged about 62 yeears,

Driver Passenger MR 428,

S.Reiluey, Bangelors Eity,
uetiredg

ch Mein Roed S*lramépur?m,
Bangalore-21. 1

Sri M.Munisuemy, 8/o Murug?
aged ak-cut 62 vears,

Oriver Passenger HF Ebh,
Southern Railuay ENQel T
(Retired), No,9 ﬂ 1 Meln,
I Cross, Hanumantnapd sn,
Sriramapuram, Heng:]o;°-.1.

Sri A.Arulnethen,
S$/o R.kr okyasuamv

-aged about 69 years

Driver Passenaqer ﬁR L,a,
5 Railway, Bangelcre [ity,
¥ t/o 79mes,[
No,139/H, Raeiluay Cuerteres,
Yesuahthaour, Banoolore~22,

Srl Tk Krishnamurthy,
S/0 TWC.Eyveaswany Pillei,
aged about 63 yeers,

"Shunter MR 642, S Ravluev,

Yesuanthapur(netired)
§th flat, 4th Cross, |
Mohenkumernegar, Yesuanthupus
Mathikere, Bangalare,

Sri H.,Honnaieah,
§/0 Merigouda,
aged about 61 ysers,
Briver Goods MR 610, |
5 ,Rgilugy, Yesuanthepur
RetiredgNo IT ¥aln Roed,
Erd Cross, B. K. Nagar,
Yesuanthapur, Bangalmre -22.

Sri N.hrumai,
S/o Mannersuamy,

aqed about 62 yeers,
Driver Passenger MR éBZ
S.Reiluay, Bengﬂloxe‘ 5Ly
(Retired No.41075/8,
KoN.Extensicn, 5th Croé s,

Yeswanthpur, Bangalorz2-22,

Sri N.Doreiswamy,

S$/o V.Narasimhulu Naidu,
aged about 75 years,|
Shunter MR 213, S,3ailuay,

Bangalore Contonment Retired)

No,52~-H/R, Lakshminafeyanzpu
Srirampuram, Bangalore-21,

<y

S

’
Fa,

A

No.33/2, New No.11%/2,

Cley,

o

«os HNPPLICANTS,
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115,

116.

117,

118,

11e.

120,

”

Shunter MR 343, S,Railuays,

L ] 17 [ N )

Sri K,Hanumelah,

8/0 Thimmareyeppa,

aged about 66 yesrs,

Oriver, Mail MR 33,

S.Railuey, Bangalove Cdby, v--",
(Retired¥, No,5238/FL.N.Colony,
Rekkikbdnoillain Roead, Yesuanthapur,
Bengalore - 22,

- Sri Mathew, S$/o0 Krishnas,

aged about 63 vesrs,

Oriver Goods MR 66M,
S.Railway, Yeswanthspur,
(Retiredg, No,11, II Mein,
III Cross, B.K(Nacer,
Yesuanthapur, Bengelorc-%2,

Sri A,Perumal,

/o S.Arumugem,

aged about 64 yeers,
Shunter MR 447,
S.Railvay, Yeswanthepur,
(Retiredg, No.65/G,

Reiluay Quertcrs, Yesuanthapur,
- Bangalore-22,

Sri Shanmugem, .

8/o J.Subranarye Mudaiiac,

aged about 63 years,

Oriver Passengar, MR 772,

Bangelore City, S,Railway,,
(Retired), No,586/1, 5th Main,
Basavanagar, Vibuthipuram ixtension,
Bangalore -~ 37, -

kbdul Gaffoor,

§/o0 Ballery kbdul Khader,
aged about 62 years,
Oriver Passenger, MR 387,
S.Reiluvay, Shimoga Touwn,

No.105, 6th Cross, ~ Applicants in S1.No,
Basavanagudi, Shimoga Town -~ 577 2071, 5$pt0 119 in 0.A.No,

: 98/92,
Sri B.A.Thyagarajan, 2 8/
S/o hnentharaju Pillay,

aged about 73 years, -

‘Briver Mail, §,Railwey
¢ Bangalore City, C/o S.é.ﬁ,DHSan,Residing at
No.29, 0ld No,5%, CKC sarcen,

Lelbagh Cross Road,

27T A MR R

+V _Bafigklore - 560 027,
I( = s

~
B,knthony,
$/o Madurai,
aged about 70 yzars .

Bangalbre City, C/o Phillip Moses, -

_No,187/8B," Railuay Quarte:s,
‘Thicjajur, Chitradurge Uisivict. +.. APPLICANTS,
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122,

123,

124,

125,

126.

127,

128.

129,

"Hosehalli, Amruthur,

e 18,

Rangaish,

S/o Thlrumallaiah,
aged sbout S9 yesrs,
Shunter, S,Railuvay,
Shimoga Touwn,

Hobli, Holsgunda Post,

Kunigal Taluk, Tumker Distrlct.

KeRaju, S/o Kuppan, |
eged =sbott 51 yeers, :
First Fireman ML 1141,
S.Railuey, Bangealora L‘ry
C/o Station Master,
Nayandahalli Railwey St=tinn,
Bangelore-39,

L.A.Fleury, 3/0 J.L.Fleury,
aged about 64 yeers,

Mail Driver MR 583,
S.Railuay, Par;ﬁer.

No.16, Rameiah Leyﬁuﬁ

St, Thomas Toun Post, |
Khammanahsili, Bangalore-g84.

Nega, $/o Siddeppa,

aged esbout 68 years,
Shunter MR 252, S.,Railuay,
Chicjajuv, “orehara Solony,
Chicjeajur-577 523,

Veradaraj, S$/o Kuppusuwemy,
aged about 62 yeers,
Driver Passenger MR 495,
S.Railueay, BangalorewCity,
No.24/15, 12th Cross,
Megadi load, Bangelore~23,

Smt Papamma,

ed ‘pbout 51 yeers,
N?o ‘late S,Nage,
Briver Passenger~MR 133,
85.Railuay, Arsikere,
8ehind Sz.marrys Church,
Arsikere-573 103,

K.R.Seetharamalah, |

$/c K.Ramaswamy Shastri,
aged about 73 years, -
Shunter MR 587, S.nelluay
Mysore, No,921, Ksoka Easterd
Hallethkerei, Nysore.

K.Srinivasalu, S$/o V Kcishnasguony,

aged about 62 years,
Driver Goods M 747, S5.Railug
Byepenghalli, No.8, Ist Stregt
Merkhaem Road, Croes ,

Ashoknagar, Bangalor -23.

Ys

)

.+s APPLICANTS
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130, . Smt,Noreen Fletcher,

aged about 62 yeers,

M?o late V, Fletcher,

Mail Driyer, S.Railway,
Bangelore City, No,8,

Daukar Road, 9th Mein,
Mathikere, Bangelore-560 054,

131, Smt,Lekshmamme,

- aged ebout 42 yegrs,
M?o lete K,Siddeiah,
Driver Gonds, S.Railuwav,
Harihar, C/o S.Revanne,
Pointsman Subramarya Roud,
Railuway Station, Nettana Fos:,
Puthur Teluk, South Kararu.

132, Smt,Shanthamne,
aged about 43 years,
W/o late Thippeswamy,
First Fireman ML %247,
S,Reiluay, Chicjedur,
-Jenatha Colony, Hosenageore,
Chicjajur-577 523,

133, Smt.5.R.Susila Bai,
' eaged about 54 years,

W?o late S.Rama Rao,
Diesel Arcsistant MR 723,
S.Reilway, Yesuwanthapur,
C/o S.Ravi, No,73/3,
Reiluay Quarters, Yeswanthapur,
Bangelore-22,

134, Sat.8harademms,
aged ‘about 53 yeers,
g},ﬁ}ate it.Remoo,
D¥iver Goods MR 456,
S,Railvay, Mysore,
N0.2065, kkbar Road,
flandi Mohalla, Mysore.

135 Smt.Kanthemma, :
aged about 51 years,
W?b late Rajemanitkam,
Driver Goods MR, S.Railuay,
Arsikere, No,9012,
Lacha-Neik, Quarter,
”,@Hﬁﬁﬁ@ﬂuggpdm Arsikere,

AR R VI
136{&§R8ﬁ5a$ah,“Sﬁdﬁﬂangaiah,
72 dged ebout 68 years,
{5 (Driver-Pessenger MR 107,
1 ( 3.Reiluay, Chicjejur,
. @inganahalll, Singanahalil Post,
' Gubbi TaluK, Tumkur District, " +.. ARPPLICANTS

-
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1370 ‘A.Shivappa RBO,

S/o0 H,hnentha Rao,
aged sbout 63 years,
Driver Passenger MR 47F€,
S.heilvay, Frsikere.
No.456, Bunné Mantap,
'8! Layout, hivarathrl Eswgranagar,
Mysore, , . N

138. Smt.Debbie ?ezorlc,‘
pd about 44 vesrs,

u lete P.,Rezoric,
Drlver Passenger " 461,
S.Railuay, Bangalore City,
No.932/3, Opp.Kiren Builaing,
2nd Neln, 5th Croseg,
K.N.Extensicn, {esuanfhepur
Bangalore-22,.

139, ~9mt.B.S.Susheelamns)
ed about 50 years,

U?o late 8.Shenkar,
Driver Goods MR 432,
S.Reiluay, ArSIKEIBP

L/o V.S.Laxmi RXamansg, Ne 24200,
Railuay Auartcrs, Arsikerc,

[

140, Smt.S,Seresvsthamma,
aged ebout 58 years,
wgo lete A.R.Srinivasa Rao,
Driver Goods MR 773,
S.Reiluay, Vesuanthapur.
Bangelore. No. 547K, Sth Udoes,
K,N,Extension, Triveni Road,
YESUanthapur, Bangea lore-22.

141, §mt S.Hansdbai
aged about 5% years,
W/o late G.R.Srinivesamurthy,
Goods Driver MR 750,
S.Railuay, Prsikel¢, No, 7243,
New Railway Quarters,
Yeswenthapur, Bangalore-22,

142, Smt,P Savithri, i
ed about 52 years,
U?o lete P.M.Panduranga,
Driver Goods MR 71
S.Railuay, qudantbqur.
Bangalore-22,

1473, Smt.Nestan Bi, ‘

aged about 60 vears,
”?o lzte Mohamed Sheriff,
Driver Passenger Nh 419,
S,Railuay, Shimog Town
Near Anjaneya Temal Hasaan Road,
Rrsikere, - .+ APPLICANTS
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144, Sri Prased Kiren,
ed sbout 24 yesrs,

S?o late. Govindaswany,
Shunter MR 386, S,Railvey,
Rrsikere, C/o grlniVasan,
Ralluay Ticket Collector,
Neer Reiluey Under Bridge,
Hessan Road, Arsikere,

145, Smt.Rachel D'Monte
aged about 58 years,
U?o late H.,R.D Mcnte,
Oriyer Mail MR 2C
S,Railuay Bangalcve,
" No0.220, VST Road,
Opp.Banasuadi RaiLUay Stetion,
8angalore-84, :

145, Smt,Nishajen,
eqged about 58 y=zars,
U?o late Syed Abaul Frecz,
kssistent Guerd, &,Rcilvay,
Bangelore City,
C/o Syed Chouse Pasha,
No.304/1, Raiiway Gusrterc,
M«G.Colcny, Bangslcre-27,

147, - Smt,Asiyaiean,
ed gbout 60 years,
U?o late Tagpee;ang
Pass°rﬂel Driver M

7,
S.Railvzy, Mysore. Nc,S6,
R.V, LeyoJi espadripuran,

Bangﬂlore-ZU

148, Smt.knnamary,
aged e2bout 43 years,
u?o late h,Chendran,
Shuntsr MR 3589, S,Railuay,
Bangalore Cantonment,
Muthamma Garden (Chinnappe Gerde:},
Munireddypelya, Bengalore,

149, Smt, Jyothilakshmi,
ed about 50 yesars,
U?o late Chinnavenkats Rampnapba,
Diesel Assistant MR 567,
S.Reilway, Arsikere, ﬂlo Jayappa,
retired postmen, I Cross,
Doun Line, Hessan Roed,
_=Hrsikere.
fy‘/"o'\.‘“”(x e
150@« /Ba’lar“am ’Singh S.ke _
ﬁ .7 S/o S.hnejeneyeram Tivri,
/2 ( R No.8%, -S\Railuay,

[
i .
RS rsikere, THasamcne 4+th Croqa
tx( >, Shimoga.s © /- ’ ... APPLICANTS
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151, K,Madurei, :
S/o Kalu Moudaliyar,
aged about %8 years,
Goods Driver, MR 680, |
$.Rgiluay, Shimoge Toun, .
R.hLolony, Near Railumy Statipn,
Shimoga Town=577 201, '

152, H.S.Sathye Ngrayanajy? |
S/0 H.Srinivasalah,- |
eged sbout 63 yeers,:
Shunter MR 797,

Bangalore City, S,Reiluay,
No.17, Remakrishnalah Street, |
Sesheadriparam, [
Bangalors-560 020,

153, Kousalya Bai, ‘
aged 52 years, h
M?o late K.Keroji Reao,
Driver Goods MR 53.,
S.Railwvay, Mysors,
No . SR/, Loco Colony,
Reiluay Quarters, ‘
Yadavagiri Poet,
Mysore=-20.

1540 R.Pramila Bai,
aged about 50 years,
M?o late J.Sathyanzrayera,
Shunter MR 748, |
Bangelare City, 8,Railuay,
No, 3y Beeradeveru Gudi,
Ranaginghpet, 4th Cross,
Bangalore City, '

155, Khamrunnisa, .

aged about 43 yesrs,

W?o late Yusuff Sheriff,
Shunter MR 835, S,Railuay,
Bangzlore Cantonment, No.39,
C/o Sajjed Sheriff, ]
Jadidasnagar, 3rd Crdss,
D.J.Halll, Bangelore-~4s,

156. B.N,Nagaraja Rao,
$/0 B.N.Moorthy Rao,
First Fireman ML 1525,
S.Railusy, Mysore, Ka,112,
Kanekagiri, Municipal Farm Rgad,
Vidyaranyapuram, |
Mysore-570 008, |
157, Rrokya Mary, |
aged ebout 60 years,[
W?o late M.Chinnaswamy,
Briver Passenger MR 82, ‘
S,Reilway, krsikere 1 e»e RPPLICANTS
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Residing at

158,

159,

160,

51,

162,

ee 23 44

No.152/79, Pushpegiri,
Belvathagrama,
Mysore-570 015,

V.A +Selverangam,

S/o V.B.Rppaiah Mudelier,
aged ewout 63 years,
Driver Pessenger MR 483
S,Railway, Bangelore City,
No.63, Pillenne Garden,
111 Stege Railway Laycur,
BangalﬁrG—SGU v4s,

F.Arokya Daae,

S/o M.Francis {iate)

aged sbout 24 yeers,

Driver Passanger MR 234,
S.Railway, Heriher, I Cross,
01d Arlspur, Guthoor Post,
Harihar - 577 603.

M,Sundere,

ed about 55 yRars, p
W?O late U E?hilaj 1l hnluL, ’
Driver Passernger FR S0
S.Railuey, Baﬂgc¢cre City,
No.208, RBH £olony, Mhitefield Road,
Madhevepura Post
Bangelore-SGD Ddé%

aﬁaroja,

ed about 54 years,
'M?o late D,Arumugen,
First Fireman, S,Reiluay,
Bangelore City, No.U/41,
Selvanagar,. Okalipuram,
Srirampuram P.0,, Bangalore-21

Shanthamme,

-aged ebout 60 yesars,
'N?

163.

/s*‘? ’

\ :\

G

/o lete Sunder Cabji, -
Driver Boode MR 705,
S.Railuvay, Harlher,

No.79, Cld Arlapur,

Har ihal’.‘.

Anthonlamma,

aged about 45 years,

U /o late B.Sandisgo,
phter MR 805, S.¢ ?aﬁluay,

‘h" f&ere“ Nar‘an Villse,

’Behinﬂxﬁt‘marly s Chureh;,

Arsikarg. g

J) i

Philomiﬁa w;

?qed ab Qt’57 yeers,

h?buLay 2 ‘hnthony,

Shuntet YR 537, SuRal Luav4

Fgegkegg Behlnd S, Merry
: ‘ ﬁrsikerc.

e

RPPLICANTS.
Bontd./
R
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166,

167,

168,

169,

170,

171,

') ZA bl

Sallath Mary, :

ed about 58 years,
U o late Arokya Swamy,
Shunter MR 219,
S,lailuay, Harihar,
C/o Thomes, TXR's Office,
S,leiluey, Birur..

P,Dhanelaxmi,

ed about 49 years,
U?o late P,Muniswamy,
Driver Gonds MR 683,
S,Railvay, Harihar, :
8/c late Sunder Gallaii.

No.79, 01d hrlapur,
Harihar.

Kamakshiamma,

aged about 58 yecars,

U?o late Chokkallngam,
Shunter MR 227, S,Raiiusy,
Yesuanthepur, No.48

Selvanager, Behind Bevi Talkics,

Srirempurem, Bangalurn-21,

C.Fletcher,

S/o R.Fletcher,

aged about 62 years,
Driver Passengan MR 391,
S.Railvay, Mysore, -
No.58/59, Kennedy Nest,
Pushpagiri, Mysore,

Razia Khanum,

ed about 28 years,
U?o late hbdul Hameed,
Shunter MR, S Ralluay,
Arsikere, 6/0 Md.Abbas,
Gopal Singh Quarters,
B-H,Road ‘Rrsikere.

Mazhool Jan,
ed -about 43 years
U?o late Ahmed Bail

- Shunter R 521, S, alluay,

Bangalors City, B/q Afroze
No.99, 3rd Cross Road,
Iadidas Nagar, DdJe Halll,
Bangalore=45, :

KeV.Surappa,
370 Uenkatanercyewéppa,
aged about 72 years,
Passenger Guard EWB 887,
S.Rafluay, Hassan, ha.B.E,
9th Main, 4th Bloct
e~11 1e

, Jayanagar, Bangsalo!

|

|

Belg,

PR hPPLfﬁENTS
s .C(jntdo/’» i

¢
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172, R Srlnivasan,'
5/0 Rameswamy,
eged about 64 years,
Driver Goods MR 7585,
S.ailway, Bangalors City,
No.62, III Cross,
K, N.Extension, Yasuanthapur,
Bangalore - 22,

173, S.R.Saraswathi,
aged asbout 50 yesars,

IU?O late S.Rajagrpala Fec.
Briver Goods Mi 737,
Yesuanthapur, S,Reilvay,
No,28, Rnajena Nilaya,

II Nain Road, HB.K.Nagar,
Yesuanthapur, Bangalore--22,

174. Farida Banu,

: agad about 35 years, -
W/o late Syed Nisser,
Dizsel Assistant ML 1247,
S.Railuay, Arsikers, MNs,20E7,
Rsoke W3st Cross-20,
NYéore.

175, Co N.Sareeranga, '
S/o C.Narasimhacher,

‘ ged atout 59 years
Rssistant Guarc EMT 726,
S,Railuay, Brsikere,
No.46/2, B16 RNS Road,
Rrsike;c.

176. E.Chandl‘a Bai’
aged about 54 years,
U?o late Y.Ekambaram,
Driver Goods MR 379,
S.Railvay, Yeswanthepur,
No.4371, 3rd Cross,
13th Nain, Subramanyanager,
Bangalore=21,

177, Philomine,
aged about 58 yeasars,
W?o late T.Frokyassuanry,
Driver Mail MR 18, '
S, Railuay, Bangalore City,

: Hanumantheppe Road,
qmmg 11, Ramesueny Hb1ya,
engal dre>g
. AN

ishna Iyenga;,

rd EM3 371,
angalore City,

k Centre,

puram, Mysnce~37C 008.

3

L & J

... RPPLICANTS.

'Contdt/‘t
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180,

181,

182,

183'

184,

185,

-
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B.Jayamma, ‘

aged about 57 years.,

u?o late N,Besavargj, ,
Driver Passenger MR 73,
S.,Railuey, hrsikere,

C/o B.Vasanthakumar,

No.6/C, Railuay Quarters,

~ Near Children's Park,

Bangerpet.

Zailunnisa, {

agec about 60 vears,

U?o Syed Yaseem (1ate),
Driver Goods MR 480,
S.Railvay, Mysote, No.20599,

'5th Cross, Mousa Diven Khan Roan,

Mandl Mchalle, Mysoie.

A.Rahimam Knan,

S/u Imen¥Khan,

aged akout 69 yeaTs3,
Shunter M 300,
S.Railuay, Harihar,
No,452, I Cross, Ganchin=gdr,
Harihar.

J
|
|

Prapullekshi,

aged about 81 yeears, )
M?o late Christopher Andrews,
Driver Goods, MR 570,

,i.ﬂaildeyl Mysore {3KLR ),
o

No.94/8, Loeo Colony,
Reilway Quarters, Yelavaciil Fest,
Mysore-~20.

Gayatri Shanmugem,

aged ebout 38 years,

N?o late S.Shanmugam, . |
Briver Passenger MR 205,
S.Railvay, Mysore,
N0.91,'VR6'Railuay Quarters,
Mysore=-20,

. ‘ |
N.Narayanasuamy, J
S/o Narasappe, _
aged about 62 years
Shunter MR 440, $,Railua
Yeswanthapur, No.5/6/47,
Laxmipurem, Near Railuay
Hindupur, ,
|

’ L

Station,

N.Mohiyuddin Khan,

$/o M,Abdul Nabikhan,

aged sbout 63 ydars,

Guard Passenger EMT 461

$.Reiluay, Mysore, No,2244,

Sauday Roed, Laskhker Mohalla,

Meene Bazaar, lysore, v+ RPPLICANTS

‘I ° uCOntd.;/_
! : e




ve 27 o

186, Victor, Applicents in S1.,No,120 tu

$/o Joseph, Ahbts in S1.00.
n
aged about 67 years, D.E.;;?/Sg? an i

Shunter MR 315,

S.Railuay, Bengalore City,
C/o F.C.Nathen, No.Z,
Muktha Garden,

Spur Tank Road, Chetpet,
Madres ~ 600 03%.

187, KeK.Bajerathoem,
S/oK.Rhs Raghavan,
retired Briver 'B! Grede,
Staff No,P.5521,
%Rajeneesh"m ShorandJr.

188, K.Velu, S$/o Unneri,
, Retired Guard 'B! Grade,
s,No.6314, Deveki Sacanam,
. Nedungathoor, Shorarar - ‘.

- 139. K.Kesavan, S/o Kpmthy
i Retired Cuerd
i, No,6066 -
. Shenthi 3Zhavan,
Veloor.

’

190, P,Paremgsuaran Nair,
S/o Krishnan Neir,
Retired Guerd “&" Speciel Grace,
S.MNg,5077, Padinchare Chonal House,
Shoranur-1.

191, V.CeSankunni Nair,
S/o Achuthan Nair,
Retired Guard "“A"
Special Gmave, S.No.6172,
Ayikkara House, Kavalappars,
Shoranur,

192, P.,Sundaresan,
S/o Kunhikoran,
Retired Driver ®g"
; SQNOQP 6439,
. \Vanajds, 4/73,
- o #pposite Providence High School,

t

T
Ry

!¢,/ GendhisRoad, Calicut.
SN L T -
193, k.Doral Semy pilisl, applicants in Sl.Nu,

(" S/o N.,Aruynchalam 7illadi. 187 to 193 are

\ S Retired’ Guard A" Grece,  applicents in D.k.44/93.

\ o\ S.N0.10713, Gift House, ]

NS~ Mangekkad, Sheranur. .+« RPPLICANTS,

y : fon A - : ...cOntd./_.



194, R,Reman Neir, . ]
S/o K.Narayanen Neir,:
Retired Driver '8' Staff,
Ne.P 2314, i
Raviyankandeth Houss,}
Chuduvelathoer, Shcrahur - 1.

195, E.KeRamankutty Nair,
S/s Kannan Nair, . |
Retired Guard Specielj Grale,
S.N5.5096, Mundenath Heuse,
Cheruthuruthy Fost, .
Trichur District,

496, R.Krishna Naidu, :
' S/o Ramekunhan Neidy,
Retired Driver '2',
S.Na, ¥ 6445, 1 _
Mallisseréparambil-HaJse,
Mudalisr 3Street, '
Shorsenur - 1.

197, L.Menikam Mudaly,
S/o C.Lakshmaran fudzly,
Retired Driver 'C% |
S.No.P 4026, Manickanivas,
M.G.Read, Shoranur-3.

198, T.V.Sreeman Pillel,
S/a T.V.Ropan Pillei,
Retired Driver 'A' Grede,
S'.Nﬂwp 1794,
Sunil Vihar, Ganeshgiri,
Shoranur-1. .

{98, E_ Parsmesuwaran, [
S/e P.N.Sghrasanams ﬂyer,
Retired 'R' Specipl Grace GUﬁrd,
S.Nv,1495. Osvi Nivas,
Nedungetur, Shoranur<l,

200. T.Sankunny Nair, S/e W.Achuthan Nair, . »
Retired Guard 'A', S.Ne.6459, o
Pedmalaysm House, Paruthiprs,

Sheranur.
201. C.Balekrishnan, hpplicants in Sl.No.
S/o T.Sankaran Nair, 194 to 201 are

Retired Oriver fe', applizants in 0.h.45/93.
Staff No, P 5702, - |

Krishna Vihar, Vellatheel liager,

P.03.Chexuthuruthy, '

Trichur District. 1 «oo RAPPLICANTS
‘/' it cco @ Contt'./-
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‘ 202, K,Gavirden Kutty Nelr,
S/n C.K.Achuthan Neir,
Retired Driver, Staft No.F.2833,
"A% Special Grade, Vedakkekonnsnath
House, Chuduvals‘hur, Shoranur - 679 121.

203, P.Remenkutty Nair,
: S/c Z.K.Snankaren Neir,
Retired Guard "“A%
Speciel Grade, Staff N\Nn,
E 14671, Pullconni Housu.
Chuduvaiathuyr Shoranur-'v

204, P.Naraeyena Pillai,

' §/o P.Krishnan, Retirec
Driver UC%, Staff Na.P 350d,
Poovethingal House,
Kizhekathil, Pannitnipra,
Shoranur-1.

285, S.Raman Nair, S/e Kristnan heir,
Retired Criver "C%,

Staff Ne,P 7065:, Stemiicel nouse,
Chennthunezthi Past, '
Trichur Distrizi.

206, V.Nsrayanan Ezhuthachan,
"~ 8/6 ByVelu Ezhushachan,
Retired, Lscse Shunter,
S,Ney P 8117, Bevasamperambil Houee,
Mannanur Post, via nevelepalae

207. K.Chellan, 5/o0 T.Keruppan,
Retired Driver “C%, S.NeyV3,
Muthukurssi, Kunnath House,
Genashgiri Pest, Shoranur,

208, K.P.Gopalan, S/ K.Naresyanan Nambier,
Retired Guard "B“Ym S.No. 7525,
"Leela Sadan®,
Reiluwey Booking Cflice Rccd,,
Shoranur.

702 MZaN.Kesavan, S/e: Perugan,

. SER Py “1.F.Man '8!,
S.No. PLJ 10026, |
; Theks: athil House,.

Gholakulam, Shoranur,
i
210D Ma08nkeranarayanar,
*" - ~sfdoGhyinden Nair K.,
'

-

Retired, Driver A" Speciel,
yd\:ﬁﬁ2911, 'Rama Nivas'y
xﬁtlng7ﬁb§@, Manjakad,

i1 | APPLICANTS.

ree

oo Contdo/_“



J. 30 ..

211, KoAChUthan Nair, {
8/o0 Achuthan Nair, m
Retired Loce Shunter,
S.No. B 6054, Kadambet House,
Mundamukam Amsom, W
Post Ganpashgiri,
Shoranur=3, F

212, C.Manimuthu, $/o Chambake
Mudaliar, Retired Driver "&",
8, Nn,P 7492, Nambznthodi rcuge,
No.,179, Mudaliar Street,
Shoranur-i, T

213, K.P.Govindankutty,
Since deceased by Legal Repigsentative,
Smt.Sulochana Amma, ﬂ.Nn.S/Wai,
Nanban Thodi, Mudeliar 3treet),
Shoranur=-1, ;

{

214, E,Balesubramanis Meron,

v S/o0 Madhave Rao, Retired,
Driver "B"% Grade, S.No, V' 6,
"Geetha Nivas', Ponnzmsngalan House,
Shoranur, 1

215, K,S%ankaran, 3/o Madhavan K.,
Retired, Oriver “A%, S.No.F,4305,
Kayanathuthedi House, Kallippadam P.O.
Shoranur = 2,

216, V.K.Velukutty, /a0 Kelu Neir K., Sl1.Nos, 207 te
Retired Driver K%, &,6No,9730, 216 are applicants
Karthika, Kanalappara, in O.h446/93.
Shaoranur. i

217. M,Velu, $/0 Velu,
Retired Driver “B" Grade,
Staff No, P 7936,
Naikankunnathu Veedu,
Kovalppara P.O. !

218, P.P.Velukkutty, S/o Snanku,
Retired Driver "B“, |
%.Nn, P 7192, Padinchervettil House,
Karakkad, P.0.Kavelappara,

219, P.T.0Ouseph, S/n Thom;n, Retired.,
Guard “B™ Grade, 3.No, 9431,
Yayyappilly House, Uagppalassery P.0.,
Angamali, Erpakulam. '

220, P.Krishnen, $/o Imbichyadi,
Retired, Driver "&" Grade,
g,Ne, P 5730, Krishnaghar,
Nedungathutr, Shoranur=673 127 oees RPPLICANTS
‘ .o.CODtd./-

[
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222,

223,

224,

225,

228,

227,

228,

'w"’”” R
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M.Chendukunhen,

s/o0 M. Imbichikutty

Retired-, Driver ' thn

Special Grade, S.Nn,F 2857,
Pilassery House, P.0.Vengeri,
Via Calicut.

M.P.Kesavan Nair,

S/o P.K.Chandu Nair, Retired.,
Fireman "“8%, S5.No.3461, -
Chemmanassery Padinhara Heuvss,
Kottool P.0,, Calicut,

P.K.Ramapanicker,

S/o Chamy Penicker,
Retired,, Eurod BA"™ Grede,
S.Ne.B8284, Navaratnes,
F.0.Kunniampuram,
Ottepalam=-4,

K.Balakrishna Menon,

5/e P.Madhave Menan,

Retired Briver !

Special Grade, Staff No,P 2437,

Kerandathil Hcuse, Werancdathlil ‘zre,

Trichur - 1.

M8.FP.Chinnan Nennn,

S/a P .Sankunny Yurer,
Retired Guard 'A!

Special Grede, S5.Nn,9333,
Rlaongot Ushas, ».0.Pulaked,
Vig.ChEIakara, TriChUI'~

M.P.Gopala Pishareti,

S/e C.P.Raghava Pisharcti,
Retired Guard Special Grade,
Pearnima Manjakkad,

Shwranur—679 121,

C.Chandrasekharan,

5/0 M.K<Mennn,

Retired, Special Grade Guerd,
S.Ne.7 618 “Geakul",

Rshak Nagar, Kamboni Road,
Ryyanthele, Trichur~3,

V.M.Abdul Kedir,

S/- VMoMohamed Haji,

Retired, Guard 'A!' Spacial uracv,
5.Ne, 9826, 20/1€3, "THzupaini®,

”“?P.-thol, Trichur.
‘-\!\f'! \“Qx
VZZFXF”BxA
i ,gtﬁréd Coods Guard, S,.is,T 1930,

ébcahaskaran, 5/o 0.S.Paran,

'réyampurath Housse, P.0.
K)orkanchery, Via, Trichur,

$1.Nu.217 to 223 are
anplicants in 0.A.47/93,

S81.,No.224 to 229 are

applicents in 0.K.48/93,

... RPPLICANTS
() C.ntd' -



230,

231.

232,

233,

234,

235,

236,

237,

238,

239,

V. . Sankaran Nair, |

- KeKo.Susheels, - /e Late

P. U Chirakkal Cannanore- 670

"Railway Celeny P.0.,

0*}{ 32 !’l'.

P.Nareayanan,

5/0 Sankaran, Retired, |
Special Crede Guerd, '
S.Ne .EE 86, "Ushaq‘L
Rayqroth Paramb, p.0. Paral,
Tellicherry-670 671,

/o T,Narayenan Neir,
Retired ., Guard 'A' S‘ecfal,
S.Nn.12746, Ashirvad, Pevel,
P.0.Koothuparamhe,

Pin-670 643, }
C.HsBalen Nembiar,

S/o Kthikrlshnon Adicdi ¥,,
Retired Guard, Dol
S.No,:997, Usha Bhaven,:
P.0.Knttayampoil, \ieeJ Tellic

1

M,Padmanabhan Neir,

S/o R.V.Krishne Menong Retireg
Driver 'A' Special, Sila. P 573

Davi Nivas, Kottcr~*huhpdra,
P. O«kzh*kode, Lawnano$

Uxuaﬁnandan, Retired,, Drniver

S Ne,2635, ™Anand® Ulhar Ylayil,

Kanniir -~ 670 008.

K !
M,Narayani, /o Late k.P.Nara,

Nair, Retired, Guawrc 'C',
$,N0y, 1903, Madathil House,

K Kunhamboo S/n Pppu, Retire
Shunter 'B!, S.Ne.P.5331,
Packkadam Housey
P.0,Trikkripur, Kazhgrged.

KeMa Vanagakshy‘ W/o Late C.Hd
Retired Huard 'A' Spegcial,
S,Nn39498, Chettiyam Veettil,

Near Relluay B Cabin, Badagarsa

|
R.K.John, S/s RAsJd.Kutian,
Retired.,, Guard 'R',
S.Ne,5€83, Arlyathu Pacainbil
House, Pallam P.0.,
Kottaysm - 7. J
R.Marappan, S5/s Rama Gouwndany
Retlred Dgiver, 'C' .~
Staff No, P. 2{18 ED-118 O

Erode - 638 002,

Gepalan,

$1.Nu,230 te 238 are
applicants in 0.k.45/93,

«ss RAPPLICANTS.
r .j:ontd. /-

¢
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241,

242,
243,

244,

245,

246,

247,

248,
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K.C, Nallappan,

S/o .Chinnappe Gounder.
Retlred Driver R Specisal,
S,Ne, F 2946, Door IT o4,
Parvathl Krlshnan Street
Kollem Palayam,

Erede - 2,

P.Karuppannan, S$/o Pongic Guundar, -
Retired,, Driver 'A’,

S.No, P 3583,

Korakattu VGLBSll

Door Ko.5229/A 14 CaausTy 3.,
Erode-7,

M.Kandaseny, S/e Merapre towndsw,
Retired Driver 'C', S5.,No.P 2499,
9‘46"0' BHN Rﬁad EerB—BSB UDL.

P Nuthusamy, S/o Palani Gounder,
Retired Driver'C', S.d4a.P 37G¢,
Raghavends Nagsr, Ercde-?.

R.Ramasamyy S/o A;e—ﬁéuhu«n&
Retired. Bhamter'?8', S,Nu.Z 336,
Pudhupalsyam, Joor 246
Rlampalsyam P.0,, Erode-B.

S Kandasamy, S/o Sengadan,
Retired Driver 'C',
Staff No,P 4103, Ragevana1dar

Negar, Door No. PAB 18, lavery R.S.,

Erode-?.

C.Kumarasamy, S/o Chellappas Gounder,
Retired,, Fireman '8', S.No.P 7885,
Door No, PPI 283, Pudupalcyam,
Allampala'am Post, Erods-8£,

T.3s Peerakhan, S/o0 T.J«Jemallutheen,
Retired,, Driver ‘67,

S.No, V,38, D.No.94, Railuasy Colony,
Post, Erode.

Veleppa Gounder, K,
S/o Kolanda Gounder'
Retired, Shunter

,as No. p’ 3170,

ayam, Kattoor,

-,)

>, P.4088& ;Door No. 19:,

/8 f“kxarkam,

ve. APPLICANTS.
) ..Coqtd./-



250.

251.

252

253.

254,

255,

256,

257,

S,Na,P 3531, Avakathu,
Cavery °. 0., Colony Road,

A, Nallssamy,

S/o A2 Gounder,
Reilzic., Briver 187,
S.No. PTZ 10237,
D,No.280, Puthupalayamj
Flampalayam P.O.,
Erode-C.

N,Kaliannan,
5/0 Ngllacounder

Retired. Diesel Ass stant
S.No., P 4011, Sastri Nagau,
D.Nu,55, Near Wsrer Tanw,

Erode 638 0o2.

K.Ramasamy,
S/o Kalianna Goundan,:
Retired. Shunter ‘8',
S No.P 3958, D No B2
Bdappalll R S Post,
Cavery, Erede-7.

P.Sengeda Gounder,
S/n Palani Bounder,
Retired.,, Shunter B,
S,No. P 4429, D.Ne,56
Sdapalli Ui;lage '

Pappapalayam, . Cavery R.S.,

Erade Te -

P,Muthusamy,

S/o Pgreni Gourcen,
Retiredy; Shunter '8,
S.Np.,P 50T

D. No 263, aharam,

Alampalayam f.0., Erode-8,

V.Sengodan,

S/o Velappa Gounder,
Retired, Shunter!'B!,
S.Na, 5133 D. Nc.2/60

Gttapalll, Pilleyer Vmil Stre

Cavery, Erode-7,

Ke Chihnappan,

S/c Komara Samy Geunder,

Retired,, Driver 'C?Y

Erpsae-T,

P.Venkkatachlam, »
S/s Peruma Gounder, |

Retired., Shunter ipl
S.Na. P 4097, = 1/11|k
Karu+huveli Thottam,
Odappalli, C8Very ReS.
Ernde Te f

1'% 34 b

udhupe‘nya@,
Agr

nl.-a

.o o APPLICANTS,
o Contd /-
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259,

260.

261,

262,

263,

«e 35 ..

N.Velappan,

S/o Nglla Geunder,
Retired,, Shunter 'B',
S.No. D 2647,

D,Ne,1/20 Ddepalli,
Cayery R. é., Erode-7,

T.P.Gevindan,

S/o P.,Kunhambu,
Retired Guard Special
Grade, Staff No.11159,
Prasannes Nives, P.0.,
Chirekkel,

Cannancre - 670 011.

K.Sreedhsran,
S/n B.Achuthan.,
S,Nn, P,3180

‘Thenai House!

Opp., Reilusy Station,
Chiregkkal P.0.,
Cannancre,

M.Bslskrishnan,

5/0 NamBikutty,
Retired., Guard 'A',
S.No, 15870, :
Mangkketh House,

Good Shed Read,

Tellicherry,

P.K.Raman Nair,

S/0 P, Kurhambu hair

Retired,, Driver ‘ Specieal
Grado, 5 Neé, F 6446
Kavinchalll Pel,,

kzhikode," C¥nnanore—-670 nag.,

V.M.Karthiyani Ammae,
W/o Lete K.P.Janardhanan Nsir

- Retired., Special Grasde Guard,

5.No,9650, Ashok Bhavan,
Thamarakuzhi, Malappurem,
Pin-676 505,

K.Govindan,

S/o K.Aruvan, Retired.,
«Driver 'A', Preeths Bhavan,
Kaidadathode, P.0.Nlavil,
Cannanore.

~
,/{\_;

e 1rad}, Guard S. N-.lihé
ﬁzhathu)Veetll House,
PuU Kadambeor II Hard

Sl.Nu 239. to 258 are
appliuanto in 0.k.50/93,

APPL ICANTS.
... Contd,/-
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266.

2617.

268.

269,

270,

271. .

272,

273,

.Chambakachalil Housey

“C.K.Chandan,

P.0.Mundayed, CannaTore.

Oriver ‘'A!' Speciel,
S.No.-P 4361, %

|

ﬁ.u 36 X}

N,Vasu, S/o Ram,cthy‘
Retired,, Shunter 'B',
S.No. P 5024,

Kottiyath House,
P.0.Muzheppilenged, .
Pin- 670 663, Cannanqre,‘

P.KeKannan Nsir,

S/a Rppu Nair, Retlred.,
Shunter '6', S.Nc.P.77%4,
Varkulathu Vayil ,
Near Akliyath Templt’
P.0.Rzhikcde,
Cannanorse-670 009,

P.®,Rohini, W/o LateJK‘LdedL,

Retired Shunter g,
S,Na. P 7173, J

v+ CeMuzhapilanged,
Cannenore District. J

S/o ARmbadi, "Retired Shunter 'l
S.Ne . P\ 8223 Kanavi H’USC
Ekkchi P.0. Peliode,

Via,, Trikkaripur, Kazharacds

f..Nerayeni, W/c Late k.Krishi

" Retired., éhunter, S.No.P 7490,

Machirnpurem Hous
P.0, CherUVathur, Ka* rgod,

P.M.Hymavathy

WUlw Late ™.\, kec*thsxjdﬂbrhl 2y

f

i8N,

Retired Tri. -~ A Spemlal Cuard,

S.No. MA%Y, Gresud Vet

m;;? Chviar rtcmls.w\ Sohoel

"onA=yv--. Cannanore.

T.P.Leelavathy AmmaJ

W/o Late P.V.Kesavan Nembiax|,
_ Ratlred Driver A S jecial,

S.Me.4654, Kesave NlVaS,
Near Elayagoor Temple,

V.<.Balskrishnan,
$/o V.Demnderan, Retlized,,

8/9 Reshmi, ’$.N.Nagar,
P, U Thottada, Canneanrp—

S1.No,259 to 268 are
applicants in 0.A.51/93,

... APPLICANTS.
PR .Contd./—



274,

276.
27:7.‘
578.
275.

280,

L ) 37 L 2N 3

P.M.Sreenivasan,

S/o P.Govindan, Retired.,
Guerd Special Grade,
S$.No.12054, 'Smrithi',

Post Uengeri Mathoth Peramba,
Calicut.

P.Krishnan,

5/0 K.Perumal Naidu,

Retired., Driver tal Spscizi,
S5.No.P 4360, 3/275,

Opp. Spares Lend,
Vadakkanchery,

Trichur-680 528,

A,Bhaskaran, S/o fp
Retired,, Diiver !'C
S,No. P 4301,
Byyanatu Parambu Housz,
Ayyappankavu Road,
Kochi-18,

pu,
' Grede,

K.Chryikutty Kannoli,

s/0 Kandan, Retired.,

Driver ‘C‘ S.Ne, P 9450,
Kannoli House, Kacheri Amsom,
Desom, P.0.Calicut-673 011.

C.Madhavi, W/e Late
C.KiKrishpan, Retired,,

Driver 'C', S.Ne,P. 3737,
Krishna Nivas, Roolayil Feremba,
P.0.Kallayi, Calicut-673 UGa.

T.Kesavan Nair,

S/o N.Govindan Neair,
Retired., Guard '8!,
S.Ne.4956, Santha Sadan,
Chuduvaléthur,
Sheranur-679 121,

M.Elias Aron Raj,

'S/. S.Mariadess,

Retired A SpEClal Driver,
S.No, P 3702, ED 196 E,
Railway Colony P.O.,
Erode - 638 002.

waR-C%R@sappa Govindan,

ffy;ﬂﬂwﬂﬁ¥b\ﬁ .Chinnappan, Retirec,
¥ "’"Shunteng S.No. P 3631,
14

A‘RﬁllUdy Colony .0.,

S1.No.,269 to 279 are
applicants in 0 h.52/93

ve. APPLICANTS.
PPy cCOﬂtd-./"



M.Kasimir Leuis,
282, S5/0 K.Maria Louis,
' Retired,, Guard A Special,
S.Ne, 2119, Pnnedurai Street)
Nadar-Hedwy =, .
Erode-638° 002.

K.Muthusamy, .5/e Kelfandai
2g3, Gounder, Retired,, Guard ‘B'|,
' S.No0,12011, 17 Ramamportiny

Street, Kollampelayen,

Erode~634§ 002,
|
K.Sundaresan, !

284 S/o N.Kalyanssundarg Mudalia
: ' Driver A Grade, S.Nj, nooGhZ

[z}
‘e

-

N#,48, Lenin Street)
Erdde Railway Celor,
© Erode=2,

Post,

*»

' K7R.Lakshmanan,
: S/o M.Rengasamy Xara
. 285, Retired.,gDrivgr ‘AL
Staff No,P 4467, '
Morth E£da Street. |
Bheema Nagar,
Tiruchirappally,
- Pin-620 001,

)
Cle

K.Subramaniam,
265. S/o S.Krishnasany, Setired.,
L Driver 'A' Special Grade,
S.No.-P 1788, 43, Lenin Strget,
Railuay Cnlony Posty
Erode-638 002, ’

R.Gethuraman,
287, S/o Rathinam, Retiréd.,
Driver 'A! Special,
S.No, P 2888, |
Ilemathi Illam,
106, Bharathi Palzyam,
Mowlappalayam Pe0., |
Ereds-2, '

M.Ehinnappan,

288, S/@ C.Moekken, Retired.,
Dfaeat Shunter,
S.No, P 7785, 7/8
Railuay Colcny,
Erode-2,

: MeMarappan,

289, S/e M,Mathan, Retired,

Driver 'A' Specisl,

S.Ny, ¥ 3779, 107, |

Kamalagam, Barathy Palayam -
Streef, Mulepalayam| PJO.

WV Erede-2, E ess RAPPLICANTS

O -oclnﬁ]t‘ld./‘




s 0 3’ [ 2% ]
. Ge.Samuel, S/a Gnansmuthu,
290. Retired., Driver 1At
Special, S,No,P 3224,
403-C, Railuay Cslony,
Erode-2,

. A.Lingappan, S/o S.Gyyavos,
291 Retired,, At Speciel
° Driver, S,No,P 1714, 19,
Kethukaran Street,
. Kallampalayam, Erade-2,

- T.8.8rinivasan,
2492 ’ 5/0 R.$uaminathan
*  Retired, Driver 'A! Special
S.Ne.P 4339, 3457,
Railway Quarters, kaiiway Cniony,
Erode-636 002,

- . P.Nemasivayam, S/e M.N.Salzrandam.
293, Retired., Driver 'A' Speciai,
S.Ny, I 5511, L 18,
Housing Unit, Feriar Mager,
Erode-633 001., Temilnadu,

KeMeMuniraj, 5/@ Keluntusuamy,
294, Retired., Diesel Assistant,
S.Ne.PTI 10212,
Manickkavasacar Sireet.,
Sastri Nagar, :
Railwav Celnny P.0.,
Erece-2,

_ L.Anthoni Swamy,

295, S/a Lourdu Suamy Pillai,
S.Ne. B 1413, 41/A
Railway Coleny,
Erode-638 w802,

M.Buepethy, S/4 M.P.Mooka
296, Gounder, Retirecd, Driver
'8! Grade, S.Ne. P 9347g,
17/F €1d Railuay Colony,.
-Erede-2,

- V.Balaraman, $/e Venkkatasuamy
297, Naidu, Retired, Driver !B!
Grade, S,fe. F 9420,
Railway Celomy, Erede-2,
AT
- B RENGasUEMy, 5/0 Perumal Naidu,
dfg Rg‘t’fr’én‘l“f,\ﬂz-'”‘yer 'B! Grade,

N
7/ & B.NeA 293 \WNo,17/8
; $]‘Nam§ qgéy&@@&treet, érode-Z.
[ W ( cab .
40O iy, ) ¢ i | o
i o ( ohe PESE S/q;sgami Nathan, 91,Nc.28B0 ts 299 are
Qﬁ \ﬁgé@%ei@%Driv%r '8! Grade, epplicants in 0.h,53/93,

\ S.,Ne.P 8543 /Docr 414/0,
\, %2\".__ M~ ’t l/?lg r D
‘:.\aéﬁgggi/g ny ale,
EE£Q~ -4
%w’

... RPPLICANTS.
‘.cccoﬁtdt/“



300,

301.

302.

303,

308;

38,

306,

307,

308,

Vv

“ P.K.Keshy, S/o P. K Koshy,

- PO Farappur, Ulaﬁ TrlChUL

‘i ... 40 &

P.Pangunni Menon,
S/u T.CeKeNair !
Retired Guard 'A! Special,
S.Ne. 15200, "Fecurnami®
Nangapna Nagar; P.
Olavekkot, Pln-67l 002

M. Krlshnan Nalr,
S/e Kunchu Nair, Retired..
Dri/er A Special,
S.Ne, p 6444, Srishilem,
P.0,0lavakket,

V.5reedharan Naii,

S/o t.R.Krishna Pillai
Retired, Guerd A 5 perla1‘
S.NL.15202, Thuruthel,
Aymanam P.0., Kcttayap.

P.A.Rajan, S/o P.Suhppu,
Retired Guaerd A apac1qL,
S,No.16144, Housz Ne,u6/50
“Reshmi“ Near P.A.Tnieny,
Cochin-*8.

C.Kutty Nblayenan.

S/n VeC.Narayenan Neair,
Retired, Guard A Spscizl,
S,No.7625; Chembra deuyse,
Shoranur ~ 67% 121

Retired Guerd, S.Nr, 1q?9q

UJ

Vazhakaleyil, Gngddikal Fe04

Chengannur, Pin-689 122,

Ksl o Kurian,

8/0 K.P.Lonappan
Retired Guard R é ecial,
S.My, 15216, “Chamdlri“
ngh School Road,

Pin~€8! 552,

N Ramakrlshnan Nembidi,
S/p Chit-an Bhattathi“lpam,
Retired. Guard 'Af

S.Ng,.14044, "Karthika ,

RamaVarmaeram, Trichur--#80 631,

VN, Serejeni,

W/o Lete A RengenL Retired,,

Briver A p”cial
S.Mho,F 4367, Sres Rangam,
Pump Engine Road,
Clevakiet- 678 802,

¢

L2 4

APPLICANTS

v«.Contd./-

¢

v




s o

o 4l .,
e ;»_T;ﬁ58amauhéndran, |
309, s/ C+B.Mennadier, Retired,,
Guard k., S,Ns, 15219,
Panikkath House, B

Kellengode, Palghat - €78 €06,

“awn. VeMadhavan
',s{b' $/o Veluch;ml, Retired,,

Driver R Speciel,

S.No, P 2133,

Dallath House,

Kuthupgrambae, Edethare 2.0, .

Palghat, Pin-678 611, : .

‘ %i.Nos. 300 to 311 are

311} KoMeKunhimohamned, epplicents in 0.A, 54/93

$/c K.Moideen iloya,
Retired, Guaras: 'C*,

S.No. 6633, Cheredath Huuse,
Kyttamassery, Aluaye-£23 103.

3*2‘ ~R@Narayanan;¥3/;iB.Rajaram,
* Retirsu Drivetr Gwods,
8.Ne,PTJ 10505, 1°0, .
Jeevanartham Street, ,
Poonthurai: Réad, Zrade:Z,

%43, C.Kumarasamy, S/o Chinnapps
* Gounder, Retirad., Driver '
'8!, S.No, P 4206, D.No,6&,
Sholap Pruvae, Sutharrs Purem,
Eredo<7s

- T.S.Remanmeerthy,

31 S7a TiK.Sendarsjalu -
Retired., Driver ‘Al Special,
S.Ne.P 3540, 15, Sundaram
Street, Erode-2,

A.Abdul Jeffar, '
315. S/e Abdul Kader, Retiied,,
Driver, Geods, § . Na v 44,
235 Kalyanasundaram Street,
Erede- 638 002, :

. S.kngamuthu,
316. S5/o V.Sitia Naickeri
Retired., Driver '8!,
S.Ne. B 13¢5, D,No.411 D,
R ilwgy=trree '

e ’p.D"

317. 4

sse RPPLICANTS
" . ,» Contd./=

(3



318.

319,

320,

4919,

322,

723,

324,

325,

%26,

y\~ Periyar District.

P.Subramaniarn, S/
'

"Guard 'A'

"V.Mari, S/s Venkestesan,

‘Kurikaran pelayam,

L (’2 2

KeChinnapaiysen, ;
$/n knumen, Retiredi,
Shunter 'Bi,

S.Ne.F 7458, 76, L.G.G.S.
Colony, V.0.C. Street,
¥ollampalayam, Ermde.

M.Krishnan, S/o Munbsamy,
Retired., éhunter,

S.Ne,10072, PTJ, S.N3.413 0|
Railuey Colony, trad=z.

R.Thisgar=jan, ,

S/e Ramsswamy, Retired,,
Guard 'A' S$,No,14322,
Thangapattalaikarar cate,
Popnthurei Road,

Erede.

A.Chinnaiyan,

S/w Krumugam, Retived.,
Driver 'A% &,No, ? "ito
Ne.33%1 A, Railway Cclerv,
Ercder, 3

.0 nieni,
Retired Gusrd ’
Staff No,7448, 2,

Vinayger Koil Sirceet,
Sgstri Nager, Erede-€38 007,

A
1

c
1
1
T

S.Kennimuthu, :

S§/o Subbs Thevar, Retirad.,
~ S.Nn.16066,
Sundarammal Illam,;11/8
KIII, Nanjappe Laynut,
Sulur, Coimbatere-641 402,

R,Anganna Pillai,

S/e Rangasuamy Pillai,
Retired. Guard,

S.No. 15271, 20 Nhertr Chinpe
Mariamman Koil Street,’
Karungalpalayam, Erode-3,
Perryar District,

Retired Guard, S.No.12563,
No,III, "Thera IlLlam®,
Kurikaranpalayam,
Mulapelayam Post,‘
Erode-2, Periyer Dlistrict.

V,l.akshmanan, 3/e |S. Vacdivgiu,

Retired Guard., 5.Nw,13756.
Bharathipalayam Street,

Mulapalayam Fost, Erode-2.

S1.Ne.312 to 321 are
arplicarts in D.h.No.55/93

e APFLICANTS.
...Contd;/—




- SR N

L 1

% L _
335\¢K@6€Hﬁa§m@ £
S, Ne. 1875, 9

- 331,

- - . B .
B R T D ALk LTI L e b F T SNk,

327,

328,

329,

330.

332,

333,

.Surampatti Road, trode-

V¢K.Shunmughasundaram,

S’n k.S, Keruppanasamy,
Retired., Specifal grede CGuard,
S.N0.3/T 35, 194 E,

Railuay Colony, Near Reiluay
Cnlony Past Office, Erode,

VeKeUnni Nalr,

- S/u K.Raman Nair,

Retired., A581sta\t Cuard.
S.No.1902, Contchery Strzaw
E-nde.

R.Lakshmanan, S/e¢ Famasz1v,
Retired 'A' épecinl Guard,
3,Ne,7213, D,No,183,

Sestrl Nagar, badayamf"l'vgh
Road Erede. - Z, '

V.Suamyappah,

5/0 G.Visuvasam, Retired,,
Guard, S.Ne, 141034, -

5 Karuppanasuamy Koil Tii

Periyar Cistrict,

R.Veeraraghsvan,

S/o V,Rema Jyer, Retired
Guard, 5.Nc.?523%, #c.O,
Tayumanavar Street, -
Pundurei Resd, Erode-538 102,

K.Ramalingam,
5/0 V.Kandasamy, Retired.,
Driver 'A', S.Ns, PTJ 10052,

DOoor Ne.16, East Pettakarr,

Street, Erade-638 002.
G.R.Samuel REJ

' S/o G.N.Anandham Pillai,

Retired, Driver 'A' Special,

-8iNe. P 2836, 23 A,

Panchayat Unlon Street,
Manthape Podanur,
C01mbature-23

ntcha, Petired.,
wecial,
168 fatn Rﬂtr,

Mah'\appc
o d Oriver ‘At,
%/11 Rrthi’ LJ am,

Narimutnu)

/

IR T T A )

et B T i e, o0t U P

Nu 3722 - to 332 are
appllcants in 0.,h.56/93,

... APPLICANTS

«.oContd./-
[




336.

337.

338.

340,

342,

343,

'North Perur

339,

341,

| ... 44 I 3

S,Velusuemy Pillai,

S/ o.A, bankaralln?am Pillai,
Retired Driver 9, N|.643"
D,Ne,360, SelVapuram, .

Mein Read, -
Coimbatere- 641 p26.

K.Rangasuamy,

s/o Kuppuswamy Naidu
Retired,, Driver, 'A}
up901ai, S, NP ,464
D.Ne.24, Main Road,
pndanur-ZS Tamil Nedul,

K,Ahamed Shericf,

S/e A.Kader Batchz, Reiired,,

D-iver 'A! Speciel,
S.Ne.P 4341, Main R!ad,
deanur-ZS Tamil Nzdu,

Nanaappa Naiqu,

S/+ Venkettaswamy Naidu,
Retired Driver 'BY,
S.Na, F 2438, Béjanei
Street, Pedanur-Z3,
Tamil ‘Nauu.

Kevil

K. Pglanieppan,

S/u Kuruppanna Gounssr,
Retired., Bndwar- 'A!,

S.N. ® 4333, Na, 88,
Vilangattur, Kedacharallur,
Erude - 10, .

M.Palaniappen,

S/o Mareppe Geundei,
Retired,, I Fireman '8!,
S,Na., P 4382, :
Vellaikattur,
Kadachanallur P.O0.,
Thiruchengedu Taluk,

M.Chellappan,

S/C Marappa Gounder,
Retired, Shunter

S, Nn.9454, Alampalayam,
Palllpalayam, Erede- 6.

A, Palanlappan, ' .
5/- ‘Athathappa Ftuwder

~ Retired,, Bhawter,:'

S,.Ne,,P:7465, ﬂ..apA A,
Velankatsor, -
Kedachsnalluy, Erode-10,

% .

$1 . Na,333 to 339 are

applicents in 0.h.57/23,

... APPLICANTS.
P ...tontd. /-

[ ]

-.




B R T

ﬁ’#&tv\iﬁhﬁﬂh}t‘w»\u»,. .

344,

345,

346,

347,

348,

349,

20

Y ‘q%hl; LeP

SN ke cea eme o yed Remeen | 4w alr -

P.Gurusamy, .
5/0 Palaniappa Gounder, -
Retired, Drives 'AtY,
S,No, M 7160, Nn.10h
L.G.G.S. Coluny, ,
Kellempalayam, Erdde-2.

R.Kumarasemy, ‘
/o Remassmy Gounder,
Retired,, Shunter Loto,
S.No.P 6315,
Govindancelayam,
Rlampalayam P.N.

via., Erode.

G.Samuel Durai Sany,
$/n Gnanadurei,
Retired., Driver 'A%,
Spl. S.No, P 3107, 32
Upstair 4th Crcss Roag,

Paramasivapuram, Laloudi-5%1 €&U1,

V.Sengodan,

S/n Velappa Gounder,
Retired,, Shunter/lLoco,
S.No, F 3510, Vilankattur,
D.Me,54. Pulapaloyam #.0.,
Kadachanur (Village).

C.Nachlmuthu,

$/o Chelleppa Gounder,
Retired,, Shunter,

S.No.P 4384, Pnclapalavzm Fost
Kadachanallur, Palipalaysm,
trode-6.

T.S.Alimoideen,

S/o T.3.Shirfuddin
Retired., Driver 'A',

Spl. S.No. P 3260,

47, T.J.Shirfuddin Street,
Sestri Nagar,

Near Railuay Celony,
Erode-2.

V.N.Ramankutty Nair,

y i Narayanan Nair,
Driver 'Y,
310, Pushpaleya.
Cellege koac,
n 678 Co1.

Srhod

;ayana Iyer,
#Guard 'A° Spi.,
72, Na.%/780,
Z#Single Streei,. L
Kalpathy P.0.,” '

Kalpathy, Palghet -

- 678 003.

S1.No.340 to 349 sre
applicants in D.A.SBAQQL

..~ APPLICANTS
-* % Contdo/"

- v“-»-w,&;



352,

353,

354,

355,

356,

357,

358,

358,

360,

- S$/0 P.Sankara Menor,

- Kedukvankunnan,

40 46 'Y
C.Chathu, S/o0 Appan
Retir=d., Driver 'B',
S.lo. F 5287,
Kurungad House,

Maruthe Toad, Pzlghat.

F. Krishnsan, !
S/n A.Arumughan, Retired., |
Driver '8B', S.No. P 9449,
Chungath Heuse, Kavilpad
P.0., Palghat-17.,

F.Sukurersn Neir,

Retired.,, Psst., Gestd,
S.No.15394, Pslekkott House|

- Thenur via., Parli, 1
- Pallghat-678 616. |

?,Govindan, |
S5/o P.Serkera Menon, ‘
Retired,, Guard *B*,
S.No.2024, Srivelcam,
H.Ne,M.€/33, indire Neaaar,
Kallepully, Palghsat-5,

R.Narayanan,

S/a V.,Raman, Retired,,
Driver 'A', S,Ne. P 9847,
Chendrika Nilayam,
Korathodi,

Palghat-678 005,

N.Velukutty,

S/6 Narayanasuamy
Retired,, Driver 'a',
S,Ne,PTJ 10113,
kmbalaparambu,

Near Madrassa,
Kavilpad, Palghet-17,

T.Velayudhan,

§/6 Theethy, Retired.,
Cuard!C!, S.Ne, 16223,
BDevi 8adan, Pottakulem,
Kavilpad P.0., Palghat,

V,Viswanathan,

S/o Kubhnea, Retired.,
Loco Shunter,

S,No. P 5184,
Vellenkad, Kcvilpad,
Palghat-17.

V.Vasu, $/o Velayudhan,
Retired.,, Driver ‘A,

S.Ne, P 3164, Chardrasoudhem,
\/,Tannissery. Palghat,

.o AP?LICANTS.
ve.s Cantd./=




361,

362,

363,

364,

365,

s 47

V,Medhavan,

57' Velayudhan,
Retired,, Driver '8B',
S.Ne. P 9888, Rahendre
Sadanam, Melepurem,
“lavekkct, Pin 679 002,
Palghat.

T.V.Veleyudhan,

S/o P.Veeren, Recired,
Guerd 'B', S.No,68%5,
Thurakad House, P.O.
PerunaottukurLssi,
Falghet.

V.S5ivareran Nair,

&/o K.Kesavan Na‘r,
Retired,, Guard 'A',
S.No,5852, 72/R,
InStrumentdtlﬁn Town shig
P.0. Kanjkode kest,
Palghat.

S,Veeraraghavan,
S/e P, Sincaram, Ke+tired.,
Guaerd 'R', S eNe . 1452
H Ne. H—2, Housing Unit,
Karamadai Road,
Mettupelayem,
Pin-641 301, Tamil Macu,

M.Narayanan Nair,
‘S/e Thavitta Tyer,
Retired,, Diesel Asst.

- S,No.P 9444,

366.

367.

NUJlakkara Hnuse
Fuduppaniyaram P Js,
Palghat<678 733,

KeKseSuvmamania Iyer,

'S/e K.S.Kuihna Iyer,

Retired,, Guard ‘L',
S.Nn, 1849, No.3/126
L.N.Puram Ulllage
Palgh at.

P.Balakrishnan,

’S/g 8,.Ukkanda Warier,

Rptired., Mail Guerd,
==9,,No,14067, Harivas,

e vaK§1lekulangare,

/(\r/-
wf

I
(368
i

\

/o

ﬁ

N}‘Q‘q ‘

E

Palékkad-578 009,

A\ku\Eran.
S/t Te A hﬂpukuttan
‘Retirbd,i Oriver ! ',
=S. Ny, )r/ 436,"

Thothuangel House, Melepuremn,

M,JJU. Ulavakkou,

N s

Pa%ghat-

... ARPLICANTS.
Y ..Qont‘. /—




[ 3 ) aa "'0

R.Paramasiva Menon,
5/a M N,Raman Menom{
Retirecd., Driver 'P'! Spl.,
SNy, 7 4684,
Sh vesilam Madathll Housc,
Vennakkara P. U.,

NeeTani, Nalghet-4,

369,

?nThankaraj,
gmp  5/c S.Penpan, Retired.,
* Driver'A! Spl.,

S.Ne, P 2760, 96 N
Behlno Ram Theatre
«0.Suramangalam,
Salem -~ 636 005, !

' A,Ramakrishnan,
5/0 kmpu, Retired.,
371 GUBI’d‘A' Spl.,

* S,No.680S6,
Ramanchanatw Houss,
19/360, West Vak<pLQ
Palghst - 57€ 001.

I
' E/G°saﬁagﬁ shoan Nalx, 91,Nc,350 to 372 are
¢ V.Madhavar Hair, licants in Ooh. .
372, Resired, Driver 1A' Spl. appiicants in O.h.55/93
S;No, P 6443, ‘
Cherukara Arlshra Nivas,
P.JeKannadi, | elgWat
Pin - 678 724

S,5surirajen,
373, S/o TKe Sundarara%alu,
Reti-ed,, Driver
Specigl, S,Np, P 2327
203’U1nayakark01i atreet
Nedarmedu, Ermde-~638 002,

K. Fandurangan,

374, 5/0 M-¢ Kesthuri Naidu,
Retired,, Driver 'A' Spi,
S,No.P 2902 17/4,
Ammamandapam Road,
Srirangam-620 ODG0

VeG.Veerasamy,
375, S/e Govindasamy Pil]al Ve
Retired, Driver 'At,
S.Ne. 9 1841, 48/2,
Subbaiah Street J
Sangllandapuram, !
Tirucki-620 001,

V.Sithan, l

376, 5/0 Vaiaduri, Retirea.,
Driver 'Af, S Ne . ® 1775,
D.Nc.24, JBEJPnﬁa Street,
Poondurai Read, %nde 2, v+ RPPLICANTS

\\’/ ’ o..C@ntd./-

|

:;_____________________________J___;__ALg,




377,

378,

379,

380,

381,

382,

383,

oo 45 .40

P Palanisamy,

$/o R, AngamuthJ,_
Ret-“re<.,, Driver 'A?',
S,Ne, PTJ 10027,
Vallaler Street
Municipel Colony Read,
Erode-4.

*»Proklacamy,

S/o J. Ardlanandam,
Retired., Guarrd *A',
$.Na, 5253, 12,
Kamaraijar étreet

Nadar Medu

Vipayakar Koil Erode-a.

M.Pengasamy,
S/n C.Munien, Retirad.,
Driver 'A%, Spl,
. S.Ne, PTJ 10449, 21,
Golden Street,
Thangavil alias Munisamny Foad,
Dharmanuri-636 702,

KoeMunusamy Naidu,

S/s C. Krishnasamy Naidu,
Retired., Oriver 'C!

AFG. 'BY, 5.Ne, P oB1C

D 5, Kaliyanna Gounder Tnttbam,
“erundurai Raad, Ercde,

P.Daniel Jayarai,

5/8 Poul Pillay, Retired.,.
Driver *!B', S,Nn,l 6441,
No,.400 B Rallua/ Collny,
Erode,

R.Manickam,

S/o M. Argamuthu Naicker,
-Retired,, Driver 'A' Spl,
S.No. P 2901, 22/26

Chlnnd Mariamman Koil Street
Karungal Faslayam, Erede-8,

R.Pongiannan, , Si.Ne, 373 to 383 ars
S/o Ramasamy Geunder, ' applicants in 0.R.60/93.
Retired., Shuntev, :

S.No, P 7454, B, Ne.3/69

RajaJ1 Nagar, Caver ry .5.8.0.

,wrode 683 007,

////:kﬁtm ;QQ% hnasamy,
35

~§/d\ aM&thusémy Re: 1 ed..

TGO IAE NG S.NeLP 2751,
[£¢ YiRenalyh Nivas, 4/3 3
_ i 2( Q.Bhara§h1§Nagar, . APPLICANTS
. zﬁr‘ Jeh\r ﬁm a ala em alem. . .
. \ k V’?‘a 4‘ P y ’ avacontdb/‘

BN
)
B
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w
%
L ]
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387,

388,

389,

390.

391,

382,

393,

'Y

G.Kennien,
5/m Cacindarejalu Na
Retired., Criver 'A!
Spl., S.Ne. F 3042,
NG, 420 K, Reiluey Cg
Erode~2.

R.Rengasamy,
S/) Remasamy, Re tlre
Criver 'Ct,

S.Ne, P70 10738
Kelingareyar Pzleyem
Fudur Bhesveni fost,
via Ercde-638 301.

K.Gevindan,
S/o‘Kendha Councer,
Driver '8',

Erode-%.

“
|

G.Narayanzsamy,

b/. Goipdarajaly ueW.J

Retired., Shuntirg 0
S.Nw,PTJ 10503, 2387

Nader Medo, Phondu:r'

Erade-~2,

K. Ua adrarejan,

S/e Keruppan, Retire
suard 'A' ©,Ne,2127
Thirumuruoan Streety
Sestri Neger, Sredel
Vv, Argunen,’ :
S/e Venkatachalem, R

38, Namasivayem atre
Kmllempelayem, Erofd

. Munisuvamy, S/o Muthu,
Retired., Oriver bpe.'

S.No, P 9389, M/s2,
EOUIR .Periyar N8981:,
Erede,

N,Muthusamy,

5/m Rellappa Gounder,

Retired, Driver ‘E:,
S, No.8085 1/113

Ddappalll, CaUV”rV R.S.

Erode,

P.Visuanathan,

S/ S.Palenivelu, Retirad,

Guard 'A', Spl.
8,No,7620, 324 gy,
01d Reilwey Celony)
Railuay Coleny Pro;,
Erode—Z

€<

1
]

I_l-

S.Ne. ©!
Ne.102 C Type Railugy ~0

|50 ..
.du,

L«ny,

(_.,

Guard 'E' S,Ne,12438,

... APPLICANTS,
Y ntont'i /



o 51 4,
R.Venkatasuamy,
394, 5/0 R.Remakrishpa Neidu,
Retired,, Driver 'A°’
Spl., S.No, P 28%2,

126, D Reiluay Celony,
Erode~-2,

‘MeChinnappan,

S/r Muthusamy Gounder,
Retired., Shun*er,
S.Ne', P 6965,
Odappalli, I Yerd 37,
Cauvery R¢5., Erncn.7,

395,

K.Chennimalei,
396 S/% Kuppannan, Retires.,
* Shunter '8, §.N.. P, 3494,
Nethaji Street, :
Kéllemzalayam, Erndo-1z,

KeS.Abdul Sathar,

3/n A,Khader Sharieff,
Retired., Driver 'A‘,
S.No. b 2207, 74,
Ambedksr Streat,
Sastri Nagar, Einde-2,

397,

ﬂ;Chinna Goyvindan,
a S/eMuthusamy, Reiired
398, Guard 'A! Spi., ’
| S.No,67%2, B 4o, |
Hcusing Unit, Sampath Nagar,
Erede-11,

H.Kannan, S/c R.A.Hammantha Gounder,
Retired., Driver ‘A', '

S.No. B 1318, 26 B,

Kheder Mahideen Sahib Street,
Erode-2, )

308

N.Ramesary, S8/u Nelia Gounder,
Retired, éhunter :
400, ? )
S.No, ® 4230, No,1/5s,
Puduppalayar, Kattur,
Alampalayam Post,

 R.K.Subramanianm,
4C1 S/e R,Kannisah Naidu,

*  Retired,, Driver 'A° Srci,
S,Nc, P 5509, Ne,i€S,
Valayalkara étreat,

Ero‘eo

nnappa Goupder,
_ \Oriver, 'P',
2+ No 6T NE, . No.273

» oo RAPPLICANTS,
...C-ptd./~



403,

404,

4085,

406,

407.

408,

409,

410,

411,

F.Palanieppan,

5/a Pongia Gounder,
Retired., Shunter,
S.No,4019, 85, Govi

Alampalayam P. 0., 3

K.Nallathambi,

S/o V,Kumarasamy
Guard, S.No. 1572%
1/¢ East Street kl
Ercde-~p.

P.a.Krishnan,

5/c Subramania Iyer
Retired,
'S, No.11723, 4/500,1
Chethapuram Pelay,
Kalpathy, Palghat-6

R.Raghavan, S/e LA

Retired,, Oriver ‘0

S.No.4105, Alangode

Dlavakkcc, Pa]ghdt~

§5 dney 'O Mells, |

)’ He U D! ﬂeglo, i
Retired,, Driver '
8 Ne.- PTJ 10361,
Cermv1n - Rsblwsnn
Palchat-678 014,

H

V. Arumughan,
S/8 Ryyapoan, Peti;
Driver 'B', S5,Ne,21

Prasanthi, *Sree Sathya Sai
Negar, Kallekulannara 9. Oy

Palghat-678 009, |

R, Palanlappan,

5/0 Rangaswamy, Ret

'C' S,Ne,1791, a

Guard 'Ct

erB .

- ‘-

78 0014,

PPD‘:

S

N e
ouw
2w
N>

3

Raad,

,1.)
36,

~ Shaini Nivas House'
Olavakkot

Alangnde
°alghat-678 002,

. P.Krishnankutty,

S/o Cheriathu, Retired.,

S.No. 6093

Paoinjakkera Housep

P.0, Atalur, ‘vie,Ldkkidi
‘ 3c2.

Guard !'C!,

- 079

K.VsRamanathan,

S/m KoV Vlsuanatha
Retired,, Guard 'A
S.Ne,135C2, 2/137,

New Kalpathv P.0., |
Kalpathv, Panhab b78 Cce3.

Iyer,
M

[
I

0 52 G|

indampalglyam,

smnas 1) &m,

ired Gugrd

Ne.36/664/1

- $1,Nc.384 to 404 are
applicents in N.A.61/93

... APPLICANT S

ca oCOntdo/-
. )



412,

413,

414,

4185,

416,

417.

418,

419,

M.Krishnan, .
S/o NaYandy, Retired,,
Driver'A! Spl.,

S.No, I 1871, .
'Sai Nives! Thekkeperembu
Puduppaniyanem P.0O.,
Palghat-678 733,

T.P.Bslakrishnan Neir,

S/e C,Sekharan Nair,
Retired,, Guard 'A!
S,No,10525, Mouthet Hause,
Menkurissi P.0., via,.
Merkerai, Palghat-~678672,

KoM, Kunchu,

S/e Manicken, Retired,,
Driver '8!',

§0N.. » 446!,

Kallingal House,

 Paruthipulld P.O..

Palghat-678 573,

P.Reghavarkutty,

$/0 V.Padmanabhen Ksir,.
Retired,, Orciver &' Spl.
S,No, P 6977,

Sarayi, '‘Pudussery P.0,,
Palghut-678 007,

VeK.Pomexkrishrizn,

5/o0 K.Sankaran Nair

Retired,, Briver 'R‘,‘

s,Ne,P 7791, Arupuzha
Cheruvathur House, Perli P.0.
Palghat~678 612.

KeP.Krishnan,

S/c Sankaren Neir, Retired,,
Guard 'B', -S,No.6766,
Venkateswara IlJam,

P.0.Pampadi, Via. Tiruvilemala;

Trichur District-690 597,

K.Vasu, S/o0 Kunjunny,
Ratired, , Godscbhunter '8!,
S.Ne, P 5301, Venkalathodi,
Melepuram, Olavakkot P.O.,
Palghat-673 002,

R.Koppan, $/o Raman,
Retired, Driver 'Bf,

#~Kakkargnkunnath House
200N 117 G ]
£ Kakkanfig Py
’»(ﬁffCollggg}
' 2

0., N¢S.S.Engg.

_Tellghat-678 008,
MR

ese -APPLICANTS,
P .Contd. /"‘



420,

421,

422,

423,

424,

425,

4286,

427,

42e,

Ercde-1.
v

54 |,

K.Balakrishnan Nair,
S/v T.Govindan Nair, Drivap
'B', S.No.P 7459,

Thekkumcherod P.0.,
Vadakkum Mangalem,
vie. Nttappalam, Palghat Dist

A.K.Ramachandran, $/0 Kannar:,
Retired,, Guard (A

S.No, 7192, Alangcd Housa,
Clavakkot, Palghat-678 nos

KeBalan, S/o Kannan,
Retired., Guard 'A°
S.N»,6121, Sri Naraysnji
Nilayam, Alangod, '
Olavakkot P.O., Palghet -
678 002,

C.Krishpan, $/o Chupra,
Retired Asst, Guerd,
S.N0.6333, Kalathilhouse
Rlangode, Olavakkot P.O.,
Palghat~678 002,

R.Krishnan, 9. N, 6767,
Esst, Guard,, Ramelan,
Krishna Nivas, Rlangod,
Olavakket P.0,, Palghat,

C.J«Coelho, S/o F.Coelko,
Retirsd,, Guand 'A! Spl.’
S.N¢.14493, Chinnammal Street
Noorabad, Fodanur-647 0253,
Coimbatore Dist.

KeDhanashu,
S/a K.N.KoGangaiya, Retired
Driver 'A' $,No,P 6804,
147/A Anthonipuram P.O.
Suramangalam-635 005
Salen,

KeMayan, S/o Kandu,

Retired-, Guard(B), :
S.No.1218, Kozhangottil Hous
Rtihirked, P.0,Gandhisevs Sad

Perur, Palghat.

R.Laxmanan, S/c E.C.Rengesairy

Naidu, Retired., Shunter
Piesel, S,No,9514, |
No.5, "Keeraikare Stre

Bt,

S1,No,405 to 427 are
applicants in 0.h.62/93,

’
Ny

se« RPPLICANTS
. Contd, /-




429,

430,

431,

432,

433,

434,

435,

436,

se 55 ..

N.Sengodan,

s/o Nanjappa Gounder,

Retired. Shunter,

Loco, S.No, F 5250,

East Thottipalayam,

Door No,.,431, Kadachanur Uillegn
Pallipalayam-8.

V,Perumeal I,

S/o Uenkatauamy Naidu,
Retired, Goods Driver,
S,Nu, U 12, D3.Ne.91 €,
Lelghba7aer Suramangelan
Main Road, éalem-:‘

V. KumaraSamy, $/o Jelapte
Gounder, Retired, SFHPLJ"'S
S,No, p’ 4433, No.119,
Alampalayem Post, Frode-G.

S.Velappan, S/o Sengcda
Gounder, Retired, ahqnfar/
Locc, S.Na, P4?92 7/3=%10,
Puliamarathu Houge _
Gevirdanpalayenm,
hlawpalayem P.0., trode-3.

P.Kolandai Gdunder,

5/o Palsni Geoundsr, Retired,,
Fireman 8, 3.No.P 5362,
BY¥;rdndiyoGenBhdibtregty,
Nadédrmedu, crode-2.

¥.Sengoda Gounder,
5/0 Merimuthu Gounder,
Retired,, Fireman A,

S.No.P 5041, Alempa_oyam,

Pudupalayam, Pariakadu,
Pallipaleyam, Erode-6.

S.Veradharaje Mudeliaer,

5/0 Sundar Mudaliar,
Retired,, Assistant/Diesel,
S.No. PTJ 10158, 104/0
Railway Colony, Erode-2.

K.Sengoda Gounder,
S/c Karuppanea Gounder,
RELITeE,, Driver 'CY,

/'Vﬁ ANo #0R %478, No.Z16 L Typs,

/Railmay\ﬁolnny, Erode-2.

"iéuémz% S/o Ramasamy flaidu,

E Guard,
5, Reje 31 s Strweset,

..« APPLICANTS
....Cnntd-/"

[ 3



438,

439,

440,

441,

442,

443,

444,

445,

44,

‘Pin~579 121,

T.Velukutty, S/o T‘N—rayanan
Retired,, Driver'g?,
S,Ne,.P 5775, ThU\vakkaftl
'House, Neourgo*tﬂor
Shoranur-1, pa*ghat‘hlg#TiCﬂ:

P.N.Balekrishnen Nair, ‘
S/o Ramen Pillal, Regtired,,
Guerd, %.No, 6966,
Mangalath douss,

Nedungottor, Shoranu

-

K.Narayanan, _
S/o KeUnnaman, Retired,,
Driver'A!, S,6No., 4925
Karamenna House,

Vadanamkurussl, P.O.
Vaedanam Kurussi, via .
Shoranur-1.

=t - “‘“‘“““"

M.Chinnan, S/o Raman
Retired,, hsst, Guar

_-‘

S.No,7040, Manichithbdi House,
_ Nedungotur, Shoranyryn.

KaV.Gopinethan, 3/0
Retired,, hsst, Guart

$umaran
it

S.No,15447, Kallozhi Uattarm
House, Pzruthipra, Shorarnr 4
- 121,

| 6i79
R.Balaraman,

5/0 K.Rajamennar Nal@u,
Retired., Driver 'AY"|Special
S.No.P 4660, Sastri f Nagar,
Railuay Folony Pe 0.,5

Erode, |

Vehchuthan, '

$/o Venketaraman, Retired,,
Driver 'A', S ,No,822%,
Ralluay Cnlnny, Erodé.

C.7T Heuett, /o0 A .m., euett,
Retired,, Driver 'A'ﬂSpecﬁel
S.No., P 2942 278—H-'ype,
Ralluay Colony, Erndé-

635 boa.

M Chellappan, 1
5/0 Muthusamy Goundex,
Retired, Driver's' |
S,Ng.P 5774 31,

ﬂhiruchengandu Road ,
Pal¢ipalayam, Erode.\

gl=

di

S1.No,428 to 442 are
applicants in 0.k.63/93;

eeo PPDLICANTS.
. eoContd,/-

(4
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D.D.Rozerie,

S/o P.D.Rozarie,
Retired,, Driyar 'A’
Specisl, S.No.P 3029,
30 A, Sastri Negsar,
Erode,

4417,

.,  K.Marimuthu,
448 $/o0 Keruppanna Gounder,
* Retired, Driver 'A',
S.No. P 5333, No,36,
Kesipalsyam,
Annadurei Street, Eroce.

K.,Palaniappan,
44w, S/o Keruppannan, Retired.,
° Rssistant Guard, S.No.7E55;

9 Sadayan Palayam Road,
Sasthri Nagar, Erode,

- V,Ramasamy,
450 S/o Velappa Gséurder,
* Retired., Loco Shunter,
S.No.4919, Pallipalayan,
Rlampalayam,P.0., Evede,

P.Kandacamy,

451, S/5 Paramasiva Gounder,
Retireu., Shuntsr,
S.No.P 9405, Nc.422,
hlampaleyam, Pallipalevem,
Erode,

. C.Palaniappan,
452. 5/o Chinnathembi, Retired.,
Shunter, $,No,4379,
East Thollipalsyam,
S.P.B.Mill Colony,
Erode,

M.Dakshinemoorthy,

453, S/o Manickam, Retirced,,
Driver 'B!', S.io, P 9511,
Kumaramangalem P.0.,
Thuthiputtu, Pin.-635 811,
Ambur (N.A.A.Dist).

N.Balakrishnan,

454, 9/0 M,Narasimhan, Retirec.,
Grard ‘A', 5,No,12E19,
54/1 TNHB Flat,
Kamaraj Nacar, South hverue,
Tiruvanmiyur, Madras-600 0471,

4554?¢$§V0~P7Q§@g£§n, Retired.,
7 O r’Speciel idard, S.No,14573,
/%, 118,/ Leniq s}

G?Ch%i@ﬁ%ggn,

{ ( 58 ﬁNaga;% Railwa,; Colorny P.0.
- wl, EBrode. ) 7T «es RPPLICANTS
l\\ h w/ .,g:. j)\:: j . - .0 ¢C0ntd../—-

A e %ﬁ RS j ¢ -
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P.S.8anjeeva Rao,

456, 8/0 P.N.,Sarvothme Ram,
Retireds, Guard 'hA' Speciel,
$.No,12522, B,30,

' Housihg Unit, Periyar Nagar,
Erode-638 001,

k.S,kbdul Jabbar,
457, Since deceased by lLegal Representative,
Smt,Heerajan, 67,
Kovalam Street, Teachers Crlluny.

- ReNerasimhar,

458, S/o N.Rengasamy Neidu, .
Retired,, Oriver 'k' Spuciel],
$,Na, P 6978, Shastri Negar,
Kamare j Stree+ Erode.

R.Thangavelu,

459, S/o P.Rengasamy, Retvxgi -
Guard "', S,No.129"¢&,
498, Agrahara Street.
Ercode-638 GO1,

K,Palanisppan,
460. S/o Kendappa Gounder,
'Retired,, Driver 'S5',
S.No, PTJ 10070, Dr,No 16/M8,
KRPD Road, Karunkardw Medu:
pallipa]ayem, Eroue--638 LO.

boJames, S/o J,hrokiesuziry Pillzi,
461, Retired., Driver '®' Spl.,
S,Nc, P 2819, B/13, Jdceve Ngcerv,
Rangam Palayam Post,
Erode-638 009,

_ k,Karuppannan,
462, S/o Rppzji Gounder, Retired},
Shunter, S.No, P 5121,
Odappalli, Palllpelaqu,
Erode-6, '

- S1.Nos.443 to 463 are

N.Sengodan, /o Nalla Gounds
" applicants in 0.R.64/93

463, Retired,, Shunter, S.No. P ¢

) East Tholliys Palayam;
Kadachanallur Post,

Erode-6. ‘«es RPPLICANTS

Vv | .. Contd./-

CTTw
N
D
a




A K.K.Krishna Iyer,

464, S/u K.Krishne Iyer
Retired,, Guard/A &p1, '
5.No.13745, Chembei Villege
P.0., Ketteyi, Palakked,
Pin 678 572,

Mm.,Veemban, ‘

465. S/o M.Nekelan, Retired.,
Loco Shunter, S.MNe.F 5323,
Mullathody House,
Karianaode,P.0. Kotteyd,
Palakkad Distriet.

' C,Gangadharan Nair,

466, S/o K.Kunhen Nambiar,
Retired., Mssistant Guard,
$,No,1864, Lakshmi Nivaos,
P.0.Puthiperiyaren,
Palghat, Pin-€78 733,

G,Parasuraman,

467. S/o P.Gopal Pille:,
Retired,, Driver 'B',
S.No.P 3u67, “Sarasdathl Nivng™,
Reyappen Streat, P.J.
Thabhamengalam, Felghat-

678 102,

C.Narayenan,

s/o A,Chendu, Retires.,
4684 Oriver ‘A', S.No.P 7479,

'Leela NiVﬂS'; p.Dt

Pudupperiyaram,

Palghat-678 7334

K,Raghavan,
8/o M,Krishnan,

469, Retired,, Driver 'A!
$pl, S.No., P 2400,
Mullarithodi House,
Karimgode, P.0. _
(Kottayi, Palghat-679 572 ).

o P.K.Sivasankaran,

470, §/o P.C.Krishnen, Retired.,
Guard, S.No,14108,
Puthukulangara,

OM Narayana House, P.0.,
»ﬁﬁffﬂ@ﬂﬂUf-S?ﬁ 642 .
£ ADM,
~//4@f,»r’ﬁibﬁiﬁhmbaram,
£7égﬁﬁ. §/g~Sablpatny Pille,

i Guard S5.Nn,14117,

¥ Road, Lalepei F.0es

‘St., Tamil Nad\.‘.,

’ ves APPLICANTS
‘ ...Contd. /-

[ ]



472,

473,

474,

475,

476,

477,

478,

4794

T.ReUnnikrishnen Nambler,
S/o0 Reman Nembier, Retired.,
Guerd 'B'm S.No‘9791F
Abhilash, Revipuram j

Kochi-16. '
KoV e.Sarasuwathil Amma;j

W/o Late K.Balakcishpa Menon)

Retired,, Driver,

S,No,P 3512 Kallazhi House,
Pudussery, Cheru*hurwtn,

A.Kunhikrishnan Nairw
S/o P.K.Sankaran Nzir,
Retired.,, 'A' Graces | ‘
'S.Ne..9685, Krishna Uiliar ¢.{.,
Peruthipuili, Palghat.

ﬂ

A.Marimuthu,

s/e M,Prgemuthu NaiURPI,

Retired, 'A! Spl.,
S.No, P 3574, 109, |
Dhgnalakshmi Illain,
Kumaran Street,

Kavungal Pelayam, Erede-3.

M, Natesean,
S/o Muthusamy Goundgr

Retired,, Driver LAl ép;..:
S.Ne, F 4369 P.Co 4612 '

I.C.Police QUartersi
Dhancandhiri Neger,|
Pondicherry, ‘

G.Kebbdul Sathst,

S/o G.Khader Badshaﬂﬁahib
Retired Guerd 'A' Spl.

$.Ne, 11786, 17 Syed

Jalel Khan étreet,gfort,

Sglem, Pin 636 001¢

R.Ramasamy,

5/0ChinnakesaVan, Eetired.m
Driver ‘%! S.No. Jf/M 1297,

176, Mandaps Ueeth;,
Erode-1.

M. Ibrahim Khan, |
S/o E, Mohamed Khapn
Retir=d,, Driver '
S.Ne. P 3028, L 24
Shemshaed Manzii, P
Erade-1.

t

=

‘9
e

R

o8 .

uexd,

ar Nefjer,

S1,No.464 to 474 - ere
arolicante in O.k.65/93.

... APPLICANTS
L ) Contd'/—




4no.

481,

482,

483,

484,

485,

4B6.

487,

e e e i S T T e R e R A SR e R 5 R o PR SR O W T T, A AP T NSRRGSR SRR
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L.Marudappan,

s/o Lz Pshmanan, Retired,
Diesel Shunter, S. No. V. 85
93, Thiru V.K. étreet
Kollampaleyam, Erode-Za

G.David, /o D,.Gabriel, _
Retlred., Oriver 'A! grade,_
S.No. P 2249, 223,

SastHr1 hagar, Sadayan
Palayam Road, Ercde-2,

C.Subramanien,

s/o B Chinneppen,

Retired., Guerd 'A'!,

Spl., S.No, 12327, Plot 31.
16th BAvepue, Banu Nagar,

‘RAmbethur, Madracs-60C 033.

C.Arokiasamy,

S/c P.Chinnappan, Petired,,

Dr1V°r TA' S,Ne. P 2705,
D.No,77, New Street,

Erode-1, .

K.Falaniappan,

S/e Kandeppa Counder,
Retired., Driver 'A',
S.Nn, P 7882,

Rlava Gouncer Kadu,
Menienur, Salem-10,

C.Rengasamy,

5/0 R.Chinnesemy Naid.,
Retlred., Driver ‘A' Spl,
S.Nn, P 2831, 32,
Gholsethottam, Udumalpet,
Pin-642 126,

S, Abdul Kereem,

S/o Shaik Jemaludeen,
Retired,, Driver 'B' Spl,
S.No, P 2825, 30 Burrah
Sahile "Street, Mount Road,
Madras-2.,

R.N.Govindarajsalu,
s/o R.Narayanasamy Naidu,
Retired.,, Oriver 'A' Spl..

S,No., P 4661, 51 North Strect,

ﬁpf¢ﬁ‘¥ﬁtuyanam, Kumbekonam,

ﬂpiﬂﬁﬁﬁz§$03

V%

— “\‘)
) L am,
ﬁteyﬁ.[.Anthonysam
red.y Digiver 'B'
P BECS, L. Nc. .
; ager, Pillayar Koil

51,No.475 to 487 are
appllcants in O.k.66/93,

s RPPLICANTS.
...CQntd

RN




490,

491,

492,

493, |

494,

495,

496. K, Lakshmi,
Driver 'Ct,
W/ Erade,

- S.Ne. F

Kannenal,

W’/ ' 3%e K.Singodan
R€tll€d°, Driver 'A‘?
P 6826,
Maligai Natesan Storés,
Nadar Medu, Poonthur
iEdeeu

5.No,

A.Ugyalakshmi |

W,'0 Late P, Angdmutnu‘

Retired., Orives '

5.No.P 2304,
Pilliyar Koil Street,

Ne,.27

Sangliendapurem,
Tiruchireppalll,

G.hhilandsm,

W/o Late T.Govindany
Driver 'A' Spl,, S.f
Vandikaranthg
Kol]ampalayam, Elet~2.

No, 74,

R.Jaya, W/o Late V.
Remalinqgam, Retiredi,
k' Spl.,
3789,

Driver

£0 2EF

vyt Type, Ralany

Erode.

Dhenalakshmi,

W/n Lete S.K.Siuaprpkaser,
| Retired,, Driver tA

Spl. 5.No,P 2895, . ‘
ED 352 B, Ralluay Colony P

Erode,

Parvathi Sakthlvel

W‘G

Rt

tTam,

chy
|

Redtirted.,
0.F 4EEH,

Cd,

W/o Late M. SakthlVEl Retlred.,
Diesel RAssistant,

S.No. /M 648,
Railuay Eolony, Erade, !

Nallammal
W/o Late

Retired,, Driver 'G',
P 6579, 29,

S,.No.

422

C.Tholasi

Kumaran Street,

Kollampalayam, Erode,

W/ o Late K. Raja, Re

212 F Rallu ay uclowy,_

S.No.

H

|
gppen,

_,t;rpd.,
W 22%,

AR 4

APPILLICANTS.,
10.C0ntd-/“
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497, Sampoornam,
W/o Late P Arumugham,
Retired,, Driver 'A!,
" Spl,, Sabe, 3/M 818,
-ED 194 D, Ralluay Dolon/,
Erode.

498, S,Geeja Bai
W/o Late M, 5anesan,
Oriver 'A' Spl.
S.No, P 2994, DNe.16,
Lenin Street Churs h Ned-.
Reilwsy Colony P.

Erode,
499, Papra wl Mo, 468 to 499 are
S b/e Late K.Krishnan applicants in 0.A,.67/93,

Retired,, Criver '"’,
S,No, P 7945,
Mooppaner Street

01d ﬁuramangalsm,
Salem-635 005,

500, P.M.Arokiasemy,
S/o R.Muthu, Retircd.,,
Driver '&' §p1,,
S.No, P 1718, No, 752,
S5th Mein, 8th Fross,
M.C.Layout, Vijayaneoser,
Bangalnre-do.

501, N,Mareppa Dasary,
S/o Naravene Dasqr"
. Retired,, Driver 'g
- SiNo,P 8083, V3/48,
Perla Uaﬁagampatti
Via., Danishpet R, g, .y
Omaiur T.K., Salem District,

502, Pushpavalli,
W/o Late V.R. Velusemyv. Retired .,
BDiesel ﬁssistant
S.No, 3/M 1242, B.No, .64,
Vavooce Street
Kollampalayem, Erode 2.

503.. M.Kannian,
3/0 K.J.MadhalalmuLhu,
RetsT88v=Nriver 'BY,
S o, V”BQZ,Q,NO 15 F/?
nE)?—-ser\/lce‘ma‘nt Colony.
Jsiapuram\ T3 TLPPUT.
AT
SOA.nwk.P Antony §:"P
"\ {S/O%K V.Paul 2:Re+1red.,
\m uerd-.'k! Sbl., S,No. 15212,
/90 SEED/g Cdlony,
“Neu Falr{angé A APBLICANTS
N - 0 L] . s s e d
\/ S lem 636 6 : o;.COﬂc‘td./"



505,

506.

507,

508.

509.

518,

511.

512.

513.

W

Thiruvekaverdenur,

S/o N.Ramamizthem, Retired

{

|

%. 4 ..
R,Krishnaswamy Naidup

S/a N.Arumanatha Neidu,
Re*ired., 3pl, GradsejGuerd,
§.No.14310, Kandampeakhy Pout
Sglem-636 00S. :

P.K.Sulechans, =
U/o K.M.Par emé susten
Retired., Driver !C'
9,.Ng,P ABDO ED 397
Ralluay Colony Pela,:
Erode-2, E

il = » A A
-

Pok .Raman, o

S/o A.Paththorans lysr,
Retired., Gusrd '8',
S.Ne.15243, Dhsnalakenm 11k,
Upstalirs, Near Templk
Subramania Naegar, %slem- S,

K.S,George,
S/o K,Simpson, Retired,,
Passenger Guard, ﬁ
S.No.1341%, Piot No.a2,
House Ne,157 A, :

Sglem--636 0CS,

R.Venkatesuwaram,

Guard YA', S No, 158%0
5/437, Auhedhkar N 15T,
Jaglr "Pmmepalayem P.O.,
Selem—_. :
C.Fongia Gownder, ;

5/0 Chinnappa Gounder,
Retired., Lecc Shunﬁer
S,Ne, P 4374 Per181Mottur,
Jagir’ Ammapalayam PJ0.,
Sglem-2, [

K.S.Somasundaram,
5/o0 K«K<Subha Rathiwam Iyer,
Retired Cuard 'A' Spl,
S.Ne,6711, No,75, |
Uinayakar Koil 3rd Sireet,
Moolapalayem, Eroded2.

Julise, V/o Late S, BLngypsamy,
Retired, Driver ‘AT |Spl..
S.Ma.P 3261, 3/%1 Solth Ukkedem,
Coimbatore,

K.Kandasamk, S/o Katupparnnat,
Retired,, Pssistant|Guard,
S.,No.161€3, Ocdsikinathuputhyr,
Remgdevem P,0., Ramadevan Village,
via,Kandanpslaysm, Nemakkal|Taluk,
Selem District,

eeeeq RPPLICANTS
-...Contd./-



514,

515.

516,

517.

518.

519.

520,

521.

52

anediP? 'N,qg\“‘\%
///5gghﬁéys~wég QgROdd,

mu( Y%{;; ﬁfau )

.0 65 .0‘

S,Kosalal Chandra,

h/o T.S.Suaminathan (lste),
Retired,, Guard 'A' Spl,,
S, No.7619 ED 353 K,
Railuay Colony P. O.,
Erode-2. '
?,hlamelu, _

U/o Lete M.Falaniapran,
Retired., Driver 'A!

Spl. S.No,P 2893, B 18,
Jeeve Neger, Renoamps a\ar
Erode-J.

C.V.Narayanan,

5/0 C.V.Krishnan, Retired.,
Guard 'A' S,No.3283,

Mythri, South Bazar,
Payyanprur, ‘

hi.No.500 to 517 are

Smt., R.K.Parvathi, cpplicents in 0.R.68/93

W/oc Late K.S5.Ran ES?I‘.
Retired., Guard Hp1
S.No, ER’ 1124, Elayo Streat
Subramanla Nagar, Salem,

v, Regupathy,

S/c S.Vsjiravel, Retlred.,
Driver 2 Spl., .14,
Kannan Nager, V.0.C.Nagar
Post, Thsnjavur—613 007,

R.Maghabookkhan,
S/o A,Rahimankhan, Recire.,
Drl‘]er 'ﬂ' Splo ’

'§.No,P 3053, No.82,

Renganagar, Suramangalam,’
Salem-S.

M.,Chinnu, $/0 M.Mechery,
Retired., Driver 'A',
S.No, P 2815, D. No.-u,

6th Dharma Nagar,
‘Suremangalam, Sslem-5,

A.Abdul Weheb,

S/o S.M.Abdul Rzeez,
Retired., Driver 'A' Spl.,
S NETPT369d, No.101,

alem,
636 0U5.

CSramangsd

)<

[fo Khgder fdeen RetFred.
g‘ é%A!JCS. o.,P i 115 !
et, 01d ‘
zam, Sélem—SWO JNs '...;gpptécaNTS
o e on o/




523,

524,

525,

526,

527,

528,

529,

530.

531.

- 8 No. P 7455, Pillar Street,

ee 65 4u!

M.Ramasamy, r
S/0 Munusamy Retired., |
Shunter(Locos S. NI.PT1 10196,

D.No.122, Peryar Street. 01d

Suramangalem, Salem~3,

K.Pelani, S/o Kolendai,
Retlred‘, Leco Shunter,
S.No,P 5256, 5/89

Rnna Nagar, Jagir ﬂmﬂanaleyaw
P.0., Salem—636 302,

K.Govindaseny,

S/o Kendasamy Nsicker,
Retired,, Loco Skurter,
tg!, S,No.P 9477,
D,Ne.21, Dharmanagar
3rd Street, Salem-5,

K.Ramakrishnen, S/c D.Kuppan.
Retired., Driver 'A' Spi.,
S.No,P 2764, 4/85,

Lakshumi Illam, Jangir
Emmapalayam P.0., Salem-7,

M.Annamalai, $/o0 B Muthu,
Retired,, Driver fA?
S.No. P 5192, B,No. h's,
Pariya® Street, 01d°
Surasmanyalam, Salem-5.

Periannan 9.,

S/o Srcerarger, Retired.,
First Fireman, S.No.P 745%?
15, Marilemman Strcet,

501am Pallam, Salem-5.
P.Subramani,

5/0 Peleni Gounder, Ret*red.,
Lotp;Shunter 'B',

Solampallam, "Salem-5. |

M.Arumugam, S/e Marappa GOdeEf,
Retired,, dhunter ‘g,

S.No, P 8078, A/65 Kesl utrmet,
Rriyagounder Patti,

Suramangalem P.0., Salem-5. :

M.Chellakannu,

s/a Munusamy, Retirec.,

Loco Shunter 'B',

S.No.P 794€, B 39 back of .
the Ram Theatre, . |
Suraemangalam,

Salem=5,

oo RAPPLICANTS
.,,Contd./— »



532,

533,

534,

535.

536,

537,

538,

T oL, s T eea e e e xR R —————
TR L WO e
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'P,Jaganathan,

$/o R.D. Ponniya, Retired
Driver 'A', S.Nn,5551,
D.No,50, Muniappan Street,
KiChipBlByem poOo,'
Selem-5, :

R,Perumal,

5/0 B.Hanumen Retired.,
Loco Shunter ‘B'
S.Ne, P 8079, 131 A,
Raitway Colony, Slae.
Salem-S.

R,Ammesi,

" 5/0 K.,Raman, Retivzd,,

Driver 'A'! Spl,
S.No. PTJ 10057, D,No,8%,
AR Masque Street,

01d Suramangelam, Saler

Pin-636 COS,

V.Kandasuamy,

S/o Vellaiya Gounden;
Retived,, hsstt, Luerd.
S.Mo.7246, Thirumagal acrc,,,
D.No,133, Bedinaickan FatiZ,
Salem-S.

Yesodag,
u/e Lece T.S. Srinmivseser,
Retired.,, Oriver 'A! bpl.

5. Mo, p Y46, 10 Nehru Street.

C1d S uramangalam, 38icm-3.

Janaki Thailammel,

W/o Lete A Argunan, Retlred.,

Driver '8', S,No,P 3080,

4/248 R, Bharathi Nagar,
Jagir Ammapalayam P.0.,
Salem-2,

PeVePgchamuthu, _

S/o P.Velusemy, Rctired.,
Guard 'A' Spl., S.Ne,1223,
386, Sakthy Vinayager Koil
Street, Peonthurei Road,

Er.ade-2,

Retired.,

j -:Pl.,

' i pakkam, Bmbsthoor,
NadraS—53.

, §.wo. P 3052,
842, IInd Cross Street,

3i Nm,518 to 537 are

applicants in O.f.
No,.69/93,

... &PPLICANTS
a..Contd./-



. R.Thirumelel, S j
544, nenresented by Lokanayaki |
* as Guardisen, 1 l
S/o0 R.Rengasamy Na id( ;
Retired., Driver 'Alj

S.Ne, P 2864, 2 A Nof
Vellalai Street, I |
Pandemangalem, WoriVkr, '
Tiruchy-620 003. 1 |

t
b
I
b

Coom, Rnthonv, |
542 $/e L. Narnalainuthu13
Retlred., Driver 'R
'Spl, S.No,3030, Nu Bie, |
Netaji Roed, Waraparém,
Erode~2, i

L]

[ —

: Savarinayaqanm &, ( Mo, 538 to 543 are applicants
c43  S/o Rroklam, Retired,, ih U.ANG,70/93,

° Rssistent Guard,
S.Nn, 7122, Uest
Marianathapuram, '1 |
Dindigal-6. i

V,Achuthan Nair, b
5/s-P,Narsyenan Naiz,
544, Retired Guerd 'A° Speciel, |
S.No,7628, 5/1584 'Nnugrah"
Asokapurar, Ldljlut-s 5 cot)

T7Kunhirgman, § I o
S/e Narayenan Nambiar | i
545. Retired., Guard ‘B'i"
S,Nw; 6302, "Kuttiyil lHouse,
Po0.Meladi~673 522,

|
U

M, Visuanathan
546, - S/o K.Belakrishnan air, |
'Retired., Guard 'A‘{Spl. | ‘

S, No.15164 H.No. 1/J599 -
"ﬁsuathi“ East Nada avu, |
Calicut"'ﬁo

!

: T.P.Padmanabhan. Nair, :

547, S/0 TV Appu Nair, Retired,,
Guard ‘A', S, No, 193ﬁ
Usha Mandir, PO maAkauu,
Calicut-6 73 007.

KeKrishnankutty Ndlﬁ

= ;v**w—

548, |5/o Unnichathan Naip ; [
~ 'Retired,, Guard '8'} i
S,Ne,1502, Vadakkeyii Houazzgl
P.0, N.I;E.Kunnamar‘.l@@alam, ;
Calicut, ;~ | «e. APPLICANTS
| Y ! ...Contd,/-
I N 3
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V. Ragﬁevan Neir,

S/¢ Gzvinden Nair,
Retired,, Brakesmen,
3,Nc.3024, Ragheve Nives,
Chlramengelam, P.0.Neduvae,
Pereppenangadi, Maletbar,

549,

U.K.Bhesksran,
S/0 U.K. Velu, Recired,
ssn, Guard 'AR' Spl,, S. No./o:’,
Urpekendy Hoube PeC.Tarur
-6?6 302,

KeCosGavindey Nair, '
. 5851, S/e .C.Raman Nair, Retiruc,,
) Driver 'B', &,Ne, 718Bg,
Edevath House,
P.0.Thalekulathur,

Calicut - 673 317.

Kelhendukutty, ,
5/0 .Chexku, Retired,,
Asst.Cuerc, §.Ns, 161,
Koyime Ka“L) Heuse,
Pe0Elathur, Celicu'-
572 BUC.

552,

. T.Subreranian,
5573 S/o P .Mumdean, Rketlire3,
* Guard 'A' §, Nt, GP 688
Menicwam houce,
Neer Wgter Tenk,
P.CJPuthiyere, Talic.t-
673 C04.

-

KeKeParamesuaran Nalr,
554, S/o P. K. Esueren Ng’r,
Retireo,, Brekesman,
S.Nn,1460, KulasngsTe,
P.0.Lakkidil, Pelgha=.

R, Achuthen, S1,No.544 to 555 are

" S/e N.Koudan Neir, applicents in 0.h.71/93,
555, Retired,, Guerd '.', . Y

S Neg=d, 144 Srezvelsan,

Nankara ¢y Pe_ghet -
/w /8 ’
'3/ o T e /(‘ 67' 6130
ds( \\\

3 G. JeSemmal - \
65 Gi ﬁkJ/quate D‘Sjgnmrn Reogired.,

f@( ) f{'\.\ A\

Rireman, SNk P £819.

AN D‘Nc.37 )a_§4 Read,
#\Sunempdthf‘ ell rcaa, L
\\égﬁggggsss 109 . Ve EPPLSL?NTS.
\\;;ﬂ// ) l.ac ontd./-
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* K.htheppen, '

. S/o Kalieppe Gounde T,

557, Retired, Shunter H“,
S.No.P 9453, D,No, 110 .
Rrupnu Neles neer,| '
pelpass Roed, 1l g
Poondurei Road, ! '
E.-ode~2, 3

. M,Zulekhebi, w
U/ Lete S.K. Syed Pn RO
Retired,, Driver ‘B
S,No.PiJ 10125, L,k
Periyér Nager, Hodlsi
Erode-638 001, | |
1

558,

o
’
v e
r
-
L ]

- S Rrunacnalam,
559. 5/0 R Sutie Pilledl
Retired,, Guard 'ﬂd
Spl. S.No.8995, D, N; 1,
New Street Len ¥
Trichirepelly, F.v.-é J Oup.
1
gp‘gedivelu, . i )
 S/ePennuseny; Retloec.,
>€0. - Driver fB', S.Nc, q |
Netchipeleyam, L. duthur(n 0
Erede-638 002, '

-

4

C.7asupethy, :

5/o T,Chinnesamy Desiker,
561, . . X

Retired., Guard 'ﬂ‘, _

S.No.12152, 73, Kasameds Utreet,

TlrUVennemelai v.m.,
Tiruvennenelei, Nﬁh Distr

ct,
Pin-606 601.

g
MeHo Abdulrahimen,' E
562 S/ Mahammed Hussgin, ‘
®  Retired., Driver &',
S.No,P 2294, Nannerku‘,m,
Neer Indlan Dvexbkau Benkiy
Tiruchireppelly-620 020.
Ko Natchimuthu, |
563 /o Keruppen, Retired.,
Fssistent Guerd, .
S.No,7118, Periasamy Housg,
Palamepuram, Five| Reod, |
Karur, Tiruchy Dist.,

1*s

M.V.Faulrej, |
5/0 M. Uedhanayajan,
Guerd 'B', (Re+1ﬁ=d),
S.No. 138“6 Arul I1lam,
117, Cauvery Nagar, .
Kulitalei Tirucby-33910@u ees RPPLICAKTS
V i * ...Contd./-

[Nl

564,

¢




565,

566.

567,

568. .

569.

570,

571.

. 572,

573,

[ 4 71 LN ]

KoM .Devanathar,

§/o P.Meenakshisundsrem,
Retired., Guard 'A! Spl,,
S.Nc.10438, No.222,

Lenin Street, Railuey Cclony
P.0., Erode-2,

S.John,

S/o A, §ueminathe Pillad,

Fetired,, Guard Spl.,

S.No.14326, No.25,

S5th Cross, Paramasivaniic:n,

Lelgudi, Tricny District
pin-621" 697,

V,Srinivasan,

S/o R.Venkatarame Iyer.
Retired Guar@ 'A' Spi.
3.No,9456, No,18,
Dr.Ambedkor °oad
Bhuvanesuwari Nagcr,
Caimbatore,

ViMerimuthu,

5/0 Venkattacnalam T.,
Retlred‘, 2river 'Rl

S.Nr,P 2465, Kalilikadu,
Omelur Pcst, Jalem District,

E.Periasamy, $/o0 Ellappan,
Retired.. Asst, Guard,

S, No, ?545 Rvinashi,
Coimbetore District.

K.Ragothame Rad,

S/o KeKuppu Rao, Retired.,
Guard 'A', S.No0,.10694,

Plet Nco. BO Flat NC.93,
Kalyan Nager, Sanjive Neddy

‘Negar P.0., Hyderabad-500 038,

K.V.Mohan,

S/0 P.K. Varatﬁara?alu
Retired,, Driver 'Af épl
S.No.PTJ 10372, 19/8,
Mariemmankail étreet,
Salem, Pin—636 005,

Mo ThangareJ,
S/o Ca NaﬂiCkEm, Re+1laH
gssel Aselgtent,
65/ Neriammhnko*l Stroet,
Sal em—636 Ou&<:i
R Mariammalh S
U/- Late P,Muyrugesan, Retircd.,
Guate . 'CL," S.No. 16321, 46,
knne Street, 01d Suramangelam,

_ Salem=5,
| 4

31.No,556 to 570 are
applicants in 0.#.72/93.

. ... RPPLICANTS,
rc.'-)ntdl/—



574.

575,

576.

577.

5784

579.

580,

581,

ie T2

K%H.Rahima,
\,/s Late C.Nagasundarsen,
Retived Diesel Assistent

S No.3/m 497, 30, Nehru Siree

01d Suramangalam, alegm=5.

Krishnammel,
W/e Laté Knnthan, |
Retireds, kssistant Auesrd,

5,No.6058, D.No,5, Majesih

Street, 0ld Suramengalem,
Salem—3.

Cetserene,

W/o Late D.K.Poter, |
Retired., Driver ‘b',
Special, S.No.P 17946,
130 A knthonispuram,
Suramangelam, Salcm.
N,Gepalasamy,

S/e Nareyanasemy Rzju,
Retired., Guard, ‘
S.No,1300e, HIG 338 F
Hausing Unit, hnna Nager,
Trichy-620 015,

N, Kupp=n,

§/c Nerayana Nalker,
Retired., Firemen,
S, No.,;r 9429, ~2/16Z,
Sivathpuram P.0.,
Salem, rin.636 3C7.

#5vindemmal .
W/o Late K. hrumugan,
Retired., II Firemen,
S.No, PTJ 17449,
Rmmapelayam, Salemd

Varayee hmmel,
W/o Late R.Thangamuthu,

Retired,, Driver 'B' Grade,

S.No. P 9437, 60 Z, 33h,

Kousalya,
W/n Late C,Ponnusemy,
Retired,, CGuard 'A',
Spl. S.No.15313, 30,
LIC Nagar, Meslepdlavam P
Erode-2.

51, Ne,571 to 579 are
applicants in Ooh73/93

. JRPPLICANTS,
-vooEONtd./"

v K]

w oy &




582,

583,

‘584,

‘$5§5.

586,

58%,

e a3y

E Ramen S/o E Sami‘
Retired Driver 'C

- 9,No, P 4242 Edath ottathil

House, P.0,Kadsalundi Nagaram,
Malappurem District,
- Pin-676 312, Kerala.

K.Remen,: S/s Chandu,
Retired,, First Flruman,'
S.No, P 7147, Vakeeri
Meethel House, F.D.
Palath, (via)KaPkodi

Pin - 6 2 611,

Mrs,B Sarogini m/o Lat ;h,K.BHad1achalém,'

23 Middle Street, ;
£ld Nidemangelan,
Nidemangalam P.0.

L,Vasudevan Nair,

3/- N.Gopelan Mall Retirted,
. Gpard 'A', S,Nn, 7319
"Sohhalayam“ C/c Statien
-Master, Uaniyamhalam Pul.,
‘Malspuram District,

P{n - 679 336G,

M, Kutty Malu,

S/n Lete M.R.Senkaren,
Retired,, Driver, '
- S, No, 5707, Madathil House,
Eremﬂ’lqdrm Veyal, P.0,
krakkiriar, Kozhikodc

31,No0,580 to 584 are
applicants in 0.A.74/93,

Pin < sss 028 (s+pr M, 4377380

M. Schuthan Nair,

.S/s M,Krishnan Nair,
Retired., Guard 'A'
Kariyatkuni House,’®
Narakode, P.0.Keezhariyovor,
Kozhikode - 673 324,

KeNeSankunni Menon,

S8/6 V.Madhava Menon
Retired,, Driver 'A‘

S.Np. 6966, Rohini Ulhar
P.0.Chettipadi, Fin-676 q1

Parappanangadi Malapuram

D;strict.

Retired.,
S..n P oe177,

S1.No,585 to 588 are

applicants in 0.k.75/93,

v+ee APPLICANTS,
“...Contd./-




- ve 14 oy
AIMQJanU, : i o .
590 U/o Late h«M.Thendan, %l.goisgi/gSSQO are epplicants
* Retired., Loco Shunter, n Oeka .

S.Ne,P B183,
kdhikerimanemal House
P.0.hriyallur ~ 673 314,

. DoKoVBlBYUdhan, ’
594 Retired., Shunter/CHTS,
*  Muzhithottu Parembl,
Ezst of Cemethari Reed,

Cochin - 13,

P.M.Kumaran.

597, Retired., Driver,
Southern Railusy,
Puzhskkel House,
Mudeppalore, (Via)
Rlathure, Palghet Bistrict.

51,N0,591 & 592 are epplicents
in 0.h,77/93, ‘

M.Moses, ,
. Retired 0t Grede/sueovd/CLA,
593+ Methel College,
Mammeth Vayel
Pattathanem, uilon,

‘V,Rrjunan,

Retired,, Oriver 'B'/QLN,
594, Karmaleyern,

Pattathenam, Quilon,

P.Mercita S1.Np,593 to 595 are
W/o Late éhri Dominic Sebestien, applicants in 0.Ah,78/83,

535.  Retired., Oriver 'h'/ULi.,
Pethan Paramba,
Near Transpmrt Office,
Quilone

3 MeKeGanesen
598, S/e M.N.Krighnamourthy,
29, Ramanujem Street,
Kallukuzhi, Tricny-2C,
Retired Guard/Special Grale),
Southern Railuay.

~ M.M.S.Thangepragasen,
597 §/0 Michel, 2 kK/4-B,
* First Strest,
Annal Nager Nalligmipuramq
Trichy-1., ﬁetired Oriver
Grede, Southern hsiluay.

RI

: hil.Vincent, l
590 $/o k.J.kmbrwse,
ot 27, Poonthottam, |
Kemp's Town, Trichy,
Retired Guard/Speclel h Grgde, |
Southern Railuasy, - .ss ARPPLICANTS.
V/ ...Contd-/-




- . V,Subramanian

569, S/o E.'enkatraman,
21, Thondaman Colony,.
Netar Fectory Road,
Ke.KsNagar Post,
Trichy-21, Retired
Passenger Guard,
S.Railuay-

3.Antony, ‘

600, $/0 Sovrimuthu Pillai,
41, Malliyapuram,
Naln Read, Trichy-1..
Retired,, Shunter '6' {:ade,
Southern Railuway.

R Gopalan,

' S/o Ramaghandran,

601. . At

. 125, Mariemmar Koil S*treet,

Pcnmaléipatty, Goldan Rocxk,
Trichy-4. Retired,
Passenger Guard, Scuthern
Railwav,

< FaKe SrlandSSP,
602 a/o T.V.Krishnasamy, --

" 131, East Chittrs Street,
Srirangem P.0., Trichy,
Retireo Gus dlarec1e¢
Grade, Southern Reilway. -

S R ﬁlagarsamy, _
603 5/o Rengasamy Naidu,

* 328/8 Railway Colony,
Trlchy- 0, Retired Laco
Shunter '8 Grade,
Southern Railuay
(Trichy Division).

N M, Issae Chelllah
604, 3/0 S,Manuel (late)
Retived 'A' Giede Cuard,
Southern Railway, 19,
Keela Kesa Street, '
Beemanagar, Trichy-1.

S.M.Kasim,
605. s/o Sheik Nasthan,
: 39/8/17-E, Innamthar
Y wﬁ ennur Poust,
Y Ri ey 7;~_etlred Drlve'
V&»ﬁﬂ@&f&ghheln Rgtluo/.

Naga v11¢alq
aar :Street,

out

\_,\__\/.J

‘Q@ ‘

n
@\Reﬁﬁ Dnhvet,

gﬁn R

.o RPPLICANTS
...Contd /-



607,

608.

608,

610,

611,

612.

~13,

614,

S S i I - L - PO e TpliRERRIFTE B L et e e

LN ] 76 LI )

E.Abdul Razak,

S/o Mohamed Esuff,

55, Moolekollei Streéet,
Tennur Poet, Trichy-17,
Retired Shunter/B Crede,
Southern Railuay,

I. Innesimuthu,

5/0 Inresimuthu,

Kalkothenur Villege,
Purothavkudi Post-621 30% :
I1&nga Kuchi, Trichy Rictzizy
Retired Driveyr/ B Girece,
Seuthern Railway.

S.Ruben Gregory,

S/O D.T.A.Sundaram Pillﬂi.
5/A, Convant fyed, -
Contonement, Trichv-1
Retired Guard/Special Grede,
Southern Railuay,

M,Kareem Balg,

S5/0 V.Munveer Beig,
Np.13, btensioner atisct,
Kejapet, Trichy-1,
Retired Guerd,A Grade,
Qouthern Railuay,

D.Antonisamy,
$/o S.Doraisami Pillei,

“7-B, 1lst Street,

Deraisemfpitaa;
Thichy-1, Retired Oriver,
B Grade, Southern Railuay.,

T.R.Ethirajan,

S/s Thiruvengadathan,

53, North Chithre ‘Street,
Srirangem, Trichy-3,
Retired Passenger Gueard,
Southern Railway,

KeARaghavasimhan,

5/0 C.Rnanthacharier,

1, South Devi Street,
Ranganagar, Srirangam,
Trichy-6, Retired Guard/
R Grede, Southern Reiluay.

S Murugesan,

S/o K.Subremanian,

Plot No,5, Thaimanevar Streer|
Iyyappa Nager, Trichv-21,
Retired Passenger Guerd,

_ Seuthern Railuay,

«»s RPPLICRNTS,

’...Contd./_



615.

E1F.

617,

619,

61&§ 

620, -

€27,

R.Viswanathan,

S/ N.R.Radhekrishnan,

5-C, Sasthe Street,

Balaji ‘Nivaes, Ayysppe WNauar,
Trichy-21., Retired Guard/
Specia. Grade, Southern
Railuwey.,

Gersld Eduard Rodriques,
S/e Gereld tduerd, '
24/A Ardhi Bheguwen Streetl,
Tendral Nager, '
KeK.Nager Fost,

Trichy--21.

R.Rengasamy,

S/o Ramasamy Kavander,
62, Railway Celeny, .
Bells Ground,
Trichy-1., Retired,
Shunter B Grade,
Seuthern Railuwsy.,

P,Raman, S/o Pitchsi,
118, Périu Meloupsrai,
Trichy-1,., Retired.,
Eireman/AR Grade,
Scuthern Reiluay..

- G,Sethuramarn,

S/0 Gopalsamy Naidu,
Crauford Reilusy Cmlony,
Trichy-20, Retired _
Driver /b Grade, Southerr
Railuay. oo

S,Thangeraj,
S/e.M,S5ebastian,

5/24, Thirunager,
Pepmalai, Trichy-4.
Retired., Shunter/8 Graoe,
Southern Railway.

D,Devadoss Alfred, | ,

- S/o b.P.Devasirvatham Pillef,

137, Muthursja Street,
Mudeliar Chatram, Trichy-1.
Retired Guard/Passenger,
Scuthern Reiluway.

6224 2 A 2 ooRe v 1 Ne idu, .

' /é§9,181, Nhanamani Coliny,
‘éf(( Do ram, Trichv--43.
| oz

iW4er, Southern

... APPLICANTS
v.cContd,/-



V

5,Krishnen, v
S/o T.E.Sarangapeni
61 Dngrvethi Amman
Srirangam, Trichy-64
Reti-~ed Guard/#k Spec
Southern Reilway.

T.V.Naganathan,
136,
Stzeet, Srivangam,
T-ichy-6, Retired.
Guard/PF Gpecial Grad
Scuthern Railuway,

R.Narayanasamg, )
187, Chitral 9treet,
Srirangam, Trichy-6

Retired ouard/B Grald

Southern Railuay.

KeN«Subramanian,
Nerth Chithirel S%xy

Scuthern Railuay. |
L+M«Rangenathan,

S/o T.Lechumanan;
71, Kandi Street,

Srirangam, Trichy-@

Retired Guard/B Gra
Snythern Railuay.

I

. I

S.R.Yamunachari, j
§/0 T.Rengesueny Ti
63, Uest Uttra Stre

".Srirangam, Trichy-8j

Retired Guard/A gra
Santhatn Railuay;»r

a,Veerappan, ;
S/o ‘G.Soundarara Pl
143, Main Road, ||
Sangiliendapuram,

vﬂaidu,‘
foil StQBet.
|
|

fi

North Chithiraill

e e .
i)

[0)
~

Srirangam, Triohy—ﬁﬁ

Retired Cuand/A Gt%f

Lthacnd;

Oriver/

h X3 78

i

i
p - ~
#ax Grad

]

1lsi,

Trichy-1. Retired
A Special, Southery

Railua

e

AnMojaseph, S/O Ao:‘

~Ne.18, Pottakara Street,

Inbrose |

L'Palakkarai, Trichy#1.

Retired Guard/R
Southern Railuay, |

&.h.Adaikalasamy, |
S/o S.ARrul Pillei)]
26, Sekkedi ‘Street]

Palakkaral, Trichyti,

Retired-Guard/B,

Southern Railuay.f

iet,

.o APPLICANTS.
. ‘u.‘ocOhtdo /—

€




632,

633,

634,

635,

636,

637.

(3.1 J

639,

ZTRENGVNETT0

L 79 L

K«R .Seivarengam,

No.48, Pelayakeyil Strest,
Palakkarai, Trichy

Rectired Special Greds Gard,
Southern Reiluay,

C.Antenyaemy,

S/s P.S.Chinnish Udayer,
15, Sugadoss Mandy Street,
Baéu Road, Trichy-2,

k.Syed Jaffer,

S/ Syed.Ahnmad,

6, North Suwankara Street,
Near Bahu Rogd,

Trichy-8, Retirad Uriver/
A, Southern Railuav,

V,Periyasamy,

S/o G.Veithialingam,

32, Kezapettal Lire,
Bazaar Street,

Trichy-1, Retirsei Guard’
R, Southern Railuway,

V.Rlagirisuamy,

S/o N.S.Vecergsuamy Naidy,
8, Decctor Issac Lane,
Sangiliardepurem,
Trichy-1, Retirsc Gocds
Guard, Southern Railuay,

S,Abdul Subhan,

S/o Shaik Bahbjce,

38, Sathyamoorthy Street,
Senthanneerpuram,
Trichy-4, Retired Guard
R Grede, Southern Railuay,

H.Ammer Basha,

S/c Md.Hassain, 23-A,
Varathamasemet Street,
Sangiliandspuram,
Trichy-1, Retired Driver/
k., Southern Railuay,

D.Dhanapal,

S/0 R.Durairaju Chettiar,
15, Kajapettai Main Road
L;fcﬁy%¢;TRgtired Guarﬁ/ﬁ,

& Y

“SothernVRatlua
-’;’/«&r -l DV"\ Ay

A Q A T/‘\l‘i
aéf?fﬁbrahamgtbgﬁ%
Lolony,
LireditiHouserRoad,
‘Wo. 54 Toll Gate,
i > % Jagl X 4 2
\Awichyz20, Rétired Driver/
,gf}téggfﬁgrhiﬁbiluay.

A4

Lol lone T g
L N

R

v« o APPLICANTS
') .J‘ﬂtd./-
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A.Ranu,
641 S/o Appavu Karukachi,

* 69, Neu Street,
0lkakedai, Contonement,
Trichy-1., Retired Oriver,/
B, Southern Reiluay

R.Kaliemosrthy, 1

642, 5/o K.Ramasamy, 1,
Kannagl Strest,
Subramainianuram,
Trichy-20,, Retired
Shunting Driver,
Southern Railuay,

M.Deraisamy,

643, $/6 V.,Maruthamutht,
23-C, Bknna Nagar,
 Subramaniapiram,

Trichy~20., Retzred
Driver/&, Southenn Reiluwsy,

o R.Mazharul Hag,

644, 2/c S.Rhcul Razalk, 21,
Syeda Mohamed Routker St1feci,
Beemenagar, Trichy-1,,
Retired Guard-A, Southern
Railuey. |

)
A knthony Louis,

645, S§/w C.Rrockiosamd Fillz’, :
91, Keele Pedayaghi Streq<,
Near Eda Street,
Palakkarai, Trichy-1
Retired Guard/A, Southerrs
Railuay.

~- . P.Venkatesan

646. S/o C.Perumai Naide,
65, Highuways Cclany,
dubramaniapuream, Trichy-?0,
Retired Driver/AESpl,
Southern Railuay,

o K.Meenakshisundaram,

647, S/0 M.Kumerasamy. Pillai,
5i, Annamalai Street,
Erode, Retired Guard-A,
Southern Railuayr

P.Arputham, S/a A,Peter,
47-8, Annen Iilem,

648« B7qd Nagar,
Suramangalam Post
Selem-3, Retired 6river/
B, Southern Reiluay oss RPPLICANTS

&/ l 0..C0ntd./-




K.Periasamy,

649 3/0 E. Kolandan, 23,

* voC Street

Kollampalayam,_
Ersde-638 002,
Periyar District,
Retired Guerd/#,
Southern Raiany.

v, Palanisamy,
-5/. N.Velu Paknadi,

650,  16/92-C, Nanjundepurem Ruwd,
PodanU;, CoimLatoro Cisteiot,
Retired Guawd/R ¢pl,
Southern Railuay,

R.Venkatachalam,
651 S/l K.Ramasamy “dayar,
° 17— An, 01d Pagnur,
Remjee Nagar Post,
Trichy-8 Retirec. Shunter-
Briver, Scutherr Raiiusy,

8 Soﬁsalmary,
652 570 G.Severinud thu,
°  5/218, Muthukulan Villegs,
N.Ke ttupattl Post,
Via. Ramies Nager,
Trlcby-,, Retired Urivesr/
R, Southern Reiluay,

. AJJ.Ramenathan,
g5z, 3-AR, Pachalapp= Mudali Streat,
Kumbak-nam, Thanjavur District
Retired Guard/A, SouthPrn
Reiluay.-

Kohbdul Wahb,
- §/o Khader Shau Rowther
654, 32, Perlyar Street,
: Subramanlapuram '
Trichy-20, Retired shunter/
B, Sruthern Railway.

_ Sfﬁopalan,
655, 9/6 R.Grinivesan,
SA-C Railuay Quarters,
Kumbakonam-612 001.,
{@gtlred Guard, Southern .

f/ﬁf .

‘ (’}&} éf; _ﬁ_ EJDSt, i

\\(\ %®¥§%é51 nfa&u ichi,

BN chyj Blﬁtrlct Retlrad

41 Snu+h9rp
\Agzﬁéi-ua_’ ... APPLICANTS.
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657.

658,

659,

660,

661,

662,

663,

664,

‘Trichy-3, Retired

’ R.Uairapérummal,

S/5 S.Menickam Pilini,

.24/3, Poonnaiy= Cclany,

Railuay.

‘Southern Railvway.

&,Jac annathan, |
S,/s A Rrakiyam, 11/R,
Sgvariarkoil Street !
Woraiyir Post,

Fireman/A, Seuthern Railvay.

S,.Mpdul Kareem Seahib,
S/w Sheik Rhmed, 734
Centval Bazar, Tennur Posh,
Trichy-17, Retired.;
Specinl Ditrer/B
Sauthern Railuey.

R,Soundaraersjulu,

S/o G,Rajemannar Naxdu,
25, Generel Bazzar Sticcy,
Tennur Post, Tricny=i7
Retired Guard/R Specioel,
Seuthern Railuev.

S/o Ramasamy Pilieal,
28, Krjishpapurarr,

Middle Street, Tharanei.r,
Thanjavur Roed, Trichy-8,
Retired Drive:i/C,
Scuthern Railuay.

M.&1yasubramanian

House Ne.20/C-1,
Bnna Nager,
Subramaniapuram,

Trichy-20, Retired Shunter)/
B, Scuthern Railueay.

P, Padmanathan, ‘
S,/o0 K.Parthasarathi,

Devareya Nager,
Trichy-21, Retired Mail
Guard/A.5pl. Southern,

§.Md,Mahboob Ali Khan,
¢/o R Sher hli Khen,
1¢/5, Fourth Street,
Renganagar, Trichy-21
Retired Passenges Guarsd,
) |
S.Dekshinamoorthy,
$/0 K.Somasundarein iilad.
17, E.B.%olony, #hajemels
Trichy-23, Retired Guardy
Scuthern Ralluey,

|

T He
o

.o APPLICANTS
s .'({:Dntd,.'/"’




iy V Krishnamurthy, '

665, S/n C.Venugopel Raju,
14, Kumaran Street,
Melakalkandarkottal,
Trichy-11, Retired
Guard/A, éouthern Reiluway,

R.Amalanathan,

S/o Rayappa Asariyar,

70, Krishnamoorthy Nuger,
Meter Factory Road,
Trichy-21., Retired Driver/
R, Southern Railuav,

666.

T.KRajagopalan,
~ S8/o T.V.Krishnasamy Iycngan,
.. 667, 2, First Street, Kelluluebl,
“ ' Illupur Road, Trichy-ZO
Retired Passengev Guard,
Southern Reiluay.

K.Karumbairam, : ' A1, No.596 to 668 are
668 S/a S8;Kumbalingam ~illsi, applicanis ep 0.K,.79/93,
* 46-B, Ramakrishne Nagar, .
KalTukuzhi Trichv-23,
Retired D*lver, Scuthern
Railuay,

G, Kuppusamy
660 5/0 Gevinda Rsary,:

*  6/R, Samynathan Streei;
Melakalkandhar<ottal Pust,
Trichy-11., Resired Drvav/
A Snuthern Ra luays,

T V.Arunachalan,- e
: S/o T.A.Venkatachalam Pillai,
670 56-h, Mudaliar Ztreet,
Wur1vur Fost, ;Llchy-B.,
Retired Guard/i, -
,Southern Qallua/

R.Krishnasamy,
671. S/o A,Ramasemy lyyangar,
3, Srinivasa Pillai Street,
Near Satyanarayana Temple,
Weet Mambalam, Madras - 60U 033
Retired Passenge: Guard ’
S Souehern Re iluay,
VY,S»AONHN®>\\‘. |
& -7, AN Nalcfer,_
fﬁﬂ elai Maicker,
s+ St-eet,
4 Vil age,
h Trich u*st'Lc,.,
S Freman, Scytherin

ie.a RPPLICANTS.
e .Contd,/—
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: K.M.Abdul Majeeth,,
673, S/o KiThangemeera Mohideen
B.249, B.H.E,L, Township,
Ranipet-632 406, Nevth Moo
Oistrist, Retired Shunter,
Southern Reiluayof

-

(&)
Fa

N.Krishnasamy, '

S/a Narayanasamy Pillai,
674, 27/3; Sakthi Vinaybhoar Strter,

Crauford, Trichy-12.

Retired Driver/A, Ssuthsrn

Railuay.

G.Amirthalingam,

S/o M.Ganapasthy,
675, Periyar Strect, _

Kelakalkandarkcttai,

Trichy-11,, Retira@ Driver /A,

Scuthern Reilueay,

S.Andrev, S$/c 5. 5amized,
Guru Illem, 3rd Sireet.
-E(E.Colony, Mahesajapuran,
Villupuran, Ssuth Aroot
Dlisirict,, Re+irvod Tsssenael
Driver, Soutkern Railuay,

678,

. T.Rergasamy, ,
677. 5/e 7, Thangavelu Psari,
25, Syndaram Pillai Thottam)
Edanslaipacti Futhut,
Trichs~12,, Retired Shurte:s,
Southe:n,Reiluay,

M.Gevindaraju,

S/0 Mutrukrishna Neidu,
Nathersa:alliVasal,
Samyaar “hoppu, House No,.37,
Trichy-8, Retired Shunter,
Southern Railuay,

673.

- ... B.Rbdul Ravaman,
679, -S8/o G,hbdu: Kareem,
6/B, Jalla. Pakkiri Street,
Madurai Rosd, Trichy-8,
Retired Dr:ver/Speciel Grada
Southern Relluay.,

K.Raiagonal,
6¢0, §/0 E.Krishnasamy Nadidu,
' 91, SIMCO -olony,
Edaralaipat=i Pithyr
Sundaram Pilla! Ttot an,
Trichy-12, Fetired Shu:ter,
Southern Reilway, L : «sesc. APPLICANTS.
v i , " «s4Contd, /-
‘ )
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Gs#Kuppusamy Neicker,
: S/o M.Gengathare Naicker,
681. 69, Illengao Street,
- Phnmalaipatty, Trichy-4.,
Retired Shunter/B
Southern R&iluay.

.~ C.Rndi, S/e Chinnaiyan,
c82, N.Kutteppattu,
Ramjee Nagar Post,
Ambedkar Nagar, Trichy-Y,
Retired Shunter, ¥
Southern Railuay,

7 AJM.Skill, S/o E,3vdll,

683, 124, Crauford Colony,
Crauford, Trichy-12,,
Retired éhunter,
Southern Railusay,

: S,Abdul Xareem,
684 S/o Sheik Ibrahirm,
e 50/94 ‘Singarathfopu,
o Trlchy-l Retirec fatnter
: Drlver,B, Sovthexn Ruiluay,

L J.Issac, S/ R,Jz2seph Pilicy,

685, 36, RaghaVaChary Street,
Semblam Post, Peranbur,
Madras-600 311 Peviied
Driver/Spl, Scutwerﬁ Reiluay.

R. Gopalakrlshnan,,
: S/o S.Rathakris h*'n, 273,
~Sethurama Pillai Zolony,
" Trichy-20, Retires Shunter,
";Southern Ralluay.

686,

L N, Jayaraman,

607, $/¢ N.K.L.Naresa Ayyar,
92-C, Narasimme Ahﬁary Colony,
Nanjikottai Road, Thanjsavur -
613 001., Retired Fass, Ciard,
Southern Raiany.

Joseph,;S/o D.A.Recl

8&94/{*@%181‘, ""g VB(_an:vegum

‘“P»’- ayﬁp Lty Street Vth Line,
~ RES attina=-611 0c1,
lf Rétfl\f\‘)%d Oriver/A Sp....

rh Reiluay,

N2\ 6897 /K.L,.Sadaya Mudeliaz,
N\ v4,32 Vendiyar Colony,
A1lai Neyar, Velar R'S7A ‘
Thanjavur, Retired Guard : ' c -
V/Southern'Railuay. . +ss RPPLICANTS.
\ ‘ : ..Eontdq/"

R\ 4( \«\_V
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€90,

691,

692,

663,

694,

655,

697,

AoVElBKUtham,
5/0 R,Annamelei, l
12/VI 2364, Pookkara '
Vastha Neu’Street,
Thenjasur - 613 cot,
Retired Driver/A
Southern Railusy,

R.Murugaiyan,

/o Ramasamy Konar,

Nenin Nagar,
Udayemarthandapuram Pcst,

- 614 706, Thiruthureiponay
Taluk, Retired Suerd/C,
Southern Railuay,

i
|
1
[
i
f
|
)
i
\
l
i
i
§

t
l
l
|

R.Gopulekrishran,
S/e K,Ramanujam Naidu, i
Plot No.19, Rbraham Fancdither
Nagar, Via. Siveji Nzcar, |
Thanjavur - 1,, Reivirel !
Oriver/A, Southern Pailuay. |

P.Srinivasan, l
S/o Pschaiyappa Mudaliyer, |
112, B/4, fudaliyar Strent,

Mudeliyar Chethirenm, I
Trichy-1, Retired Guard/A, |,
Southern Railuay, '

G.Kalyanasundaram,

5/0 M,Geoulndasand Filva:,
Mooppanar Street, !
Emmanpetei, Vedigpuran Doey
Pin.~ 613 205, Thanjevur
District, Retired Guard/A,
Southern Railuay,

KeSanniyasi,
S/c Keseve Padayachi, 3
18, Kamper Street, ’
Senthaneerpurem, Trichy-4,
Retired Driver/C,
Southern Railway.

K«.Sankaranarayanan,
$/o V.Lngenathan,
C.99/k, North East Extension, .
7th Cross, Thillei Nager,
Trichy-18, Retired Gugrd/Spl,
Scuthern Railuav, :

S.Periyasamy, S/o Sandiii,
Docr No.59/9, Mudaliyar

Chetram, Muneeswarsn Koil
Street, Tiichy-1., Retircd

V/‘ l.

l

l
I
l
l
l
Oriver, Southern Railuay. =
l
l
l
|

v oo APPLICANTS

:....acontdu/*



638,

699,

700,

7c1,

702,

7034

KeNendagopel, -

S/o \.Krishr.asamy,

43, Brindaven Street,
Indirs "‘Nager, LIC Colony,
Trichy-21., Driver/®.5pi.
Retired, Scuthern Railuay,

T.R.Balasubremanién,

S/o Rathinam, 168,

North Street,
Tiruvaiyaru 613 20¢
Retired Dr.ver/k
Southern Railuay,

S.Masthan,

S/o0 R, ‘Babu Sahib,
Retired Passenger Oriver,
Southern Railuay,

Meenkara Street, Ternur,

TI‘iCh y"l 7.

P.Gourisundaram,

S/0 S,Periasamy, 106-4,
Manickapurem Nacu "Street,
Melapuour, Trichy=-1.,
Retired Guerd/A,

Southern Raliuway.
T¢Ramacheérdran, ..

$/e M,Thangavelu, 5, -
Kilpérumpekkem, - .7 ..
Viilupuram - 605 '602,
Retired Driver/s,
Squthe:n'Railuay;

Bharathv Dasen Street;

F.Ganesan,

'S/ Packri Thevar,

2/257, Teluk Office Road,
¥Yhiruthureipoondi 614 713,
Retired Driver/A,
Southern’Reiluay.
Y R

V. Arumugam, S/o- Veiyapuri,

Pelaniyandavar Koil Street,
Inamkolathur, Trichy District,

>

Retdngd Shunter, Southern

eees RPPLICANTS
€ o -Contdo/-
P .



706.

707,

708,

709.

710,

7113

712,

713.“'

- S,Marimuthu,

-Street, Innemkolathur,

.0‘.0‘ 8"6 .r.!.

v, Velu

S/o Uaiyapuri

Frethiyur, Iniyanur'Road,
House No,33, Trichy-9
Retired Shunter,

Southern Reailuay,

S/. M.Singara Padayachi,
278/¢, Railuay Colony,
kallukuzhi Trichy-20,
Retired uhunter, !
Southern Railwey,

P,Mamundy,

8/o Peleniyandi, 47.--A,
Mudukkupatti,

Pudukottal Resd,

Trichy-20, Ra tlred Shuh,\u,
Scuthern Railusy.

T.Innasimuthu,

S/e S.Thomas, 13,

West Marlyanathapurvan, ;
Dindigul, Retired Shunter;
Southsrn Ralluavy. g

h,Szvarimuthy,

S/o Rrulsppan, 9/5,
N:M.Caluny 6t Fross,
Trichy-20, Retived Shurtcr,

Southern'Ralluay.

A Muthusamy,

‘S/0 B,Thanarikavander, 31,

B¥B.S.Colany, Purdukottai
Rdad, Trichy-20, Retired '
Shunter, Southern Railuway,

34 Palanlyandl,

S/o Sataiyan, 31/3
Palaniyandavar K01l Street,

- Innamkolathur, Trichy District.

Retired Shunter, Southern
¥ Ralluay.

Ko M.Arumugham
§/o Kuthiean alias Maleyenci,
4/93, Palaniyendsver Koil |

Trichy. Retired Shunter,
Southern Palluey. )

5 ‘Kandasamy', -

{S’o Subbaraja Cevander,
-Kadechanallur Post, :
42, East ThOttlquade, i

Erode -6, .Retired huntlng

V/Drlver, Southern Railuay,

¢
s

o9 08

APPLICANTS

Contd,/~
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715,

716,

717

718.”

1.

T

+189,4

V.Thiagsrejen

S/O Venke tache lam,

136, R.M.S8.,Colony,
Nanjeekottai Roed,

Trichy - 6, Retired Drlver/
k.Special, Southern Reiluay,

h.G.Rouse, S5/0 Semuel Rouse,
35, Kenadi Street,
Subremaniepurem,

Trichy - I0,Retired Shu nter,
Southern R?llUPYo

ReVo Ponnalyan,

5/0 R Ueleelu, 14-F,

Seint kntony's Uhurch ton:,
Nagzpattinam = 517 0061
Retired Driver/R,

Southern Railuey.

NeRejamanickam,

$/0 Nereyrnesemy Pillei,
18, Nethaji Street,
Kamere japurem,
Rajakilpakkam Fost,
Madres - . 600 073
Rotired Driver,

Southerii Reiluzy,

By Rcdveccete Shri KeSugha R:. 0,
57/90,416/90, 320/92, 298/52"

S1,Noss 669 to 718 eare
applicants in 0,f, 80/93

An OJk.Noss %95 to 403/91,
2nd 377/92

By kdvocerte Shri R.Bhesksren ih O.4.Nos, 44/93 to 76/93,

By fuvocete Shri FeShiven Pilial in O.h.Nos, 77/93 & 78/93,

By kdvucete Shri Vijicyem vey

Versus

Chairman,
Reilu®y Board,
Re il Bhaven,
Neuw Delhi.

QﬁWmMJhe Union of Indis

////N—AD
C»(

Mmepresented by the
S%tr t
mrnﬁét y of Re 1lueys,

‘R( il\ Bhf Ve h'
$il}

o in Ulk,Nos, 79/93 & 80/93

ReSpondent - 1 in O.k.Nos,
395 to 403/9%, 79/93 & 80/93

Resuondent = 2 in DeheNos. 57/90,
416/90,320/92, 298/92 377/92 end
44 tb 76/93.

Reshohdent = 1 1h O.b.Nos, 57/90.
415/90,320/92, 298/92 377/92 and
44 o 75/93

and.Respondent - 4 in 0. FeNoB
395 +a 403/91,

s..+ Respondents,

Contd,/~



6.

7.

..90..:.
Union of India - Respondent - 1 in O.h.Nes
through . the Generel 77/93 end 78/93
Maneger,Southern Reilueys, espondent - 2 in O.R.Nos,
Pork .own, Madres - 3 395 to 403/91,79/93 & 80/93.

Respondent - 3 in O.F.Nos,
157/90,416/90,320/92,298/92,
377/92 end 44/93 to 76/93.

The Chief Personnel UFFicerJRespondent - 2 in O.A.Nos,
Southern Reiluay, 77/93 and 78/93
Park Town, Medres - 3 ! :

Divisional Reiluey ;Resmondent - 3 in O.h.Nos.

Meneger,Socthern Reilueys, 355 tu 403/21.

Mysore. ‘Resnoadent - 4 in O.kJNos,
) £7/90,416/90,320/92,298/92
Cand 377/92

Senior Divisicnel : !Respondent - % in 0. .N0,77/93

0fc i : _

€6r2RPRIR 0T {icoT

Palghat

The Divisional Perscnrel  WHespondent - 3 in O.R.No, 78/93

Officer,douthern Reliluay,

Madurei Division,

Madurai, ‘ !

The Divisicnel ' ; Rezpondent - 4 in O.A.Nos,

Sunerintendert, 44792 to 76/93 ‘

Southern Reiluey
Divisionel Office,Pelghrt,

The Divisional Reiluey Respondent - 5 in 0.k, Nos,
2 nager, ' 300492,298/92 and 377/92.
Scuthern Reiluay , ?

Bangeivure, ‘ ! e2ee.0 Respondents,

(By Fdvocete Shri K.R.,D.Katentt for Shri k.N.Venugopela
Gowds, Rriluey Rdvocete for réspondents in all the

epplicptions). |

v

ees C'.Jntd/-




~ ORDER OF THE FULL BENCH

Shri Justice V.S. Malimath,' Chairman:

These cases have been placed before the Full Bench as per
the dlrectlons made by the Chairman by his order dated 23.10 »1992

"in_ exercise of the powers conferred by Sectlon 5[4](d]) of the
Admmistratlve Trlbunals Act, 1985, after transferrmg the cases',
of the Madras and Ernakulam Benches and -clubbing than with the
cases of the .Bangalore Bénch. The feasc:n for thé reference is
the conflicting views taken by differen ‘i:;“ benches, one view having
been taken by the Eh:nakulam‘Be'nch in its aorder made in application
K-269/88 dated 20.4.1990 and a contrary view taken by the Princi-
‘pal Bench and the Ahmedabad Bench in O.A. No.1572/88 and O.A.‘
- Nos.351 to 423/88 respectively. We shall now proceed to state

brief ly__ the relevant facts as follows:

2. The applicants in all these cases are employees of the Indian
Railways serving in different Divisions as Drivers, Guards , Shun-
ters, etc. who b_elong to the category calléd the running staff.

The applicants retired from service ‘between 1976 and 4.12.1988.

They have in these cases prayed for difections to the respondents
"to grant them pension and other retirement benefitsv by taking
mto account running allowance not exoeed.mg 75% of their pay.
The respondents oppose the applications oonﬁending that running
allowances not exceeding 45% of their pay can be taken into acc-
~=ouht=for computmg retlrement benefits to those who have retired |
\, AD/V

,befo:ce/o‘l,\. «1979 and not exceedmg 55% of the runnmg allowance.
»53

¢




3. In pursuance of the rem@@tiom of the Third Pay Commi-
ssion the pay scales of the ‘employees of the Indian Railways
including those of the runnir‘ihg staff were revised with effect
fron 1.1.1973 by the rules !called 'Railway Servants Revision
of Pay Rules, 1973' [hereinaf!ter referred to as the 'Revision
of Pay Scale Rules'] made by] the President in exercise of the
powers conferred by the provis;:Lto Article 309 of the Constitution

of India. It is enough to state that there was considerable

increase in the substantive paiy of all the members of the running
staff'. So far as the grant 'nd quantum of pension is concerned
the same is regulated by stiatutory provisions made under the
proviso to Article 309 of tl"1ie Constitution. Pension and other
retirement benefits depend upion the average emoluments that the
retiring employee was drawincJ before his retirement. Statutory
rules govern xx detenninati!an of average emolument for grant
of pension and othér' retiremerfht benefits. The relevant statutory

rules that were in force thn the revision of pay scale rules

|
came into force on 1.1.1973 arle extracted as follows:

"2544, [C.S.R. 486] - Emolu?fnents and Average BEmoluments: The
term "Bwoluments", used in [these Rules, means the emoluments
which the Officer was receiving immediately before his retirement
and includes:- - |

[a] Pay other than that (anwn in tenure post;

[b] Personal "allowance, which is granted ([i] in lieu of
loss of substantive pay in irespect of a permanent post other
than a tenure post, or [ii” with the specific sanction of the
Covernment of India, for any ¢ther personal considerations. :

Note: Persomal pay granted in lieu of loss of substantive pay
in respect of a peérmmanent post other than a tenure post shall
be treated as personal allowgnce for the purpose of this article.
Personal pay granted on any|other personal considerations shall
not be treated as personal |allowance unless othgrwise ‘directed
by the President. ! )

i
!
\

|
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[c] fees or commission if they are the authorized emoluments
of an ‘appointment, and are in addition to pay. In this case
"Emouments" means the average earnings for the last six months
of service;

[d] acting allowance of an Officer without a substantive
appointment if the acting service counts under Rule 2409 (C.S.R.
371), and allowances drawn by an Officer appointed provisionally
substantively or appointéd substantively pro tempore or in an
officiating-capacity to an office which is substantively wvacant
and on which no Officer has a lien or to an Office temporarily
vacant in consequence of the absence of the permanent incumbent
on leave without allowances or on transfer to foreign service;

*le] députation [duty]) allowances;

[f] duty allowances [special pay]; and

[g]{i] For the purpose of calculation of average emoluments:
Actual amount of running allowances drawn by the Railway servant

Quring the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to [f] above.

[ii] For the purpose of gratuity and/or death-cum-retirement
gratuity: The monthly average of running allowances drawn during
the three hundred and sixty five days of running duty immediately
preceding the date of quitting service limited to 75% of the
monthly. average of the: other emoluments reckoned in terms of
items [a]) to [f] above drawn during the same period.

Note: In the case of an Officer with a substantive ‘appointment
who officiates in another appointment or holds a temporary
appointment, "Emoluments" means:

{a] the emoluments which would be taken into account under
this Rule in respect of the appointment in which he officiates
or of the temporary appointments, as the case may be, or

[b] the emoluments which would have been taken into account
under this Rule had he remained in this substantive appointment
whichever are more favourable to him.

2544-p, [C.S.R. 486-A): Same as otherwise provided in Rule- 2544-B

[C.S.R. 86-B]. In respect of Officers retiring. from service

on _or after the 1lst November, 1959, the term "emoluments" means

e emSfupents which the officer was receiving immediately before

Bent and includes:-

ntive pay in respect of a permanent post, other
Wa tenure post, held in a substantive capacity;

":‘; allowance which is granted in lieu of loss
of /fsubstantive pay in respect of a permanent post,
er than a tenure post; .

peciai pay attached to a post other than a tenure
post, when the special -pay has been sanctioned - perma-
nently and the post is a held in a substanfive capacity;



V. the difference

[d]{1] For the j| calculation of average emoluments:
With effect from 1st,Septembe"“, 1962, save as otherwise provided
in Rule 2544-B [C.S. R’ 486-B] ¢ne-half of:

1. the difference § between f‘

ii. Special pay othér than t referred to in clause [c] above.

iii. pay drawn in t ; r officiating appointments;
iv. personal allowa

than that referred to in clause
[b] above; :

substantive pay and the pay actu-
ally dravm in} ¥nure appointment(s}, whether held
in substantive for officllating capacity, provided that ser-
vice in the 't ‘ intment[s], does not qualify for
the grant of a iSpecial additional pension.

fents for [ordinary] gratuity and/or
death—cmn—retlrementl(gratulgf’ The difference between the average
emolurents in re 3 i [a] to [A}[1] above calculated
upon the last one year of sermfvice and the last substantive emolu-
} to [c]fabove.

se of 1calculation of average emoluments:
§ing allowance drawn during the month
if other emslunents reckoned in terms

nts of [ordinary] gratuity/death--
monthly average cf running allowance
drawn durmg the 365 days o{ running duty immediately preceding
the date of quittin ’ service f imited to 75% of the monthly average
of other emoluments] reckon in terms of [a] to [c] and [d][2]
above drawn during eriod. ‘

Note[1]: If immedia
has been absent frem duty
ments for the p se of
death-cum-retirement gratui
have been had he nowl been abs

his retirement or death, an officer
leave with allowance CE his emolu-
jalculating ordinary gratuity and or
§ should be taken at what they would
t from duty.

account of increas€ in pay f‘
of higher officiati ing or t‘ porary pay is given only if it is
certified that he w[uld havejcontinued to hold the higher officia-
ting or temporary a {pomtmen‘ but for his proceeding on leave.

Note [2]): In case ’where a:tenporary officer who quits service -
after completing three yearg' service is appointed substantively
to a permanent pos any time during the last three years of his
serv:.ce the emoluflents drayn by him after ocompletion of three
years' service dur‘ g the j* riod he was not holding a permanent
post shall be tredted as 1!, drawn in a permanent epost held in

substantive capacity.




|
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2544-B [C.S.R. 486-Bl.[1]: If an officer holding a permanent
post in substantive capacity:-

[fa) officiates in a higher permanent post [other than a tenure
post] or holds a higher temporary post [other than a tenure
post] borne on a cadre which includes permanent post on
the same time 'scale as the temporary post, continuously
for not less than three years, and retires or dies while
so officiating or holding the higher post; or

[b] 1is confirmed in such higher permanent post at any time during
the last three years of his service after having officiated
in that post continuously for three years or more.

his emoluments for pension in respect of the higher post for
any period beyond three years continuous service in that post
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he
held in substantive capacity a permanent post on a time scale
identical with that of the higher post.

[2] For computing the length of continous service in respect
of the higher post under clause [1], all kinds of: leave all
periods during which an Officer officiated in a permanent post
or held a temporary post on identical or higher time scale and
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding
on leave or serving in other post or going on deputation or
foreign service as the case may be, the Officer concerned would
have officiated in or held the higher post.

[This will take effect fromn 1st september 1962].

2544-C [C.S.R. 485-C] - In respect of Railway servants quitting
service on or after the 15th June, 1968, "emocluments' shall mean
the "pay'" as defined in Rule 2003[21], which the Railway servant
was receiving immediately before quitting service. Provided
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Death-cum-retirement gratuity will be given only if such
pay was/would have been drawn continuously for a period of not
less than 22 days. 'Average emoluments" shall mean the average
of the emoluments as defined ahove calculated upon the last three
years of service.

In the case of running staff emoluments for [ordinary]/Gra-
tulty Death-cum-retirement gratuity will also include the monthly
average of running allowance drawn during the 365 days of running
d ty 1med1ately preceding the date of quitting service limited
to ~75 of the emoluments as defined above. For the purpose of
calculatlon of average emoluments the actual amount of the running

allowance\drawn during the month limited to a maximum of 75%

‘of other, emoluments as defined above shall also be taken into
accour}t ’

S
san I

Note[1 ]' If a Railway servant, immediately before his retirement

SCx g OL, death, etc., has been absent from duty or on leave with allo-

e

o




wances [including leave] ;

service or having been ¢
of qualifying service,y
they would have been h

‘ service or suspensmn., ,;

preparatbry to retirement] or on foreign
uspended but reinstated without forfeiture

his emoluments should be taken at what
uad he noI been on such leave or foreign

Provided that the

ount of increase in
of higher officiating
certified that he would

‘ ting or temporary appombnent but

[2) Pay drawn m t.enure a !

governed by the Railway

|1t is clear from Rule:
constitutes average emd
allowance drawn by the
to a maximum of 75% o

sub-clauses
of /[a] to [f] of the

i
i

Qa ilways

shall not be increased on acc-

t'.- nued to hold the higher officia-
for his proceeding on leave.

1ntnents will count for persons

Pension Riles , 1 950

2544(qg]} iﬂthat one of the components that

lunents ils the actual amount of running

servant during the month, limited

E the otlé‘ler emoluments reckoned in terms

o
lsaid rult,%lls. The expression ‘emoluments'

used in the rules incllgdes pay Iélmd some other allowances. When
B

‘the revision of pay s

dations of the Third Pg

‘taken to amend the stat

Persons retiring after

of increase in pay in 4
rules were entitled to i

[ . -
into account the rev1seed pay

allowance drawn during
of the emoluments whic

21.1.1974 the Railway

directed as follows:

fu includeL

s were promulgated and brought

y Commissfion,no steps were simultaneously

¥ [the actual amount of running
; previjous

the /month limited to a maximun of 75%

the enhanced revised pay. On

| |
{Board by'| their letter No. PC III/73/RA

‘ "The question of f

various allowance cons:
Pay Scales under Railw:

under consideration of uhe Board .

.on, the Board have demd

f rules for the regulatlon of
the introduction of Revised
[Revised Pay]) Rules, 1973 is

Pending final dtamsmn, there-
E=d as und_r"

Yy Servic.'

[ 4
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[i] Treatment of Running Allowance for various purposes in case
of Running Staff:

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with
reference to the pay of the Running Staff in Authorised
Scales of Pay may be allowed to continue.

{ii] Payment of Incentive Bonus:

The payment of Incentive Bonus to various categories of
Railway employees at present eligible for the same, may
be allowed to be paid at the existing hourly rates laid
down for each category based on their Authorised Pay Scales.
2. The payments as above will be provisional subject to adjust-
ment- on the basis of final orders."
It is clear from this order that pending decision to revise the
rules regulating grant of pension the existing quantum of running
allowance based on the prevailing percentage laid down for various
purposes with reference to the pay of the rumning staff in various
scales of pay was allowed to continue. Thus the limit of 752
prescribed by Rule 2544[g][i] was directed to be continued.
The expression 'authorised scales of pay' in the context of the
revised pay scale rules which came into force on 1.1.1973 has
to be understood as pay authorised by the statutory rules that
were in force on the date of the order, 21.1.1974. The order
dated 21.1.1974 did not, therefore, in any manner affet the statu-
tory prescription regulatingcomputation of emoluments and average
o emo Wﬁgt,s__\wntalmd in Rule 2544 for the purpose of grant of
7/ Ql,(,é;if ret':rlremies(l%«\beneflts. Any decision to modify the same would have

N -
wonly< When the relevant statutory rules are amended in

HE

*'.
! (\ ""(‘.‘ ..'_;'- )-‘t’x .
@‘\ a‘fﬁc‘c\oiidancg) §v1f£ law. But what the Railway Board did was to
NN Ty g & /:f
\v:.\attempt/tp ify the statutory rules by an executive order made
.. ‘{O\::—"‘/ A /r

\@nQZ" y~/1§76 bearing No.PC II/75/RA/I paragraphs 1 to,5 of which

read as follows:

K




'®

|

_gg_
|
;

"The question of revision of rules regarding treatment of
Running Allowance as pay for rtain purposes oconseguent upon
the introduction of revised pdy scales under Railwz_ay Serv1ccf,s
[Revised Pay] Rules, 1973 has been under conside'ara"cmn of th}s
Ministry. It has now been degided that the existing rules in
this respect may be modified as follows in the case of Running
staff drawing pay in revised payi scales:

i, Pay for the purposes of p%sses and PTOs shall be pay plus
40% of pay. l

ii. Pay for the purpose of teave salary, Medical attendance
and treatment, Educational Assistance and retirement benefits
shall be pay plus actual unt of running allowance drawn
subject to a maximum of 45% of pay.

iii. Pay for the purpase of fisation of pay in stationary posts,
Canpensatory [City] Allowmnce, House Rent Allowance and
rent for Railway quarers shhll be pay plus 302 of pay.

|
2. These orders take effect fr;un 1.4.1976.

3. The payments already allowed on provisional basis in terms
of para 2 of Railway Ministry'’s letter No. PC III/73/RA dated
21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be
treated as final. |

4. The above has the sanction bf the President.

5. Hindi version of this letteg& will follows"

The limit of 75% of the actual !amount of running allowance drawn
|

in the preceding month for the| ourpose of computation of emolu-

ments for quantifying pension Was reduced from 75% to 45%. The

statutory rules prescribing the tmaxixmlm limit of 75% were, however

not amended.

|
4. But as the authorities tinreatened to give effect to the
Railway Board's order dated 22.%.1976 in prefererice to the statu-
tory rules Shri Dev Dutt Sharma pnd other aggrieved persons chall-

engad the Railway Board'sorder

dated 22.3.1976 in the High Court

of Delhi in C.W.P. No.915/78. '!Consequent upon the establishment
|

of the Central Administrative ’[T:ibunal with effect from 1.11.1985

the said case stood transferreid to the Principal Bench of the

| e

l
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Tribunal where it was renumbered as T No.410/85. The said appli-
cation was allowed by the Principal Bench by its order dated
6.8.1986 and the impugned orderof the Railway Board dated 22.3.76
was quashed. The respondents were directed to continue to make
payment beyond 31.3.1976 all retirement benefits in accordance
with the Railway Board's letter dated 21.1.1974 till such time
as the relevant rules in this regard are amended in accordance
with law. The Railway Board's letter dated 21.1.1974, as already
stated, did not affect the statutory rights regulating pension.
On a proper consideration of the order we have noticed that it
in terms states that the limit prescribed by the rules shall

continue until modified in accordance with law.

5. We should advert, at this stage, to amother order made by
~the Railway Board by which the statutory limit which was reduced
to 45% by the Railway Board's order dated 22.3.1976 was enhanced
to 55% with effect fram 1.4.1979. This order also suffered from
the same infirmity from which the earlier order dated 22.3.1976
suffered it being in conflict with the statutory rules. It could
not, therefore, have the legal effect of reducing the statutory
limit of 75% fixed with relation to the rumning allowance by

Rule 2544[qg].

6. Shri M.C. Srinivasan and 23 others filed an application

on 4.5.1988 before the Ernakulam Bench of the Tribunal in 0.A.

"
+

Nowk=26 /88 for a direction to grant them pension by adding runn-

o \ D
rﬂ‘/eﬂv‘fmgwaii'&ma\ncée upto a maximum of 75% of their pay for computation
ff'(‘f" r Mo ey \‘5@
i’ ¢ \p,g sion in accordance with the judgment of the Principal

V

\

(R )?\
m\ _%aggh in ‘I? I\o

\
X\:i\tﬁ}&ftapétg / rule 2544 was amended by the President in exercise
R/
U .

410/85. During the pendency of the said application

I-" 2N Ry

£r g ™~
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of the power conferred by Artitle 309 of the Constitution. By
|

the said amendment said rule

qg(i] and g[ii) of Rule 2544 were

amended firstly with | effect from 1.1.1973 reducing the limit

of ruming allowance for the pﬂ:rpose of calculating the average

emoluments from 75% to 45%. On |the same day, a further amendment

was made with effect [from 1.4J1979 increasing the maximum from

45% to 55%. Whereas the first

amendment was given retrospective

effect from 1.1.1973 the second |amendment was given retrospectiwve

effect fram 1.4.197%,, For the sake of convenience we shall

extract the amendments as follo

a5

"Subject: Amendment to Indian Ra ilway Establishment Code-
Volumz| I & II.

In exercise of the powers| conferred by proviso to Article

309 of the Constitution of Ir
direct that Rule 1302, 1309,
Establishment Code, Voluwe I %
respectively] be amerided as
No.428, 429 & 430 R.I. and 4¢
an' 'C' and D',

2. The amendment will be effe

3. This issues with the conc
of the Ministry of Railways.

4. Hindi version is attached.

DA:As above

No.E[P&AJII-86/RS-15

|
ADVANcq CORRECT:

Wdia, the President is pleased to
1502 and 2544 of Indian Railway
IT [First reprint and Fifth reprint
in the Advance Correction Slips
q R.IT enclosed as Annexures 'A'.

C:Five from 1.1.1973.

uTrrence of the Finance Directorate

. Sc/-[K.Venkatesan ]
Director, Establishment [PfA]
Railway Board.

New Delhi, dated 17.12.1987"

"ANNEXURE 'D'

ON SLIP NO,405 R.II

RULE 2544
Sub-rule g[i) and:g[ii] ma

»

y| be substituted by the following:
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gli) “"For the purpose of calculation of average emoluments:-
actual amount of running allowance drawn by the railway
servant during the month limited to a maximum of 45%
of pay, in the revised scales of pay'.

glii} "For the purpose of gratuity and/or death-cum-retirement
gratuity: the monthly average of running allowances
drawn during the 365 days of running duty immediately
preceding the date of quitting service limited to 45%
of average pay drawn during the same period, in the
revised scales of pay."

[Authority: Ministry of Railway's letters No.PC III/75/RA/1
dated 22.3.1976 as amended by letter of even number dated
23.6.19761].

EXPLANATION: The Rule 2544 of Indian Railway Establishment Code ’
Volume II ([5th reprint] has been modified through adiministrative
instructions issued with the President's approval effective from
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central
Pay (Comnission. The purpose of this amendment is to give statu-
tory force to the administrative instructions with effect from
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not
adversely effect any employee to whom these rules apply.

Sd/-[K.VENKATESAN ]
Director, Establishment[P&A)
. Railway Board."

"Subject: Amendment to Indian Railway Establishment Code-Vol.I2II.

In exercise of tne powers conferred by Proviso to Article
302 of the Constitution of India, the President is pleaszd to
direct that PRules 1302, 1309, 1502 and 2544 of Indian Railway
Bstablishment Code, Voluwe I & II [First reprint and Fifth reprint
respectively] be amended as in the Advance Correction slio No.437,
433, 439 R.I and 407 R.II, enclosed as Annesures 'A', 'B', ‘¢
and 'D' respectively.

2. The amendment will be effective from 1.4.1979.

3. This issues with the concurrence of the Finance Directorate
of the Ministry of Railways.

ﬁ%{indi version is attached.
J‘f‘/ T,

Ap4,,
P i, Sd/-[K. VENKATESE]
%0 N Director, Establishment [PgR]
A > Railway Board.

L 06 /R5/15 " New Delhi, dated 17.12.87"



"ANNEXURE 'D'

ADVANCE OORRECTION SLIP NO.407 R.II

RULE 2544
Sub-Rule g(i] and g[ii] may be substituted by the following:
gli] "For the purpose of calculation of average emolunents:-

55% of basic averaje pay, in the revised scales of
pay, drawn during th¢ period;"

glii] "For the purpose of _('yratuity and/or death—cum-retirement
gratuity: 55% of sic average pay, in the revised
scales of pay, drawn during the period.:

AUTHORITY: [Ministry c*f Railway's letter No.E[P&A]II-B0/-
RS-10 dated 17.7.1981,]

EXPLANATION: |

The Rule 2544 of Indian }Railway Establishment Code, Volume
IT [5th reprint] has been modiflied through administrative instruc-
tions issued with President's approval effective from 1.4.1979.
These instructions were necessitatecd by the Government's decision
on the recomaendations of 'R fning Allowance Committee [19801°'.
The purpose of this amendment |is to give statutory force to the
administrative instructions with effect fram the same date on
which the instructions were isgued. It is certified that retros-
pective effect given to these rules will not adversely affect
any emloyee, to whon these rules apply.

i Sd/-[ K WVZIKATDSA)

Director, Establishent [P&A]
Railway Board."

|
The amendment to the statutory :rules having been effected during
the pendency of the OA the ap;lLlicants amended their application
on 20.9,.1989 challenging the two amendments in so far as they
ware given retrospective effect Efrom 1.1.1973 and 1.4.1979 respec-
tively. Their principal conten‘#ion was that they, as pensionars,
have acquirec vested rights tp receive pension in acoordance
with the rules in force on the| dates on which they retired‘_ and
that those rights of theirs carmjbt be taken away by the subsequent
arendments made to rules on 5.12.1988 by giving fetrospectivé
effect to the same. This accordiing to them is unjust, manifestly

unreasonable and arbitrary and |thus violative of Article 14 of
‘ ¢
¥ the Constitution of India. Thb Zrnmakulam BRench consisting of
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Vice Chairman S.P. Mukerji and Judicial Member A.V., Haridasan
by their order dated 20.4.1990 allowed the said application,
quashed the notification dated 15.12.1988 to the extent the amend-
ment to the rules were given retrospective effect and issued
a consequential direction to the respondents to grant or refix
pension énd other retirement benefits to the applicants as if
the amendment to Rule 2544 had not bzen effected till 5.12.1988.
The clear effect of the decision is to declare?f)nvl(;] (i:hat portion
of the amendment which gave retrospective effect, preserving
the prospective effect to the amendment with effect from 5.12.1988.
Therefore, those who retired befare 5.12.1988 were entitled to

count the running allowance subject to a maximun of 75% of their

pay and allowances for the purpose of computing their pension.

7. The aforesaid decision of the FErnakulam Bench in 0.A. No.K-
269/88 was challenged by the Union of India and others in Review
Application No.72/90. That Review Application was rejected by

a speaking order made on 25.7.1990.

8. Shri C.L. Hallick and others in O.A. N0.1572/82 and connacted
applications challenged the Railway Roard's order dated 22.3.1976
and the amendments to Rule 2544 before the Principal Bench of
the CAT at New Delhi. They also prayed for a direction to campute

retiral and other benefits in terms of the order of the Railway

Board dated 21.1.1974. That application was opposed by the res-
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to Rule 2544 was challenged before the Ernakulam Bench and that
a decision has been rendered on 20.4.1990 striking down the amend-
ment to the extent they gave retrospective effect. On the date
on which the applicants presentec their aoplications before the
Principal Bench, the Ernakulam Bench had not yet rendered its
decision. But the Ernakulam Bench had rendered its decision
long before the Principal Bench decided the cases on 23.10.1991.
The applicants were obviously uiware of the dacision. That nay
be tine reason for thair not bringing tne decision of tlic Zrnakulan
Bench to the notice of the Principal Beach. Put the conduct
of the respondents is inexcusable as the Union of India was a
party to the proceedings befére the Ernakulam Bench. Thus the
Principal Bench did not have lt‘ne benefit of the decision of the
Ernalulam Bench when the 0\ No.1572/88 and othor connected
cases wer2 heard arrd dispose¢ of on 23.10.1991, All these appli-
cations were disidssed repelling the challenge to the amendnent
to the rules. The Principal Rench tookx the view that the vested
rights of ths pensigners were not affected by the amendment of
the rules on the ground thati the total amount o©f pension and
retirement benefits they would have received before the amendment

wxe not reduced by the amencid rules. Following tnis decision

h

of the Principal Bench applications Ho.251 to 423/88 filad by

sinilarly situated persons bnefore the Ahmedabad Bench were dis-
missed on 28.2.19922, It is surprising that the Union of India
which was one of the respondsnts before the Ahmedabad Bench did

not bring to the notice of th2 said Bench the decision of the

Ernalwulam Bench in O.A. K-269/6B to which it was a party.

'
'
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9. It is for the first time after all these cases were referred
to th> Full Bench, transferred and clubbed together that the
Union of India and other contesting respondents in these cases
brought to the notice of this Full Bench the fact that Union
of India has challenged the decision of the Ernakulam Bench in
SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-
dents also informed us that the Special Leave Petition and the
application for stay are pending and that the Suprem2 Court has
not granted any interim order staying the operation of the order

of the Ernmakulam Bench.

10. It was contended byr the learned counsel appearing for the
Union of India and other contesting respondents in this batch
of cases that we should defer consideration of all these cases
and await the authoritative pronouncement of the Supreme Court
where they had challengad the decision of the Ernakulam Bench,
In this connection reliance was placed on the decision of the
Supreme Court reported in AIR 1986 SC 1323 D.K. TRIVEDI AND SONS
V. AMBALAL MANIBAI PATEL AMD OTHERS., That was a case in which
the Gujarath High Court had dismissed the writ petitions challen-
ging the wvalidity of certain statutory provisions and Qdirected
the petitioners to approach the Supreme Court as similar matters
were pe.r'diﬁg there. It is in these circunstances that the Supreme

Court observed that the course adopted by the High Court was

not correct and that if the High Court thought that the point
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These observations, it is obv;f.ous ;  were made having regard
to the context and the circurd‘stances of the case. What binds
the Tribunal under Article 141; of the Constitution of India is
the principle of law laid down‘ by the Supreme Court. It is not
possible to understand the deci$ion of the Supreme Court as laying

down the principle that if an |appeal is pending before the Sup-

reme Court in which the validity of a particular statutory provi-
sion is challenged, that the Hiérh Courts where the same provisions
are challenged in other cases, should defer consideration until

the Supreme Court tenders the; decision. The question whether

the hearing of the case beford the High Court should be stayed

awaiting the decision of the S bremz Court dependds upon the facts
and circuastances of each casel, In the present hatch of
w2 are oconcerned with the valu#ble rights of the aprlicants who
have retired between 1976 and 11988. These casss relate to re-
tirement benefits and any delayl in disposal of these cases would
cause great hardship and prejudilce to the old and retired pension-
ers. The SLP is pending beforq th.e Supreme Court from 24.7.1990
and the operation of the ordez} of the Ermakulam Bench has not
been stayed. Even then the appjricants herein have not bean given
the benefit of thz decision cuif the Ernakulam Bench in regard
to computation of their retirament benefits. Having regard to
all these circumstances we do inot consider it just and proper

to stay the hearing of these icases and to await the decision

of the Suprere Court,

i~

o3

11. On beh2lf of the applicants it is contended that we should

Lhe

dispose of these cases in the 1

Bencn which has struck down thi

extent retrospective effect has

of the applicants. On hehalf

e is maintained that the Princips

ight of the decision of/ Ermalulam
e amendmnent to Rule 2544 to the
been given affecting the rights

of the respondentsg however, it

11 Bench and the Anmedabad Bench
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having taken a contrary view and upheld the validity of the
amendments we should dismiss these applications following the
said decisions. 'They further contend that on merits the decision
of Ernakulam Bench is wrong and that the view taken by the

Principal Bench and the Ahmedabad Bench is sound.

12. At the outset we wmust observe thaﬁ the respondents are
taking advantage of their own lapse in not placing the decision
of the Ernakulam Bench when the Principal Bench and the Anmedabad
Bench decided the two sets of cases where the same statutory
provisions were challenged. It is well settled that a Division
Bench is bound by judicial discipline to follow the earlier
decision of another Bench vide: AIR 1989 SC 1933 UNION OF InDIA
AND AnUTHER v. RAGHUBIR SINGi AND OTHERS wherein it is observed
"We are ofﬁtne opinion that a pronouncement of law by a
bDivision Bench of this Court is bindinyg on a Division Bench
of the same or a smaller number of Judges and in order
that such decision be binding, it is not necessary that
it should be a decision rendered by tne Full Court or a
Constitution bench of the Court."
1f only the respondents haa fairly placed tne decision of the
Ernakulam Bencin before the Principal Bench and the .Ahmedabau
Bench, those Benches would not have examined the validity of
the impugned statutory provisions, the same having already been
struck down by the Ernakulam Bench which had the competence
to do so. The respondents are now trying to ‘take advantage
of tne failure on their part of performing their duty of placing
the decision of the Ernakulam Bench when similar cases ‘came
up for consideration before the Principal Bench and Ahwedabad

If the respondents had acted fairly and diligently,

>\ AD&@

4~€0ﬂLig£§

f decisions would have been avoided.

sders of the Principal Bench and the shmedabad Bench

that
fect of declaring/tne impugned amendment to tne Kule:
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At the outset we would like to sgy that the applications filed
i
by the agygrieved parties having ueén dismissed by the Principal

|

Bench and the Ahmedabad Bencn, those orders cannot be under-
stood as declaring that the imp#gned provisions - of the rules
are valid. The decision of the }Ernakulanl Bench wnhich struck
down the amendment to tne rules in %o far as they gave retrospec-
tive effect is not an order in p%rsonem. Tne Ernakulam Bench
has held that under the proviso toiArticle 309 of tne Constitu-
tion the President has power to pr@mulgate rules with retrospec-

|
tive effect. It, however, struck down the amendment of the

rules to the extent they gave retrdspective effect on the ground

!
tnat it is arbitrary ana violative ¢f Article 14 of tne Constitu-

I
tion to deprive the pensioners oflthe rights which vested in
, L . o ,
them as on the dates on which tney retired,by amending the rules
suvsequently with retrospéctive efﬂect. As the impugned provi-
i

sions were struck down as violative' of Article 14 of the Consti-

',

tution the legal effect is that the impugned amenduents were
l

void ab initio vide DEEP CHAND v. STATE OF UITAR PRADESH reported
|

in AIR 1959 SC 648. Once a compete%t court declares a statutory

provision as void as offending the |fundamental rignts conferred

by article 14 of the Constitutio& that decision binds every

one and not merely the parties to }he proceedings. The effect

of the decision of the Ernakulanm BFncn is that the amendments

giving retrospective effect was not%in existence from its incep-

tion. In Black's Llaw Dlictionary, | 5th Edition, it is stated
|
that Judgment in Rem is:- i

]

“An adjudication pronounced updn the status of some parti-
cular thing or subject maLter,lby a tripunal having compe-
tent authority."
in Halspury's Llaw of England, 4th Edition, Vol.ld the meaning

of "Judgment in Rem" is given at paral 1522 as below:-

"1522.  Meaning of '"Judgment iAn rem". A judgment in reu
¥3 may be defined as the judgment of a Court of €ompetent
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jurisdiction determining the status of a person or thing,
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart
from the application of the term to persons, it must affect
the "res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer'.
(Emphasise supplied)

As the decision of the Ernakulam Bencn declares the status of

the impugned statutory provision, it is a Judgment in rem.

14, As on the date on which the Principal Bench and the
Ahmedabad iBencn disposed of the applications before them -the
amendment 3ivinyg retrospective effect to the rule having already
been declared void by the Ernakulam Bench, the tribunal
cannot bpe asked to strike downthe statutory provision which has
alreaay been struck down or declared as void by a court of compe-
tent jurisdiction. The orders of ;ne Principal Bench and the
Ahmedabad Bench diswissing the applications cannot in the circum-
stances have the effect of putting life into the rules which
have already been declared void by the Ernakulam Bench. When
a statutory provision is declared as void or struck down, the
saime can be revived by getting the said decision reversed
by way of review or on appeal to the higher court. Tne only
other way to resurrect sucn a provision is by resorting to appro-
priate amendment of the Constitution or modifying the Statutory
provision as to reander it intra vires. The Supreme Court has
held in ALK 1989 SC 1933 UNION OF INDIA v. RAGHUBIR SINGi AND

JOTHERS -

for by a constitutional amendment or an appropriately
ijied version of the statute is enacted which accords
Jconstitutional prescription”.

and 1s not disputed that the Ernakulam Bench of the

sion void as offending Article 14 of the Constitution. The

vjstatutory provisions declared void have not been shown to have
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been resurrected either by an ap@ropriate awendment to the Cons-

titution or by suitable modificarion of the statutory provision
to bring it within the qonstituti?nal prescription. ‘The applica-
tion for review challenging the {iecision of the Ernakulan Bench

. , I . .
has been diswissed. Though an appeal has been filed against
|

i

the decision of the Ernakulam %ench to the Supreme Court no
decision has as yet been renderefl by it reversing the decision

of the krnakulam Bench. It is a$mitted that tne Supreme Court

|
t

nas not so far stayed the operati?n of the said decision. Hence,
we nave no hesitation in‘holding %hat the order of the Principal
Bench and the Ahmedabad Bench dol not nhave the legal effect of
resurrecting the impugned statutqry provisions which have been
already declared void by the eariier decision of the Ernakulam
Bencin. In the light of our above &indings it follows that there
is only one decision which holdsithe field viz., that of Erna-
kulaim Bench which has declared th% iwpugned provisions as void.
As tne decisions of the Princip%l bench and Anmedabad Bench
go not have the effect of declﬁring the impugned provisions
as vaiid, it follows that therEt‘are no conflicting decisions

requiring resolution of the conflicF.

15. Assuming that there are ' two inconsistent decisions,

we snull examine as to which decisikn can be regarded as a prece-

i
I

dent binding in subsequent cases.ilt is obvious that the Prin-
cipal Bench and the Ahmedabad Bench[have rendered their decisions
witinout noticing the earlier deciéion of the Ernakulam Bench.
In sucn a situation it is well setkled that tne later decision

rendered in ignorance of the earlief decision has to be regarded
as per incuriam and not pinding R the court in a susbsequent
case. This principle has been succinctly stated in Salmond
on Jurisprudence, 12th Edition, page 151 at para (5) as.

follows:- ‘ ¢
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"(5) Inconsistency between earlier decisions of the
same rank. A court is npot bound by its own previous deci-
sions that are in conflict with one another. Tnis rule
has been laid down in the Court of Appeal [Young's case
(1944) K.B. at 726, 729], Court of Criminal Appeal [R.
v. Power (1919) 1 K.B.572 {CCA}] and Divisional Court [R.
v. De Gray (1900) 1 Q.B.521)], and it obviously applies
also to the House of Lords. There may at first sight seem
to be a difficulty here; how can a situation of conflict '
occur, if the court is bound by its own decisions? At
least two answers may be given. First, the conflicting
decisions may come from a time before the binding force
of precedent was recognised. Secondly, and more commonly,
the conflict may have arisen through inadvertence, because
the earlier case was not cited in the later. Owing to
the vast number of precedents, and the heterogeneous ways
in which they are reported - or are not reported - it is
only too easy for counsel to miss a relevant authority.
Whenever a relevant prior decision is not cited before
the court, or mentioned in the judgments, it must be assumed
that the court acts in ignorance or forgetfulness of it.
If the new decision is in conflict with the old, it is
given per incuriam and is not binding on a later court."
(emphasise supplied)

In Raghubir Singh's case it has been laid down that a decision
of a Bench of two judges is binding on the Division bench consis-
ting of the same number of judges and that, therefore, the prin-
ciple laid down by a Bench of two judges does not get reversed
or superseded Dy a subsequent decision of a Bench of the same
number of judges. Applying this principle it has to be held
that what holds the field as a binding precedent is the decision
of the Ernakulam Bench and that the subsequent decision of the
Principal Bench and the Ahmedabad Benchhave to be regarded as
per incuriam and not binding in subsequent cases. Tnis being
the legai position the decisions of the Principal Bench and
the Ahmedabad Bench have to be ignored and the Ernakulam Bench

decision alone should be regarded as holding the field as a

J‘k-,w‘f“fﬁ ’pﬂr[e‘%eld@n:\t\ in regard to the validity of tne impugned rule in
PR
'//‘\ ) ~ 'Vﬂ\. B )‘(\ has . . -
"Q\l:\ ;8o f,gr“a_s--_lt gives retrospective effect.
/ . ST 2 “" ' .
,KO( N T\
¥ } e ‘ .
1;1}( oo As "tne Full Bench is not bound by either of the deci-
H - Do,
R N Y3
\ o\ Sions } ‘sha i hich of the decisions lays
\,‘ gy sigas, w'emslnall now examine as to which o he decision y
A RZN T e 4

e

e ¢
oh the basis that the President has under tne proviso to
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Article 309 of the Constitution'power to promulgate rules witn

retrospective effect. This, howeVer, is supject to the condition
|

that the rules do not offend any of the fundamental rights con-
)

l
ferred by brart III of the Constitution. Wnat the Ernakulam
i

Bench has done is to examine asﬁto whether retrospective effect

5 . ; . - N . .
plven to the amendment violates JArticle 14 of the Constitution.

lt has held that it does, on tnF ground that the vested rights

retiral benefits have been affected by the retrospective opera-

of the applicants in the matter ;of receiving pension and otner
tion of the amended rule. It ﬂs well settled that pension is
a valuable right which a GovernmeLt servant earns. It is neither
cnarity nor bounty. Government sfrvant acguires right to pension
and other retirement benefits onithe date ne retires from ser-
vice. Deprivation of such a valdyable vested right after retire-
ment, 1in our opinion, is mani&estly unreasonable, arbitrary
and therefore violative of Ardicle 14 of the Constitution.
That is precisely what the Ernaxupam Bench nas said in its deci-
sion.. The Principal Bench and rhmedabad Bench nave not taken
tne view that such vested rights| can be taken away by a subse-
quent amendment to the rules Hy giving retrospective effect
Lo the same. What thney hnave sFid is that the vested rights
of the applicants before tnem hare not 1in any manner been cur-
tailed by the impugnea amendmentséto tne rules. By the revision
of Pay Scale Rules the pay scale% of tne members of the running
i
staff were enhanced with effect irom 1-1-1973. Under Rule 2544
tne members of the Running staf* were entitled to computation
of their pay and retirement beﬁefits taking into account tne
running allowances which tney werdq receiving subject to a maximum

of 75% of tneir pay and other allpwances. Rule 2544 was amended

by notifications dated 5-12-1988 prescribing the maximum at

L%
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45% from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards.
Those who retired from 1-1-1973 to 4-12-1988 were, in accordance
with Rule 2544 as it then stood, entitled to take into account
running allowance in the matter of computation of pension and
retirement benefits upto the maximum of 75% of their pay énd
other allowances. As their pay was revised with effect from
1-1-1973 the limit of 75% had to be worked out with reference
to the enhanced pay and other allowances that they becaue
entitled to receive in accordance with revision of Pay bScales
Rules which cawe into effect from 1-1-1973. When the maximmn
is reduced from 75% to 45% upto 1-4-1979 or at the rate of 55%
from 1-4—1979'it requires no argument to convince that the vested
rights of all those who retired between 1-1-1973 and 4-12-1983
in tne matter of receiving pension and retirement benefits were
adversely affected. The Principal Bench whose decision has
been followed by the Ahmedabad Bench has, however, held that
the amendment with retrospective effect has not adversely
affected the quantum of pension etc. What the Principal Bench
nas done is to compare the pension one would get taking 1into
account the pre revised scale of pay imwediately before 1.1.1973
and the running allowance limited to a maximum of 75% of pay
and allowances, with tne pension wnicihi he would get after
1-1-1973 taking into account tne higher revised scale of pay

and tne running allowance subject to a maximum of 457 or 55%

,;‘is’3ﬂ1“&tase may. We are coancerned witn persons who retired
’P& nnﬂ//m/\<§%

,B@f&eewxléiti%73 and 4-12-1988 thereby earning a right to compu-

of mé\élon in accordance with the statutory rules then
e ) -
ﬁﬁyférce }s~/& the time tney retired, revision of pay had come

J L

AN
%S\epto nté///lt is the revised pay and the running allowance
] L
LOF ) ,
Llect- a maximum of 75% of the revised pay and allowances
that was required to be taken into account. This r@ight whichn

¥



B WW'\

I accrucd in their [avpuron Lh@ir retireue
1 .

' and 4-12-1988 was sought to be affected by amending the rules

on 5-12-1988 with reLrospectiWe effect reducing the maxiuun g

limit of running allgwance tn#t ‘qualifies for pension. When

1t between 1-1-1973

'
the maximum limit of Funning 4dlllowance is reduced from 75% to
! [

45% or to 55% it automaFically rgduces the pension and retireuwent
benefits that stood, vésted on ithe date of retirement. It is
_ S |

. . ‘ N , X . o
impossible, therefore, fto agree Wwith the view taken by the Prin-

| |

cipal Bench followed ;Ly the Anmedabad Bench that the vested
||

retired between 1-1-1973 ana

o |

4-12-1958 in regard td pensioqw and other retirement benefits
(.

have not been adversely affectell by giving retrospective cifect

rignt of the pensioifers who

| y : ‘ ‘ ‘ , .
to the amended rules. we nav%, therefore, no hesitation in

noldinyg that the decisidns of thé P{incipal Bencn and the Anieda-

bad Bench witn great nespect ape |wrong and that the decision
of the Ernakulaw Benchlis right} | The Ernakulam Bench has, in

:"i |
our opinion, rightly declared ithe amended provisions to the
‘extent they have been given rétrbspective etfect as void as
coffending Article 14 of iytne Consﬁit&tion.

|

o |
'17. As the decision of{the krnakulam Bench is in appeal before

| ~ ~ : . . . .
tne OSupreme Court we would llk%, ‘1n tne interest of justice
| '! i
and to avoid multipliciity of Q#ogeedinss, to direct that the
! : |
present applicants shall be vollnd by tne directions of the

3 |
Supreme Court and that [the paym%nts made in pursuance of our
| ‘ :

directions 1in all these] cases sbail be liavle to be suitably
‘ !

deusted. A |
. ‘
‘ i

1. ror the reasong stated 'gbove, all these applications
‘ |

are allowed with the folllowiny dinec%ions

1)

The respondentI shall fecpmpute the pension and

other retiral WEnefits olf fhe applicants or tneir

. R . ! ., .

| L.Ks 1n accordance with .Rule 2544 as was in force
: T :

*ﬂ) pefore it Wasl amended | vy wnotificationg dated
5-12-1988. . |

] 1
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{(2) The arrears due to the applicants/L.Rs on the
basis of the recomputation as aforesaid shall

be calculated and paid.

(3) These directions shall be carried out within
a period of three months from the date of receipt

of the copy of this order.

(4) If the amounts due to the applicants/L.Rs are
not paid within.the prescribéd time,the amounts
due shall be paid with interest at 12% per annum
from the date of this order till the date of

payment.

{5) The applicants shall be entitled to costs at
the rate of Rs.500/- in respect of each applica-

tion.

{6) The payment of pension and retirement benefits

////‘_“\\fs per the aforesaid directions shall stand regu-
OM‘N’S7€L}t
r”

/adjusted in accordance with the orders

hrnhku m Bench of tne Tribunal in Application
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